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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 312 OF 2016

Arun Kumar Sharma

... Original Applicant
VERSUS
MOEF&CC .... Respondents
IN THE MATTER OF:-
Pragnesh Shah ...Applicant/Intervenor

OBJECTIONS ON BEHALF OF THE APPLICANT / INTERVENOR
(SH. PRAGNESH SHAH) TO THE REPORT DATED 08.12.2020

FILED BY THE EXPERT COMMITTEE APPOINTED VIDE ORDER
DATED 07.11.2019

1. That before placing the objections to the report dated 08.12.2020
filed by the Expert Committee appointed vide order dated
07.11.2019, it would be relevant to give a brief background of the
case of the Intervenor i.e. Sh. Pragnesh Shah’s land situated in
Mount Abu which he could not develop inspite of having being
cleared by MoEF&CC and is approved and under the statutory

Master Plan of the Government of Rajasthan.

BRIEF BACKGROUND

2. That the present Intervenor is the owner of Survey Numbers. 28-
30 and 157-192 (hereinafter referred to as “Intervenor’s

lands/Near STP Plant”), situated in Village Hetamji, Near STP

Plant, District Sirohi, Rajasthan.
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3. That in the year 2000, the State of Rajasthan issued the Zonal

Master Plan 2025 wherein, the present Intervenor’s lands were
identified to fall in “Residential” zone and “Tourist Facility” zone.
Further, in the draft Master Plan 2025, this land was identified as
Residential and Tourist Facility Zone. It is apposite to mention that
the present intervenor’s lands are in close proximity to village
abaadi on the main highway of Abu Road to Mount Abu and fall
within the municipal limits of Mount Abu Nagar Palika.

4. At this juncture, it is pertinent to mention that the present inter-
venor belongs to a joint family and has also had his family mem-
bers residing in Mount Abu itself. That the present Intervenor’s
lands’ erstwhile owners (also Gujarati and his relatives) already
owned such land from as long as 2002.

5. That as per the existing land use plan 2002 pertaining to the land
use of Mt. Abu, the land owned by the Applicant had been shown
as vacant land. That thereafter, the application for change of land
use of the present intervenor’s lands from green to non-green was
already made in the year 2002 itself.

6.That the then owners had paid all the conversion charges and due
receipts were issued by the concerned authorities, However, the
final clearance was not given only because the matter was pending
before the Hon’ble Supreme Court. This is evident from a perusal
of the copy of the applications dated 03.08.2002 moved by the erst-

while owners and the relevant file noting dated 05.08.2002.

7. That on 04.03.2004, the Commissioner, Municipal Board, Mount

Abu wrote a letter to the Senior Town Planner, Jodhpur seeking
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information regarding the land use of the Khasra Nos. 30 and 157
to 192 under the Master Plan 2025.

8. That thereafter, by reply letter dated 05.03.2004, the Senior Town
Planner, Jodhpur informed the Commissioner, Municipal Board of
Mount Abu inter alia that the land use of Khasra No. 30 was “Res-
idential as well as open park”, for Khasra Nos. 157-159 the land
was earmarked as “Residential”, and the land falling under Khasra
Nos. 160-192 was earmarked as “Tourist Facility”.

9. That the Hon’ble Supreme Court earlier directed that Mount Abu
be declared as Eco-Sensitive Zone by MoEF&CC. Further, on
19.04.2004, the Hon'ble Supreme Court directed MoEF&CC and
State Government to constitute a committee in consultation with
the Central Empowered Committee (CEQC) for granting permission
to carry out repairs or renovating in the municipal areas till the
notification was issued. |

10. That the MoEF&CC issued a notification dated 25.06.2009,
wherein Mount Abu and area surrounding it was declared as Eco
Sensitive Zone. The said notification inter alia provided that the
State Government of Rajasthan was required to prepare a New
Zonal Master Plan. That although the said notification did not per-
mit change of land use from green usage to non-green usage, how-

ever, a limited conversion of agricultural land to meet the residen-

tial needs of local residents was permitted.

11. That thereafter, the State Government appointed School of Plan-

ning and Architecture to prepare Zonal Master Plan 2030 in the
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year 2010 in which the Intervenor’s Hmﬂm was shown as vacant land
due to an error. .

12. That in the meanwhile, the @H.mmowﬁ Intervenor made a represen-
tation before the Monitoring OoSBMWmm on 12.09.2012 stating that
the suit property is earmarked as amlmoﬁmmﬁ / Green Belt” in the Zonal
Master Plan 2010-2030 which émmwﬁoﬁ as per law. Thus, conver-
sion of the land use was w@@CmmﬁmQ.w

13. That the present Intervenor Smnm" another representation before
the MoEF&CC on 04.04.2013 mﬁmmbm that the suit property was
earmarked as “Residential Zone” and “Tourist Facility” in the Zonal
Master Plan 2025. However, in Em Zonal Master Plan 2030, the
suit property is earmarked as abmimcxcwma Zone”.

14. That in the 3rd Meeting of the muﬁumﬂ Committee on Eco- Sensi-
tive Zone held on 10.05.2013 by ﬁm@ MoEF&CC, the Expert Com-
mittee suggested for awwooﬂmﬁmwm_u.wowa of the Zonal Master Plan
2030 after “examination of the wwwwmwmwﬁﬁmaoss of the present inter-
venor as well as other HoﬁawmwsﬁmmwSm made regarding correction
of errors with respect to the a@Bmwwmﬂob of land use “as depicted
in the Draft Zonal Master Plan Nowwm vis-a-vis Draft Zonal Plan

20307, The following was mcmm@mﬁmam :

“such land use disputes should be examined and settled by the

State Government as the land G State Subject and land records

are also maintained by them.”
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15. That the memmﬁw Intervenor made another representation to the
Principal Secretary, Department of Urban Development and Hous-
ing, Government of Rajasthan requesting to consider his case in
light of the above submissions made. It may also be noted that
vide the said representation, the present intervenor being a consci-
entious individual with respect for Environmental laws and policy,
also inter alia gave undertaking that he “will not harm trees and hill
slope as per government laws or as per the State Government’s di-
rections” and “will consider all environment enhance steps of grow-
ing dense trees in vacant land with rain water harvesting system”.

16. That the present Intervenor sent another representation on
19.07.2013 to the Chief Secretary, Government of Rajasthan re-
questing them to consider his case.

17. That it may be noted, on 16.08.2013, The Municipal Commis-
sioner informs Additional Chief Town Planner that Mr. Pragnesh
Shah’s land was identified as “Residential” and “Tourist Facility” in
the Master Plan 2025 and even the Senior Town Planner Jodhpur
has confirmed the land use of the said land. It was stated in the
said letter that the present Intervenor’s lands were liable to be
shown as for “Residential/Tourist Facility” purposes in the Draft
Zonal Master Plan 2030 and appropriate corrections had to be car-
ried out in the same. Photographs of the present Intervenor’s lands
along with the report of the Senior Town Planner were also enclosed
with this letter.

18. That a full-fledged meeting of the officers of Government of Ra-
jasthan for the Zonal Master Plan of Mount Abu took place on

07.09.2013, wherein it was decided that a low density development
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unto 20% coverage only may be permitted to the present Intervenor
herein having Khasra Nos. 28-30, 157-192 in the revenue Village
Hitamji, Mount Abu and further in the view of the communication
from the MoEF&CC on the said issue in the meeting held on
10.05.2013, it was decided that a letter may be sent to the
MoEF&CC for their concurrence.

19. That the Deputy Secretary- II, Urban Development, Housing and
LSG Department wrote a letter dated 09.10.2014 to the Chief Town
Planner, Jaipur stating that “after approval at the appropriate level”
the State Government had taken a decision that the land use of the
present Intervenor’s lands were to be retained as “Residential” and
“Tourist Facility” respectively as given in the Master Plan 2025.

20. That thereafter, the Chief Town Planner, J aipur while submitting
the Zonal Master Plan for Mount Abu Eco Sensitive Zone 2030
wrote to the Additional Chief Secretary, Urban Development De-
partment, Government of Rajasthan on 09.12.2014, that the cor-
rections in the Zonal Master Plan 2030 with the respect to the land
belonging to the present Intervenor had been carried out.

21. That thereafter the Environment Department, Government of
Rajasthan after receipt of approval from MoEF& CC ( Respond-
ent No.1 herein) vide letter dated 28.09.2015, notified the Zonal
Master Plan for Mount Abu Eco Sensitive Zone vide Notification
No. F.12(3}/Env./2009/Part-11l dated 29.10.2015.

At this juncture, it is worthwhile to mention that the said Zonal
Master Plan needs to be prepared in accordance with the Notifi-

cation dated 25.06.2009 issued by the Respondent No.1 herein
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(MoEF&CC) vide the said Notification only, Mount Abu was de-

clared as Eco-Sensitive Zone and there were guidelines which
were to be considered while preparing it. However, the same
were properly considered by each and every department and be-
cause of which it got the approval from the Respondent-Minis-

try.

22. That thereafter, the present Original Application has been filed

by one Dr. Arun Sharma before this Hon’ble Tribunal challeng-
ing the Zonal Master Plan 2030 for Mount Abu, Rajasthan vide
O.A. No. 312 of 2016 on the ground that the same is not in con-

formity with the MOEF&CC notification dated 25.06.20009.

23. That thereafter, this Hon’ble Tribunal vide its order dated

31.05.2016 stayed the sanction of all fresh plans for construc-

tions.

24. That since the Original Applicant had specifically mentioned the

name of the present Intervenor (Sh. Pragnesh Shah) the Appli-
cant/Intervenor herein therefore moved a Miscellaneous Appli-
cation for Intervention as a necessary party in the present pro-
ceedings which was allowed on 10.04.2017 being M.A. No.
570/2016 in O.A. No.312 of 2016 as any outcome of these pre-
sent proceedings would have direct bearing on the constitution-

ally guaranteed rights of the Applicant/Intervenor.

25. That thereafter vide order dated 26.1 1.2018, the Hon’ble Tribu-

nal directed the Respondent-Ministry to evaluate the discrep-
ancy of approved Zonal Master Plan, 2030 with ESZ Notification
dated 25.06.2009 by constituting a committee only with refer-

ence to the following sites in the said Plan:



. Inside Salim Ali Bird Sanctuary;
. Aranya Village

. Behind Maganji

. Inside Salim Ali Bird Sanctuary
. Hill Sahil

. Sunset Road Scheme

. Sunrise Housing

. Takhtawala

. Takhtawala

10. Arna Village

11. Mohanpura

12. Hitamji

13. Near STP Plant (Intervenor’s land)

C 00N, U s W =

At this Juncture, it is worthwhile to note that this Hon’ble Tribunal
directed the Respondent-Ministry to constitute a committee having
two Representatives of MOEF&CC , Representative of School and Ar-
chitectures Delhi and Representative of CPCB and further vide the
said order dated 26.11.2018, narrated the mandate of the commit-

tee.

A copy of the order dated 26.11.2018 passed by this Hon’ble Tribunal

is mﬁbmxng herewith and marked as ANNEXURE R/1.

26. Pursuant to the aforesaid order dated 26.11.2018, the said com-
mittee visited Mt. Abu from 31.07.2019 to 2.08.2019 and after
meeting, the committee visited the above-mentioned disputed sites
and also interacted with the local residents on the issues raised by
this Honble Tribunal and after thoroughly examining the same,
the committee gave site wise observation vide its report dated
09.03.2019. The site wise observation of the land in question (i.e.
Near STP Plant- Sh. Pragnesh Shah’s land) in the report dated
09.03.2019 is reproduced herein under for ready reference:

“3.11 Near STP Plant
As per the land use plan of 2009 ESZ Notification, this site has

been shown in Residential and Plantation/Agricultural/ Vacant
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Land. The State Government has proposed residential and tour-

ist facilitation centre at this site. This site is situated within Mu-

nicipal limits and being located at the entry point of Mount Abu,

it is suitable for Tourist Facility Centre. This site can be devel-

oped provided Buffer Zone between construction and the Natu-

ral Drain/Naala should be at least 50 meters. No construction

should be allowed on Hill Slopes of more than 20 degrees and
unto 50 meters of Forest Boundary.

27.'That vide order 07.11.2019 the Hon’ble Tribunal further consti-

tuted the Committee of Expert Members as the Hon’ble Tribunal

was not satisfied with the observation and recommendations of the

report dated 09.03.2019, and directed the expert members to eval-

uate each and every aspect of the above mentioned thirteen sites

again. A relevant extract of the order dated 07.11.2019 is repro-

duced herein below for ready reference:

“9. Accordingly, without expressing any opinion on
merit, we direct further exercise to be undertaken by

modified Comunittee as follows:

1. An Expert of Ecology from G.P. Pant Institute,
Almora, Uttarakhand to be nominated by the
Director of Institute.

2. A senior Scientist from MOEF&CC & CC, to be
nominated by the Secretary, MOEF&CC & CC.

3. A senior Scientist from the Indian Council of For-
estry Research and Education, Dehradun.

4. Senior Scientist from Wadia Institute of Himala-
yan Geology, Dehradun, to be nominated by
the Director.

5. Scientist/ Senior official from the Central Pollu-
tion Control Board, New Delhi.

6. Representative of School of Planning and Archi-
tecture, New Delhi.
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7. Member Secretary, Rajasthan Pollution
Control Board, shall be a member and

Nodal Officer, who shall ensure the com-
pliance.

10. The Committee may take into account the material
already on record but undertake further study in terms
of the directions of this Tribunal and also take into ac-
count the pattern of studies in the context of Mandali (re-
Jerred to order of this Tribunal dated 19.09.2018 in
0.A. No. 635/2017, Ramesh Chand v. State of Hima-
chal Pradesh), Shimla (referred to order of this Tribunal
dated 16.11.2017 in O.A. No. 121/2014, Yogendra Mo-
han Sengupta v. UOI & Ors. and Kasauli (referred to
order of this Tribunal dated 05.10.2018 in O.A. No.

218/2017, SPOKE Vs. Kasauli Galaxie Resorts (Ka-
sauli case).”

A copy of the order dated 07.11.2019 passed by this Hon’ble Tribunal

is annexed herewith and marked as ANNEXURE R/2.

28. That in compliance of the order dated 7.11.2019 in the present
Original Application, a Report was given by the Expert Committee
constituted by this Hon’ble Tribunal under Smt. Shailja Derval the
then Nodal Officer cum Member Secretary (R.S.P.C.B.). The said
First Report was prepared on the basis of the site survey, meetings
of the members at Mount Abu and other deliberations done by the
committee but for the reasons best known to the committee, the
said Report, without any further discussion, site survey and delib-
erations, changed/manipulated while removing crucial aspects in
the Present Report is submitted before this Hon’ble Court. The said
report has not even been brought before this Hon’ble Court which
Is the “First Report”. It is specifically submitted that the conclu-
sion of the said First Report qua the Intervenor (Sh. Pragnesh Shah)
was changed without any basis while submitting the Present Report

before the Hon’ble in order to oust the Intervenor herein. As per the
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recommendations/remarks in the First Report, the Applicant’s land
is as under :

“The proposed tourism facility centre is residents and some
mechanism should be devised so that in future these resi-
dences are occupied by the local residents only.” {ref page 83
of First Report)

A true copy of the First Report by the Expert Committee obtained

from RTI by the Applicant dated 01.02.2021 is annexed herewith and

marked as ANNEXURE R/3.

29.That pursuant to the above directions, the Present Report dated
08.12.2020 has been placed on record filed by the Expert Commit-
tee appointed vide order dated 07.11.2019 wherein, the site of the
Intervenor i.e. Near STP Plant has been marked as unsuitable for
construction without providing any justification to it and the com-
mittee has come to such a baseless conclusion, thus it is legitimate
to state that the committee acted on sheer conjectures and sur-
mises. It is submitted that even on the basis of the recommenda-
tions and observations of the Present Report, the Intervenor’s land
would have been cleared on the basis of the conditions mentioned
by the committee viz -

i} No construction on the area having high slopes more than

20 degree slope and which is geologically unstable.
ii) The whole conclusion of the Committee in the Present Report
that the site is not suitable for construction is against their

own observations and recommendations.
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iii) That the present site is admittedly near a STP Plant of the
city of Mount Abu where a huge construction has already
taken place and many persons must be working at the said
plant 24/7. Hence, there cannot be any question disturbing
the wildlife in the Intervenor’s/Applicant’s land. The only ob-
servation by the committee for not recommending the site
even below 20 degree slope is that it will disturb the wildlife
habitat as it found footprints of the ‘Sloth Bear’. It is submit-
ted that there is no evidence produced by the committee that
they found the said footprints of the Sloth Bear in the land
ever and even in the other site where site number 7, Sunrise
Housing Society has identified the Sloth Bear in the First Re-
port.

30.The site of the present Applicant is having human movement and
just opposite the site of the Applicant there is a village called He-
tamji. Accordingly, the conclusion of the Expert Committee may
kindly be corrected and the Applicant/Intervenor may be permitted
to carry out its activities as per the observations and recommen-
dations as well as conclusions of the committee. The following are

the detailed objections qua the Present Report dated 08.12.2020 :

OBJECTIONS TO THE PRESENT REPORT

31. At the outset, it is submitted that the final recommendation of

the present Committee is on the basis of a pick and choose policy
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qua many affected parties. On the basis of the same survey, obser-
vation and criteria parties such as Sunrise Housing Society and
Behind Maganji’s Mountain have been allowed to carry out con-
struction. Even though the case of Applicant is based on the same
premise, he has not been recommended for said purposes by the
Committee without any legal count and admissible evidence. This
sole reason shows that the purpose and intent of the orders passed
by this Hon’ble Tribunal have not been reached so as to seek the
opinion/ recommendation from an independent committee/
agency. In this view of the matter and in view of the following de-
tails and suggestions, the Present Report filed by the committee is
unacceptable in law and the same needs to be examined by the

Hon'ble Court so as to see the correctness and validity of the same.

CONTRADICTION IN THE PRESENT REPORT

SATELLITE DATA NOT SUFFICIENT

32. No proper ground truthing done to determine vegetation or
land wuse. It is humbly submitted that satellite data of different
spatial resolutions such as Landsat (30 m), Sentinel 2 (10 m) and
Cartosat 1 {2.5m) have been used for providing satellite images
given in the Present Report by the Expert Committee dated
08.12.2020 (ref Page 20). The Present Report states that “it appears
from the satellite images that there exists a good to very good veg-

etation cover during the study period (2009-2020)". However, it is
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pertinent to note that there is no evidence of proper ground truth-
ing done for the process of gathering objective and provable data in
relation to the vegetation cover. At this juncture, it pertinent to
mention that ground truthing is important here as it allows image
data to be related to real features and materials on ground. The
collection of ground truth data enables calibration of remote- sens-
ing data and aids in the interpretation and analysis of what is being
sensed whereas, aerial imagery or remote sensing data is used to
map surface features such as vegetation or land use, ground truth-
Ing is used to check or validate data using observations on the
ground. Thus, the ,ooﬁﬁaﬁom chose not to verify the same on
ground which shows the approach of the very first approach of the
committee knowing the fact that the Present Report will affect

thousands of people and their livelihoods.

33. It is pertinent to note that ground truthing entails verifying that
surface features or hazards are accurately described and actually
located at the reported location. However, there is no information
brought on record by the Expert Committee in the Present Report
dated 08.12.2020, so as to analyze and examine any discrepancies
in the images (ref fig.11, page 19). Therefore, at this juncture, the
concept of “ground truthing” is important to bring out the correct
facts which the satellite images, provided in the Present Report by

the Expert Committee, is unable to determine.

NO DESCRIPTION OF TEMPORAL CHANGES
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34. No detailed description of “temporal changes” mentioned with
the provided images to study and scrutinize the mentioned sites. It
is submitted that the Present Report by the expert committee men-
tions that “Temporal changes” have been identified at the men-
tioned 13 sites inside Mt. Abu ESZ as viewed through satellite im-
ages and it appears from the satellite images that there exist a good
to very good vegetation cover during the study period 2009-2020,
which in turn make the changes in land use to be insignificant
after the notification issued by the Ministry of Environment, Forest
and Climate Change (MOEF&CC) dated 25.06.2009 which declared
Mount Abu as the Eco-Sensitive Zone (ESZ). However, it is seen
that there is no detailed description of these “temporal changes”
Hmomﬂowom with these images to study and scrutinize the said tem-
poral changes in each of these sites and therefore, a conclusion of
this sort cannot be relied upon. It is further submitted that as per
the land use plan of 2009 ESZ Notification, site number 13 referred
to as ‘Near STP Plant’ has been marked as Residential and Planta-
tion/ Agricultural/ Vacant Land. The State Government has pro-
posed residential and tourist facilitation centre at this site. It is
pertinent to note that even an ‘open space’ and ‘vacant land’ can
be seen in the images given in the Present Report (ref page 33, fig
26) which shows that the land in question is suitable for construc-

tion as the vacant land is meant for the construction as per the

plan sanctioned by the authorities.

MAJOR LAND PORTION BELOW 20 DEGREE SLOPE
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35. The major portion of the land in question falls under the O-
20 degree slope category and therefore, fits the criteria. It is
humbly submitted that according to the Zonal Master Plan 2030,
the slope map of municipality area displays that areas with 0-10%
slope are least sensitive and suitable for development and 10-20%
slope is marginally suitable for developmental activities. Further,
considering this particular criteria, Near STP Plant/ Intervenor’s
land covers 2.521 Ha. in the 100 m buffer zone and 10.708 Ha. in
the 200 m buffer zone under the 0-20 degree slope category and
only 0.619 Ha. in the 100 m buffer zone and 1.858 Ha. in the 200
m buffer zone, under >20 degree slope category (ref table 3, table
4, page 23). It is clearly mentioned that domain with slopes having
slopes <20 degree are geologically stable and suitable for construc-
tion and even then site number 13 (land in question/Intervenor’s
land ) is marked unsuitable for residential construction in the re-
port by the Expert Committee. Thus, the major portion of the land
in question falls under the 0-20 degree slope category and shall be

allowed for the purpose of residential construction.

BIASED NATURE TOWARDS OTHER SITES

36. The Present Report is factually incorrect and biased Sﬁmam
other sites. It is most respectfully submitted that other sites men-
tioned in the Present Report such as Sunset Road Scheme, having
slope less than 20 degree, that is 3.061 Ha under 100 m buffer
zone and 10.048 Ha under the 200m buffer zone in the 0-20 degree
slope category which is close to the forest land was permitted for

construction with the ESZ criteria of a buffer zone with forest and
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water stream. Similarly, Sunrise Housing Society having slope less
than 20 degree, that is 3.045 Ha under the 100m zone and 11.22
Ha. under the 200m zone in the 0-20 degree slope category which
is near a local natural stream (nala) is allowed constructional ac-
tivity as per norms, complying with the ESZ criteria of the buffer
zone with water stream and forest. Therefore, the same criteria
ought to have been applied to site number 13- Near STP Plant
{(“land in question”) as the major portion of the land comes under
the 0-20 degree slope category as it is in consonance with the ESZ,
Notification dated 25.06.2009. It further submitted that the said
report is factually incorrect as even though the major portion of the
land in question is suitable for construction according to the ZMP
and ESZ Notification, the Present Report by the Expert Committee
has marked it as unsuitable for construction which is completely
baseless and based on criteria best know to the committee which

the committee did not even explain in the Present Report while

making the site not suitable for construction.

NO STUDY ON SOIL EROSION

37. No information or study based on soil erosion has been pre-
sented in the Present Report and still observed that there is
possibility of soil erosion. It is submitted that the Committee in
its present report had observed that there is possibility of soil ero-
sion in the area “Near STP Plant” However, there is no study
through any scientific method or reports or any images /evidences
provided to support any analysis of soil erosion by the Expert Com-

mittee in the Present Report. Hence, it should not be considered a
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ground for instability of the land in question as there is no data or

information provided to support the same.

NO DATA/STUDY/EVIDENCE OF SLOTH BEAR IN NEAR STP
PLANT

38. No information has been provided to Qmﬁdﬁﬁo footprints of the
Sloth Bear. It is further submitted that the expert committee ex-
plicitly states in the Present Report (ref Page 81) for site number 13
(i.e. Near STP Plant) that “the proposed tourism Jacility centre at the
gentle slopes may be allowed. But it may disturb the wildlife ecosys-
tem. Although low slopes domain may be suitable for construction,
geologically. But this site is the habitat of the wild animals. For ex-
ample, footprints of the sloth bear were also observed during the
Jield visit.” However, it is pertinent to note that no survey has been
done to determine or photos provided of the footprints of the Sloth
Bear due to which the land in question is said to be unsuitable for
construction. That no scope of work or analysis has been given to
prove the above stated observation. Thus, the use of land in ques-
tion is not contrary to the provisions of the ESZ Notification. At this
Juncture, it is humbly submitted that the Intervenor has already
mentioned before the various authorities and even during the
course of argument before this Hon’ble Tribunal it was mentioned

that no trees will be cut while raising the construction and that the

Intervenor will do rain water harvesting.

39. Major portion of the land falls under 0-20 degree slope cate-
gory. It is submitted that while considering the radius of the land

in question, the total area of the land in question is 15.706 Ha. and
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that Near STP Plant covers 2.521 Ha. in the 100 m buffer zone and

10.708 Ha. in the 200 m buffer zone under the 0-20 degree slope
category, which means that Intervenor’s land covers 13.229 Ha. in
the 0-20 degree slope category and ‘only 2.477 Ha. falls under the
>20 degree slope category. Therefore, domain with low slopes hav-
ing slopes <20 degree are geologically stable and suitable for con-
struction (ref fig 26 (a), page 33) and that the major portion the
land is question is under the 0-20 degree slope category and shall
be allowed for residential as well as tourist construction but stil]

the site in question has been marked as unsuitable without having

any concrete studies qua the same.

NON-APPLICATION OF DOCTRINE OF UNIFORMITY

40. That it is most respectfully submitted that the Present Report
states that site number 5, Hill Sahil has mostly steep (>30 degree)
slope. However, Hill Sahil covers 86.14% slope under 0-20 % slope
category and only 13.86% slope in above 20% slope category. At
the same time, site number 3, Behind Maganji’s Mountain with
85.1% slope under the 0-20% slope category and site number 7
Sunrise Housing Society with 89.32% slope under 0-20% slope cat-
egory are marked as suitable for construction purposes. Thus, an
inference can be drawn from these situations stating that the Pre-
sent Report is made in a manner so as to oust and remove the
Gujarati community as the Expert Committee has applied a pick

and choose policy and has therefore, not carried out any principles

uniformly in the said Present Report.
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REPORT IS CONTRARY IN NATURE

41. Contrary remarks by the Expert Committee. It is apposite to

mention that the Expert Committee in its report dated 08.12.2020
has observed (ref page 30) that landscape with low slopes is geo-
logical stable and suitable and in fact, the Committee had observed
two domains at the Intervenor’s land one of which is suitable for
Construction. However, still while forming the conclusion, the com-
mittee marked the entire site (i.e. Near STP Plant) not suitable able
for construction which is contrary in itself as it is erroneous on the
part of the Expert Committee to say 9@ site is suitable on one hand
and on the other they have marked it unsuitable. Thus, the entire
report may be reviewed properly and thoroughly by the independ-
ent agency. The relevant part of the observation (ref page 30) and

recommendation (ref page 81) of the Committee is reproduced
herein for ready reference:
“‘Near STP Plant

Observation :

" The site is considered for the (i) tourism centre (ii)
residential buildings in the ZMP 2030. The tourism centre is
proposed at a land where the slopes are less than 20 degree
and are geologically stable. But the proposed site Jor residen-
tial buildings covers the land of low slopes that are geologi-
cally stable (Fig.26a) as well as the land with a high slope do-
main that is not geologically stable for construction (Fig.26b).
At this site, the bedrock is hard and compact with negligible
weathering. In the stable slope region, no prominent frac-

tures/joints are developed that may cause instability.

Recommendation :
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This site is considered for the (i) tourism centre (ii) residential
buildings in the ZMP 2030.

The proposed site for residential buildings covers the land of high
slope domain that is not geologically stable for construction.

* At this site, the bedrock is hard and compact with negligible

weathering. In the stable slope region, no prominent frac-
tures/joints are developed.

* At places the measured slope towards STP site was Sfound > 20

degree even the landscape is fragile in terms of soil erodibility.
Thus high slope domains must be kept as such.

* The proposed tourism facility centre at the gentle slopes may
be allowed. But may disturb the wildlife  ecosystem.

* Although the low slopes domain may be suitable for construction,
geologically. But this site is the habitat of the wild animals. For
example, footprints of the sloth bear were also observed during
the field visit. Therefore, any construction may disturb the wildlife

ecosystem. Therefore, any construction must not be allowed to
preserve the

ecosystem
of this region.”

Conclusion : Site is not suitable for construction.”

LAND IN QUESTION IS WITHIN MUNICIPAL LIMITS
40. The said land is within Municipal limits. It is pertinent to note
that the land in question has been marked as “Residential” and
“Tourist Facility”’in the New Master Plan 2030 in the order dated
07.11.2019, after approval of land use of the suit property to be
retained as Zonal Master Plan 2025 as per the 4th meeting of the
Expert Committee dated 03.12.2014. The land in question is within
Municipal limits and being located at entry point of Mount Abu, it
is suitable for Tourist Facility centre and it is submitted that the
Applicant is a law abiding citizen and has proposed to use his land

as per the law and plans sanctioned by the Municipality.

LAND USE IS IN CONSONANCE WITH ESZ NOTIFICATION
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41. It is most respectfully submitted that the ESZ notification pro-

vides that the ZMP shall demarcate all the existing village settle-
ments, tribal areas including tribal hamlets, types and kinds of
forests, agricultural areas, fertile land, green areas, horticultural
areas, orchards, lakes and other water bodies, natural heritage
sites including points (such as Sunset Point) and man-made herit-
age sites, steep slopes, drainage channels, first order streams,
ground water, recharge areas and areas rich in ground water,
spring recharge areas, spring lines and other environmentally and
ecologically sensitive areas and no change of land use from green
uses such as orchards, horticulture areas, agriculture parks and
other like places to non-green uses shall be permitted in the ZMP,
except that strictly limited conversion of agricultural lands may be
permitted to meet the residential needs of the existing local resi-
dents together with natural growth of the existing local population,
without the prior approval of the State Government., Further, no
change in use of land from tribal uses to non-tribal uses shall be
permitted without the prior approval of the State Government.
Thus in the present case, the Intervenor has been allotted the land
for tourist facility as the land in question is located at the entry
point of Mount Abu, looking to the population growth so which is

completely in accordance with the intention of ESZ formation.

42. The change of land use is in consonance with the ESZ Noti-
fication. It is submitted that according to the Present Report by
the Expert Committee dated 09.03.2019, under site specific obser-

vations in relation to site number 13, it has been observed that :
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“3.11 Near STP Plant

The State Government has proposed residential and tour-
ist facilitation centre at this site. The site is situated within
Municipal limits and being located at the entry point of
Mount Abu, it is suitable for Tourist facility centre. This
site can be developed provided buffer zone between con-
struction and the natural drain/naala should be at least
50 meters. No construction should be allowed on Hill
Slopes of more than 20 degrees and unto 50 meters of for-

est boundary.”
43.The sudden transfer of the nodal officer raises a doubt whether
the Present Report is completely reliable. It is submitted that Smt.
Shailja Derval who was the then Member Secretary and the Nodal
Officer, visited the site along with the other team members, delib-
erated the whole matter with them and to the best knowledge and
belief of the present Applicant and submitted a report also on the
basis of the entire survey, study, site visits and meetings with other
members. The said report had not even been brought before this
Hon’ble Court which is the “First Report”. The said First Report
had never been supplied and made public, hence the Applicant
would request this Hon'ble Tribunal to direct the Nodal Agency to
place the same on record in front of the tribunal, so that the same
can be examined for the purpose of passing appropriate orders in
the present case. It is further submitted that the Nodal Officer and
the submissions of the Present Report dated 08.12.2020 before this

Hon'ble Tribunal without any fresh study, site visits or survey,
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needs the kind indulgence of this Tribunal to examine the same for
the purpose of passing appropriate judicial orders and to protect
the interest of the Intervenor (Sh. Pragnesh Shah). Each and every
committee member is an integral part of the survey and report
preparation and therefore, the sudden transfer of the nodal officer
raises a doubt whether the Present Report is completely reliable as
one of the committee members, Smt. Shailja Derval was not pre-
sent for the third meeting and for the most crucial point of the re-
port to give their final opinion and compilation of the said report.
At this juncture, it is relevant to point out the following changes
made after the Nodal Officer was changed with a intention to oust

the Intervenor from his own land -

CHANGES MADE IN THE FIRST REPORT TO OUST THE INTER-

VYENOR HEREIN

POPULATION DENSITY

44.1t is submitted that in the First Report a separate column for
“Population Density in 2001” (ref page 7) has been mentioned which
clearly shows the Population Density in the Eco-Sensitive Area and
Mount Abu Municipal Area in the year 2001. However, in the Pre-
sent Report by the Expert Committee dated 08.12.2020, the col-
umn for ‘population density in 2001’ has been intentionally removed
(ref page 9) so as to paint a picture that the said amount of area
prescribed for ‘Residential’ as well as “Tourist’ facility in ZMP 2030
qua the site in question is not required to be used for the purpose

as mentioned in the ZMP 2030. At this juncture, it would not be
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out of place to mention that the said land (Near STP PLANT) was
converted by the Authorities on 03.08.2002 for the said land use.

TEMPORAL CHANGES

45. It is pertinent to note that no such words as “Temporal Changes”
have been mentioned in the First Report to describe the concerned
thirteen sites (ref page 17). The word “Ternporal Changes” has been
added in the Present Report describing the images of the concerned
thirteen(13) sites (ref page 19). However, it can be seen that there
is no detailed description of these “Temporal Changes” mentioned
along with these images so as to study and scrutinize the said tem-
poral changes in the site in question. It is submitted that the said
word (Temporal Changes) has been used vaguely with describing
the same therefore, a conclusion of this sort cannot be relied upon.

FIELD PHOTOGRAPHS

46. It is further submitted that the field photographs given in the
First Report {ref Page 38) mentions proper timings and dates so as
to portray the true nature of the area concerned (i.e. STP Plant).
However, the photographs of Near STP Plant ( Intervenor’s Land)
were changed in the Present Report (ref page 33) with the intention
to show non-sustainability for construction activity. It is pertinent
to note that the photographs in the First Report clearly show the
existence of some buildings by which it could be inferred that con-
struction activity would not harm the environment (ref page 37-38)
as the land is vacant and already the construction is on it. Thus,
the Present Report has been manipulated in a manner so as make

the land in question unsuitable for construction and for this reason

alone the same cannot be relied upon.
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GROUND TRUTHING

47. It is humbly submitted that in the First Report it is clearly sug-
gested and observed that it would be better to have detailed survey
along with collection of ancillary/collateral data for relatively
smaller areas to get more accurate results for ground truthing of
the results obtained from remote sensing data.” (ref page 26). How-
ever, it can be seen that the Present Report mentions nothing re-
lating to ground truthing and said point have been completely re-
moved so that no one should question the Present Report (ref page
40). Thus, this shows that the committee felt that Ground Truthing
is required so as to get a clear picture but after the change of Nodal
Officer, the Committee removed those points in a manner so that
nobody should questions the Present Report. This shows that how

the Present Report has been managed to oust the Intervenor from

its own land.

CITY LEVEL POPULATION DENSITY

48. It is pertinent to note that in the First Report, the following detail
In respect of population has been stated as:

“The population of Mount Abu stood at 22,045 in 2001 and has
increased by more than five times from population size of 4165
in the year 1931. From 1901-1951, there has not been much
growth in population. During 1951-1961 a paid increase in pop-
ulation was observed primarily due to administrative changes
which took place. From 1961-2001 the town developed as an
important tourist place as well as ow:#m Jor educational facili-

ties thereby showing a consistent rising trends in population

growth.” (ref page 41)
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The above said data is necessary as it helps in determining that how
much land (Residential and Tourist facility) is required for future
generations while forming the ZMP 2030. However, in the Present
Report, the aforesaid particular paragraph has been completely re-
moved in order to portray that no change of land is required. (ref
page 43)

HOUSING AND PROPERTY ANALYSIS

49. It is further submitted that in the First Report by the expert

committee it was explained as under:

“Housing and Property Analysis - The density of development
in 1981 for 12713 persons in Mount Abu _for the developed area
observed was 22.7 ppa with gross residential density of 70.2
ppa which changed to 14.5 ppa and 61.6 ppa respectively in
2002 for population size of 22045 persons.” (ref page 42 )

The above said paragraph explains the number of dwelling or hous-
ing units per hectare of Gross Residential Area which have been
completely removed from the Present Report (ref page 45). Thus, the
removal of aforesaid paragraphs was not required as this the basis

of checking the number of houses per hectare and helps in planning

the Zonal Master Plan 2030.

THREATS AND PRIORITIES

50. It is humbly submitted that in the First Report, the Committee
has specifically mentioned about the ‘“Threats and Priorities’ of the
sensitive area (ref page 49-53). However, it has been completely
removed In the Present Report. This clearly shows that the Present
Report is concealing material facts which are necessary to place

on record as it reflects the threats in the most sensitive areas
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where the area of Intervenor does not come. The said points have
been removed and the Present Report has been manipulated in

order to save the other people who have construction on these ar-

€cas.

MINUTES OF MEETINGS

51. It is submitted that in the First Report, the issues and decisions
decided by the committee members in the second meeting dated
16.01.2020 and 17.01.2020, the following point was mentioned :

“Maps, details of site and proposed plan and the proposed col-

ony located behind Magan ji, shall be provided to the committee

(Action by Nagar Palika- Mount w:o& 7 {ref page 77).
The aforesaid paragraphs explains about the requirement of docu-
ments and further shows that they were not available during the
meetings and visits. However, the aforesaid paragraph has been
removed from the Present Report (ref page 73) so as to grant the
approval for construction in the said area (i.e. Behind Magan Ji
Mountain). Thus, this act of committee specifically shows the in-
tention while forming an opinion regarding the Intervenor’s site.

REMARKS AND RECOMMENDATIONS

52. It is most respectfully submitted that in the First Report, the
table (ref page 80-83} describes the sites in detail from all aspects
including its vegetation type, biodiversity (Plants and Animals) and
slope in such a manner to conclude its suitability for construction
activities. Further, it is to be noted that in this report with respect
to all the 13 disputed areas, the presence of animals and vegetation
has been shown and nothing is concealed. However, in the Present

Report (ref page 75-82), the Slope, Biodiversity, Remarks columns
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have been completely removed and a column of ‘recommendations’
has been added in order to show that the site of Intervenor is not
suitable for construction by concealing its detail description.

53.1t is important to note that, another remark has been added men-
tioning about the footprints of ‘Sloth Bear in the site in question
(Near STP Plant). However, it is to note that only in this site alone,
the committee has particularly mentioned about the footprints in
order to show that the site is not suitable for construction. At this
Juncture, it is worthwhile to note that in the First Report the com-
mittee themselves have mentioned the presence of ‘Sloth Bear at
the sites named as ‘Sunrise Housing Society and Arna Village’
but while preparing the Present Report, the Committee in order to
mark them suitable for construction have removed the said point
from the Table (ref page 75-82). Thus, the recommendation stating
“construction must not be allowed to preserve the ecosystem of this
region.” {ref page 80-81) is completely baseless. In fact, there is no
data provided for any footprints of the Sloth Bear to show the site
(i.e Intervenor’s land) is unsuitable.

54. It is further submitted that in the First Report, it has been men-
tioned that the site “Maganji Mountain” has slope >20 degree (ref
page 81}. However, in the Present Report, regarding the same site
“‘Maganji Mountain’, it has been stated that “most of the land at
this site has slope <20 degree” (ref page 76). Therefore, it can be
seen that the data provided has been manipulated in order to arrive
at a conclusion which is favourable to this particular site and its

owners and thus the entire report is questionable and needs the
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indulgence of this Hon’ble Tribunal to verify all facts along with its

genuineness.

55. In view of the above objections, it is humbly submitted that the
Present Report is self-contrary in nature and not sufficient study
has been conducted and further the same as been manipulated
and changed in a manner to oust the Intervenor herein. Therefore,
a High Powered Committee or Independent Institution may be ap-
pointed so as to bring on record the correct facts and proper obser-
vation before this Hon’ble Tribunal and further direction may be

issued to do extensive study with proper mechanism so that there

fo
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ORIGINAL APPLICATION NO. 312 OF 2016

IN THE MATTER OF:
DR. ARUN SHARMA

...... APPLICANT
Versus
MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE & ORS.
...RESPONDENTS
AND
IN THE MATTER OF:
Pragnesh Shah
...Applicant

AFFIDAVIT

w1, Pragnesh  Gunwantlal  Shah, s/o  Late  Shri

¥ @unwantlalHiralal Shah, aged about 48 years, R/o "Gunj"

.%.0 gBunglow, Opposite IRMA Gate, Near Collector Bunglow,
By

m.\.o Anand, Gujarat.- 388001, Presently at. New Delhi do hereby
5 & . .
& %w, solemnly affirm and state as under:
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&,@ h.a..w ~ 1. That I am the Applicant/Intervénor in the above captioned
& ,
mw.@%._.ﬂ Original Application and in that capacity I am competent to
@
oo
:u.n.%w swear and depose the present affidavit.

2. That the Accompanying Objections /Reply to the Report
has been drafted under my instructions, which I have read
and understood. I further state that the averments made

therein are true and correct to my knowledge and belief.

,,w That the Annexures filed alongwith the Objections/ Reply
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m apreme Courteflzdia | o | are true copy of their ammﬁ@oﬁ?m OEW
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VERIFICATION  Notary Publ ?Qa .z«z% @ua

Verified at New Delhi on this wiw%%ﬁ of Fébruary 2021,
that the contents of my above Affidavit are true to the Ummﬂ
of knowledge and belief. No part of it is false mma ng
material has been concealed therefrom.




Item No. 01

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 312 of 2016
(M.A. Nos. 569 of 2016, 418 of 2018,
748 of 2018, 807 of 2018 & 1246/2018)

Dr. Arun Kumar Sharma Applicant(s)
Versus
Ministry of Environment, Forest and Climate Change & Anr.

Respondent(s)

Date of hearing: wm._p_w_.mmomp_m_ ;

CORAM :HON'BLE MR. JUSTICE bugmm KUMAR GOEL, CHAIRPERSON
. HON’BLE MR. JUS1

.........wwsmwm_? gu Vinay Hﬂwmﬁg .
“and Mr. ?ﬁn Nmsmw& >a.<onm

For Respondent (s}: Mr. ?mwmnw x‘mﬁmﬁ and Mr. Raj Kumar Maurya,
! S Advs. U ‘

?.ﬁ. mmﬁw.m_uw

an, 2030 (ZMP

203t (MA ESZ). Further

prayer is moa cot mﬁnﬂﬂo m mb Expert Committee to review the said

plan.

2. Averments in this Application are that vide Notification dated
25.06.2009, issued by the MoEF under the provisions of the
Environmental {Protection) Act, 1986, Mount Abu was designated as
Eco-Sensitive Zone (ESZ). The Notification mentions that the area
has significant ecological importance. It comprises of tropical dry

deciduous forests at lower altitude and evergreen forests at higher



altitude. Flora and fauna of the region comprise of several mwa@ao
and rare species. Besides, Mount Abu has natural heritage such as
Nakki Lake and man-made heritage like Dilwara temple apart from
other heritage buildings and structures. The Notification notes that
adverse impact has been noticed due to degradation of environment
with excessive soil erosion on account of water and air pollution and
volcanic activities endangering natural resources and affecting
health and mcﬁﬁﬁﬁ o». wE,Bmﬂ beings. The Notification gives

boundaries of gn_mmN__éﬁoon_ the activities are to be regulated by

preparation of a Ngm_ _mow__.”_wu@ restoration of denuded areas,

Lake,

of catchment areas,

. management,

tion, needs of

, ﬁmémﬁmw Bmmmmmamﬁf__.mo; and BonEH.m cO

steep slopes, drainage
areas rich in ground water, spring recharge areas, spring lines and
other environmentally and ecologically sensitive areas and no
change of land use from green uses such as orchards, horticulture
areas, agriculture parks and other like places to non-green uses
shall be permitted in the ZMP, except that strictly limited conversion
of agricultural lands may be permitted to meet the residential needs

of the existing local residents together with natural growth of the



Y

existing local population, without the prior approval of the State
Government. Further, no change in use of land from tribal uses to
non-tribal uses shall be permitted without the prior approval of the
State Government. With regard to tourism, it is specifically
mentioned that a detailed carrying capacity study was to be carried
out by the State Government based on existing infrastructure “and
not on future projections” of any project that may require
environmental or forest . n_w_nm_ﬂmvoo. Mount Abu has natural sites
such as Nakki rmwﬂﬁomﬂwoowu rock formations, waterfalls, pools,
springs, gorges, om<mm~womnﬁm, walks etc. and plans for their

vation in their bmgam.p setting shall.be incorporated in the

ar these mﬁ mubowc%bm in ﬁrmm ___U of ﬁwoﬁ%ﬁmﬁ,

_The general pool reserve areas:

as the said plan fails to &wooswmmo construction activities at or near
the heritage sites, conserve the existing water bodies, permits
change of land use by illegal structures. Rock climbing has also
been permitted, including sport climbing by fixing permanent

anchors. Construction has been allowed on green tracks to benefit

some builders.

6. Though, the Ministry of Environment, Forest and Climate

Change, (MoEF&CC) vide its letter dated 28.09.2015, while

3



approving the ZMP, placed a restriction on change of land use m,omb
green uses, the ZMP allows paying guest accommodation in
residential land which will be commercialization by back door and
will be indirect land use change. ZMP does not take care of the fact
that the locations of the STP, Aarna Jain Dharamshala Area,
Gurukul locations at Sunset Road and Takhatwala bungalow need
to be preserved. The water is limited and its quality needs to be
retained by boﬁ__mmoﬁw@m,_ .___o_oﬂmﬂdoﬂod near the water bodies,
including in the mmwvow.ﬁﬂcﬁ&wm the tourist facilities. The number

of tourists to be @ow_ﬁwﬁmm_wmﬁmaﬁwma to be restricted to protect the

‘Mﬁm go@m.waoou “in - its - counter affidavit,

dated 19.09.2004 in WP (C) No, 202 of 1995, T. N. Godavarman vs.

Union of India, ooﬁmagmnm .m committee comprising of three
members in consultation with the Central Empowered
Committee(CEC), pending issuance of ESZ. After the ESZ
notification, order dated 19.08.2011 was passed by the Hon’ble
Supreme Court in T.N. Godavarman Thirumulpad Vs. Union of India,
{2011) 14 SCC 390 at page 392 to the effect that interested parties
could place their response to the ZMP and the same will be finalized

after considering such response. The ZMP was submitted to the

4



MoEF for approval and notified after approval was granted. The
MoEF constituted a Monitoring Committee comprising of local
residents and NGOs as members, Revised committees were also
constituted by the MoEF&CC vide order dated 24.01.2012 and
05.05.2015. The State Government engaged the Department of
Environment Planning, School of Planning and Architecture as
consultant and also consulted the concerned departments, including
Environment Uoﬁ@?ﬁmﬂﬁ&mﬁﬂmmﬁ Department, Tourism Department,

Pollution Control Boar { ;..U.O..f.goﬂa Abu, Secretary UIT, Mount

Mount Abu, Archaeological

‘ce Department etc.

‘tations. There
e

bhe

sanctioned for construction without specific leave of the Tribunal.
In view of the said order, certain intervention applications have been
filed either seeking permission for repairs, or seeking permission for
constructions, claiming to be within the purview of the ESZ and ZMP.
Vide order dated 30.01.2018, permission for construction for
residential purposes was granted for Takhtawala Building’ subject to
consideration of slope and geological studies and there being no felling

of trees and also plan being in conformity with the Hill architecture.

5



Similar permission was also given for some other areas of goﬂm %wc
mentioned in the order subject to the area being residential and subject
to the same conditions as applicable to the Takhtawala building’.

10. We have heard the learned counsel for the applicant, learned
counsel for the MOEF&CC, State of Rajasthan and for the
interveners.

11. Main contention raised on behalf of the applicant is that
comparison of wmnm use. mmms gwnxaa to Mount Abu ZMP for the
year 2010 and the ﬁw.owommaggmdmo plan annexed to the ZMP 2030
shows land wuse ow_m__ﬁmo_ __ﬁwwow is inconsistent with the ESZ

notification. In @mﬁwnﬁw ww_mnﬂnbow has been made to the following

I mﬁm mmEB Ali Bird mmﬁ%ﬂm@
Hill mmw&

een raised to

notification

{i}. nstruction is to be permitted in
the wetland Sﬁﬁms_ 50 meters from the water bodies and
wherever possible such buffer zone along the wetlands
should be wider. Requirement of buffer zone between

construction and the wetlands should have been atleast

100 meters, as per study referred to in the ZMP itself in

Chapter - I1I.



(if}. Having regard to the fact that the soil of the hills is loose

(i)

(vii).

(viii).

and the area has potential for landslides, no
development should be allowed at slopes having 35
degree or more. Hitanji and Hill Sahil have slopes higher
than 35 degree. The same have been described as
residential. Thereby, there is possibility of construction

being allowed.

ﬂp@.@ is mmmwmamﬁow Mom&ﬂm to wildlife decline, as noted

in Ngmv._ _A,Em Hm@nwaem invocation of Precautionary

Principle ino mmgnﬂsm any development in the area.

.zone’ as per ESZ but

Nakki _mwo _Hm a o constructi

ZMP ﬁmw_gw_m_ . activities for

‘organized _commerc

omwmﬁm ria, m#g@ﬁEm _mﬂmmm mﬁm mooog

nutber of vet ._,wwnm_ to.be allowed and number of tourists

to be allowed, having regard to the available existing
infrastructure.

Rocks in the ESZ area are required to be conserved but
provision in the ZMP for adventure tourism permits
sport climbing which may require drilling of the rock
which will be against the spirit of the ESZ.

Forest Policy, 1988 will be violated if there is reduction
in green area as a result of activities permitted under

7



the ZMP, permitting converting green areas into Bos-
green areas for facilities to tourists, including
construction of hotels and resorts. Thus, mere denial of
the State Government that no development on land with
tree cover is contemplated and that there will no
reduction in green area, does not fully appreciate the
impact of ZMP. If green area is to be protected,

provision for hotels, resorts etc. has to be deleted.

13. Learned oocwwme__mo_w Hmm_.mﬁ@momsﬂ referred to enunciation of

“Pre

yonary Principle, in the judgeme

.of Hon’ble Supreme

- Union of India

urt in 2004 (12) SCC 118 para 48, M.C. M

Godavarnman

16. Learned counsel. or ﬂu@_ ‘interveners opposed the above

contentions and submitted that ZMP 2030 is consistent with the
ESZ, the interveners are original residents and their activities are
not in any manner prohibited by the ESZ. It was also submitted
that there is no absolute bar to change of land use. The bar can be

lifted with the permission of the State Government. Approval for

construction has been granted prior to 2010.

17.  Learned counsel for the applicant however submitted that his

objection is to an amusement park and a hotel. Even if any

8



permission was granted prior to 2010, the same could be of m._o avail
after ESZ notification was issued and till ZMP 2030 was finalized.

18. At this stage, we do not consider it necessary to go into the
merits of individual claims of intervenors for construction. We have
to first consider the issue whether ZMP 2030 conforms to the ESZ.
19.  There is no merit in the plea that there is absolute power for
change of land use, with approval of the State. There are inherent
limitations in exercise of _mﬁmw_ﬁ_oémwm. Environment law has to be
read into the Gg&o@ﬂbm ﬁbmém on the accepted concepts of

‘Precautionary wﬁmowwwmﬂ mﬁm the ‘Sustainable Development

> be followed

‘under Section 20 of the National Green Tribunal Act,

Directions imwm issued for mmmﬁ_ﬁ.,naob on contruction activity, for
slope stability, for waste management based on carrying capacity
study.

20. Even though, we refrain from making any final comment on
merits on the contention that ZMP 2030 provisions are in conflict
with ESZ notification, we are satisfied that there is certainly need for

consideration. of the issue by an Expert Committee which is

constituted as follows:-
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1. Two representatives of MoEF&CC ~ an officer not below
the rank of Joint Secretary/Advisor and an Expert of Eco-
Sensitive Zone (ESZ) to be nominated by MoEF&CC;

2. Representative of School of Planning and Architecture,
Deihi - the institution which was hired as consultant by
the State of Rajasthan. Representative should be senior
level land scape expert.

3. mmwwwmmamﬁé of Central Pollution Control Board of the

level 0». Gﬁmoﬁoﬂ. >@&ﬁoﬁ& Director.

elating to environment

part of ZMP 2030, including

observations of this Tribunal in Kasuali case.

22. The Committee will also look into the points of concern raised by
the applicant in reference to conversion of green areas to non-green
areas, permissibility of construction on higher degree slopes,
conservation of rocks, water bodies and wildlife and other heritage
sites, the issue of water scarcity, carrying capacity of Mount Abu with

regard to number of tourists and vehicles to be permitted having regard

10



to the availability of the infrastructure without relying upon m_i_ﬁwm
projection, as required in terms of ESZ notification.

23. The Committee may assume its charge within one month from
the receipt of copy of this order by the MoEF&CC. The Nodal Agency
will be MoEF&CC. The report of the Committee may be furnished
within three months after assumption of charge by the Committee

which may be forwarded by MoEF&CC to this Tribunal by e-mail at
ngt.filing@omadl,

24. The status _Q:e..mm os_.__._._ﬁoam% in terms of the orders dated

31.05.2016 and wo.ow,.mo_ww_._gaﬁw regard to any construction in the area

will be oﬁnamﬂ% tll mpm msmwumﬂom and monm@ﬁmﬂom of report of the

Adarsh Kumar Goel, CP
S.P. Wangdi, JM
K. Ramakrishnan, JM

Dr. Nagin Nanda, EM
November 26, 2018

A
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Item No. 01 bxﬁu

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 312/2016
(M.A. No. 212/2019 & M.A. No. 227/2019)

Applicant(s)

Dr. Arun Kumar Sharma:.

-~ Versus

ggwm.ﬂ% of Environment, m,onmn &

Respondent(s)

@ﬁmﬁﬁm" 07.11.2019

HO B MR. JUSTICE >u>wmm KUMAR mom ;
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL
HON’BLE MR. JUSTICE K. _gywﬂmng_. JU

 HON’BLE DR. NAGIN z»zu? mxwmma MEMBER

ESZ) to the ext nt of change of land use compared to the land

use stipulated in ZMP 2010 is inconsistent with the ESZ

notification dated 25.06.20009.

2. The applicant challenged the ZMP 2030 as notified on

29.10.2015 with the grievance that land use change provided



therein was not consistent with the ESZ notification

particularly with the reference to following locations:-

Inside Salim Ali Bird Sanctuary;
Aranya Village

Behind Maganji

Inside Salim Ali Bird Sanctuary
Hill Sahil

Sunset Road Scheme

Sunrise Eoc.mwpm

megmémwm

OENOU P DN

Arna Village _
11. Eoﬁmn@ﬂwm
12. anég

- should

, °rs, as per
“study referred, wam___S_%m_.N P itself in
Chapter ~ III.

xacm been &mmn:@m& as
ential. Thereby, there is possibility
__&a construction being allowed.

(i}  There is degradation leading to wildlife
decline, as noted in ZMP. This requires
invocation of Precautionary w:znﬁHm

while permitting any development in the
area.

(iv} Nakki lake is a ‘no construction zone’
as per ESZ but ZMP permits organized
commercial activities for facilities to the
tourists and such activities could be



cafeteria, shopping areas and
accommodation.

fv) ESZ notification provides for
conservation of Toad rock but the ZMP
has provision for ropeways which may

result in rock not being conserved as
required.

(vi). The ZMP provides for 6700 tourists per
day and also refers to carrying capacity
wQS.PQ being under taken, as required
under the ESZ notification, but the said
carrying capacity report has not been

o furnished. Thus, carrying capacity has
~ to be carried out to assess number of
vehicles to be allowed and number of
o . tourists to be allowed, having regard to
G Qsm. available ting S\S\mgog%

?&.__ " Rocks in the ESZ are required to
“  be conserved: b ion in the ZMP
for n&cm:m:wm,_ tourtsm. -permits sport

o

?:c

m‘:ﬁmzﬁuﬁ&m&
ction in green

This Tribunal considered: nwm.__upmﬁmﬁ on 26.11.2018 and it was

observed that no expert studies had been carried out for grant
of approval to the ZMP 2030 and the issues raised by the
applicant had not been gone into. Since environment law had
to be read into the development laws, any Master Plan has to
be consistent with the Precautionary and Sustainable

Development Principles, particularly in and near ESZ areas.



5. The Tribunal referred to earlier order dated 05.10.2018 in
Original Application No. 218 of 2017, SPOKE Vs. Kasauli
Galaxie Resorts (Kasauli case), wherein a study was directed to

be carried out for finalizing the master plan in an eco fragile

area.

6. >ooo&§m€_”...ﬁvn._ﬂﬂwﬂ_ﬁmﬁ__mw.moﬁmm constitution of an expert

Committee as momoém -

Two ﬂmvﬂommmwﬁmmnm_oﬁ MoEF&CC — an officer not below the

" rank of Joint Secretary/Advisor

Sensitive Zone (ESZ) to be soﬁw_wwﬁnm

‘undertake comparison of
i ZMP. 1 terms of letter of MOEF&CC dated
_ 8.09.2015  .and ESZ Notification dated
.06:2009 and point out the aberrations in
some besides comparing ZMP 2030 map with
reference to pre-existing 2010 map in the light of
ESZ notification. Thirteen (13) locations noted
above must also be specifically looked into. The
Expert Committee may also look into the
suggestions relating to prohibiting use of
plastics, burning of garbage/ or any other
waste, proper laying of high tension lines for
protecting animals and birds life particulary in
Salim Ali Bird Sanctuary area, preventing forest
fire, conservation of Nakki lake and water
quality management, siting and operation of
Solid Waste processing plant in accordance with




Solid Waste Management Rules, 2016 {with
reference to sanctuary area), any other issues
relating to environment management which may
become a part of ZMP 2030, including
observations of this Tribunal in Kasuali case.

The Committee will also look into the points of
concemn raised by the applicant in reference to
conversion of green areas to non-green areas,
permissibility of construction on higher degree
slopes, conservation of rocks, water bodies and
wildlife and other heritage sites, the issue of

- ‘water scarcity, carrying capacity of Mount Abu
. with.regard to number of tourists and vehicles
~ . to be permitted having regard to the availability
. of the infrastructure without relying upon future
projection, as required in terms of ESZ
notification.”

hough the Committee was to furnis rt within three

BobﬂWm from the order dated 6.1 H.N_OH_ e ‘has been filed

‘almost aft
from mumﬁamoﬁ that the Oog&om has assu

: on th mHoCD&nwm» suitability wﬂw

Committeé as follof

1. An Expert of Ecology from G.P. Pant Institute,
Almora, Uttarakhand to be nominated by the Director

of Institute.

2. A senior Scientist from MOEF & CC, to be nominated

by the Secretary, MOEF & CC.




3. A senior Scientist from the Indian Council of Forestry

Research and Education, Dehradun.

4, Senior Scientist from Wadia Institute of Himalayan

Geology, Dehradun, to be nominated by the

Director.

5. Scienti Qmmgow official from the Central Pollution

Control Board, New Delhi,

W@@wmmnw.ﬁwmwm_ - of  School . - Planning and

Architecture, New Delhi.

of this Tribumal®dated “16:11.2017 in O.A. No. 121/2014,
Yogendra Mohan Sengupta v. UOI & Ors. and Kasauli {referred
to order of this Tribunal dated 05.10.2018 in O.A. No.
218/2017, SPOKE Vs, Kasauli Galaxie Resorts {Kasauli case).
The Committee may also take into account the order dated

19.01.2019 passed by this Tribunal. The Committee will be

free to associate any other Expert or Institution.



11.

12.

The Committee will be at liberty to consider the viewpoint of all

the stake holders.

The Committee may commence its proceedings at the earliest
complete the exercise preferably within two months and

furnish its report by 31.01.2020 by e-mail at judicial-

N

ngtzsov,in.

List for further ﬁovmm_@_mﬁm% on 12.02.2020.

H




OOmwﬂEm& 3 xo: Em ZQ T oamw ammma oq: 172019 in OA No. 31222016

Eéa Abu ESZ-ZMP 2030 st&%&i

RS z\m:imm of 2:., Ewmzmm n_:: m:m visit of 10 %mc:gn sites 3 noEE_zmm and meeting with ali
__  the mﬂwrmrcaﬁm on 16.01. wcwo to 17.01. Nomo at zczm: Abu under the Chairmanship of Nodal
5 ___._Ommomw o:S 2?:52. wmowonmqimﬂﬁwﬂwr of Ocié&g mowEmm Vide order muﬁma 07.11. 2019
om Ee: Em Zmﬁ :. ::w matter 3 O> no mﬁ\wcmm Dr. >2:_ MA.,.SE. w:wﬁ:m Vis gcmﬁu |

> Eoo::m ocE mno Visit om E disputed sites by committee and meeting émw the
_.__ﬁmraroaﬁw of En 0058:80 constituted by Hon’ble National Green Tribunal Order in OA no
,wmm\woa Dr. Arun' ﬁﬁgmm vr&m;m Vis MoEF was held on-16.01.2020 to 17.01.2020 at ZEE&
B >.cc Wﬁmmﬁ:ms c:aﬁ. Zoam Ommomw cum KaB_uﬁ, Secretary Qﬂﬁubwv

_ :6 ooEEﬁ@n met 8 aﬁocmm the issues regarding %a Soozmaﬁomo% of Zonal Master Plan
_..Nowo «S? mﬁ\ :oamommom wooo and wmsa us¢ pattern of Mount >¢c i year 2010,

35 Ecwmzm Emm mmn:ana 3 the Nodal Officer cum Member Secretary (RSPCB),

- w Qmw Negi (G.B. Panth National Institute. Himalaya - Environment and Sustainable
Y .Um<£o?dmsc Dr SWmm Aém%m [nstitue of Himalayan Geology), Shri” Ajay Agarwal Aomuowv .
Dr. G w_Sm& (AFRI),; Shri wmzwmw Verma (MoEF & CC), Dr. AK. Bera (RRSC (West)
meQHmWOV Local officers of various departments i.c Forest, LSG, RSPCB, PHED etc. also
mmimga the committee ac:mm site visit. The list of the ?:,::Ena is enclosed. A separate meeting

was also | held with sta ?;oESu on date 17.10.2020 at EE@?:@ rm: of Hotel Sikhar to know the -
____595 A Hﬁ ow ﬁ%ﬁn%a:; enc o#& : .

_ \ﬁ %n omfﬁ mn: v:m:&n CQ& Nodal Officer cum Member Secretary, RSPCR vz@?a E
nwc& %m §:ccm. a:aa:o?.u Ev:g by Hon'ble NGT in the matter.

Hrm 855;80 E@EUQ mw &Q&aa upon various issues and mo llowing decisions were taken:

S 1. _Em& oﬁé om mﬁ&u\ ommﬁwa out g School of Emm:Em and Architecture, New Dethi, ZMP- -
2030 and g:a_zm by- rﬁzm mrm:_ be provided ' to committee (Action by - Chief Town
- Planner, GOR) | o . |

o 2. _Gng ?w&%am <£:r&% movement and vehicles in the town for last three years shall be
RES EoS%a to commiltee. (Action by Nagar-Palika, Mount abu)
3 ___Umﬂmemm&%sm_momzﬂ inflow in the town for Sﬁ three years shall be provided to committee
. (Action E\ memvm& ka, Mount abu) |
4

- KML files of 10 :dwcm:ra polygons with arca zﬁccf& on Google maps and auto cad files
-~ .shall be provided to the conunittee, Oozmﬁcgzo arca of each polygon after application of

~building by taws .of :ﬂvcm:& m:,m wrm: also be @BS%Q (Action by- Chief Town
- Planner.Jaipur) -

”__. m.._bsﬁroz:r&og B&um om nearby forest. mm:a of 10
- commiftee Qwo:om By- Forest Ccnmnﬁgc

Data- ?m%&sm position of o Qccmg é&ﬂ and bore - well
= -committee (Action by -GWD) wﬁﬁvw -

w_ws@a.mmoa site shall be provided to

$-in mount abu shall be provided to
ﬁ\w
/z,\

\




7\55: Eu: ESZ-ZMP 2030 OoEE&mm
R e ﬁosﬂzcﬁa 3\ Hon'ble ZDH order dated 07/1 1 172619 in QA No. iw\mo i6. M

1 Detailed report - on factual status om surnrise  housing land shall be provided to
S __”___ooéé:angnxo: 3- forest department)

S8 ‘Maps, details. of site and’ proposed plan and the proposed colony located behind Maganji
e ____mwm I be @SS%Q 8 ooﬁmzzoo (Action by- Nagar @m:wa Mount abu)

30 Dro GUES. Negi, Scientist-G,

SIS 5 _ﬁﬁ next Boammm shall. be held-on 24.01.2020 in New Delhi for further discussions msa
S Euoa v?ﬁmmmrow Znﬂ_mm notice would be issued separately beo: by- MS, meﬂmv

ﬁa Emoﬁmm ocE Smm msa@a with ,58 of thanks to %m Zog» I Officer.

2
(Shiilaja Deval)
Member Secretary

and Nodal meoom :
Mt. Abu ESZ-ZMP 2030 Committee -
zo m: .................. V\mmmowaawﬁ\wwwa 335 T Date: 22 )er oz

OoE\ 8 wo:ogmm woﬂ Swozdmco: mma necessary action:

COLLP 8 m_&o:wo: Q:mm mwﬂmEQ RSPCB Jaipur
S w.....mn P.S. to Member mmo_,ﬂmcrwﬂwow

- Panth National EmEE@ m:dmmmu\m msﬁﬁosﬁwa and
" .Sustainable UQ\@E@EQE 3308 Cn&mwgaa :

4. Dr. G. Singh, Scientist-G; AFRI, Jodhpur
Soos _OH Zﬁgwmw: Uroﬁ School of Planning and Architecture, New Delhi
. Sh. E@ >mmm2<m_ A.D., Centra! Pollution Control Board, New Uom:

© 7. Sh Pankaj Verma, Scientist-E, MOEF&CC, New Delhi
8. Dr. AK. Bera, RRSC (West) NRSC/ISRO, Jodhpur

. _UH, Sr% Scientist- C, Wadia Institute of Himalyan Onﬁom% Gwrwmazm
_;o Chief Hoés Em:s@. Ooﬁ of W&&%mz E%Eﬁ

SR B Chief Engineer, GWD, Jodhpur

_.B DFO. Forest U%ngwi Sirohi

R m@mama o:ag. w%ow §

Me wﬁ, Secretary
and Nodal Officer

Mt. Abu ESZ-ZMP 2030 Committee .
g~ - S - o .
RICTHAKURIA . | g

. GG (Logal : . :




?aﬁ@% m

ZE:: Zu: mmN NZEV Ncwc OoEE&am _

Ooamﬁzaa 3\ Eos wm@ NGT o&@ amﬁa 07/11/2019 in O> No.3 Bbo_m

.g_mﬁmm of Em mwwﬁ Bma:sm c». OoEE&g formed vide order dated 07/11/2019 of Hon’ble
G..moa ﬁswzmm_ E :Hm Smﬁwq om OA no uwuho; g.. b::_ K:Em.. Sharma V/s
goﬁmﬂ :m_& an R\uwﬁom@ M: Emmazm rm: om w,ﬁmﬁrms m*mnm T.::m_c: Goar.o_ wcma ,-m:uﬁ.

Hwn mwmﬁ E.oaﬂnm om ooBBEaa constituted by Hon’ble National QRg Tribunal in OA no 312/2016,
_”___ Dﬁ >Em Kumar Sharma V/s: MoEF was held on-16/12/2019 at meeting hall of W&mm%mm mﬁma Poliution
.Oob:om woma MEHE& in wﬂamasoo of Zoamw Ommonﬁ cum Member Secretary (RSPCB).

126 ooEB&om met to &mocmm &a 1ssues regarding the Enosmaﬁmsow of Zonal Master Plan 2030 with
B _mmN soﬁmnmﬂom Nco@ ma mmma use wmmag of Mount Abu in year 2010.

125 Zoa& Ommoﬁ oﬁs gnE_uQ, Secretary (RSPCB), Chief Town Planner-GoR. >mmmm8§ Chief
wn EESQ,QOW Dr. G. m Negi- G.B. Panth Institute; Dr K. Luirei- Wadia Emﬂﬂo Shri Ajay Aggarwal
o lmew Dr. wmmw mEmr AFRI, Shri wmﬂw& Verma- MOEF and Dr. Meenakshi Dhote, School of Planning
- & ?.oESoE_,,o ZmS U%F mﬁnsaom mﬁ B@aﬁnm The list of the mmﬁmoﬁmam is gomogm

.E 3@ ommoﬂ Zoa& Ommoﬁ cum Member Secretary, RSPCB' briefed the committee about-various
m:doﬂosm issued by Hon'ble NGT- in' the matter and the compliance desired from various- stakeholders
U@@E\ﬁm@i ,Epm Chief Hogﬁ Planner, GoR explained the sequence of events since the gm:ﬂzmm of ESZ

i ._.moﬁmownom in. year woow to mwm_ Nw,/&u Mowo notification in year 2015, to Emﬁo the committee familiar with
._9@ issue. o -

Lk Hﬁo 853;80 %:wﬁmﬁm upon <§o% mmmamm and the following awoumﬂoa were taken:

1 E oon:muom 0m %@ mo: Ew NGT order, the requirement of any other expert from any other
= Emﬁ:czoﬁ_\ maE was: ao:@oﬂmﬁoa and it was decided that one specialised person from the field of GIS

: .mwm remote sensing shall be made @mﬁ of the committee. The committee finalized that Nodal officer
o mwo&a mo@w nomination.of expert from the %omwomm_ Wﬁmoﬁo Sensing Centre (RRSC) —~West, Indian
S mwmoq Wom@mﬂow Ommmbamzom Jodhpur.

L .- Second- Bomﬁmm of the’ committee should be held at Mount Abu for visiting disputed sites mma
R _.__Bm@ﬁsm the stakeholders.. .

A Smmonm_gmw Emﬁx based on area of expertise & %mocmm_oﬁ cham the Bomgm shall be drawn
- and circulated among the members.

4 Q:@m Town Planner should provide a list of stakeholders.

QEQJ Hosa Emﬂpﬁ mwoma ﬁBS% 8<o§o8m@wmma§aSoo&mo:om%wcmsom _&a mmaom_m
_ mézago to Ew committee. .

..........?n E@@wwm osm@a Sz: @m:wm to the Zoam_ Ommooﬂ and all expert mmnmo%mma and the CTP,
S __._QOWF%E | o |

N T

g P
. /u

e _ o (Shailaja Deval) .
st
Nodal Officer & Member Secretary, RSPCB.

RK THAKURIA _ Mt. Abu ESZ- ZMP 2030 OOBE:M%

GIC (Legal) &




e

_ﬂ.om

v _W_o._momo_imsm for Emonﬁmm_os and necessary action:
St.PIS to Member Secretary, RSPCRB

Dr. GES Negi, G.P, Pant Institute, Almora Uttarakhand, .
-Sh. Papkaj Verma, Scientist-E, Senjor Scientist WQE_EOmm%ﬁOO“ New Delhi

- Dr.Genda Singh, AF RE, Jodhpur

Dr L Luirei, Scientist-E, Wadia Institute of Himalyan Geology, UmE.mmca __

- Sh.Ajay ‘»mmmgﬂ_u_?_u; Central Poltution Control Board, New Delhi:
o UW, Z@nm_mwma Uwoﬂou_mnweom_% Planning and Architecture, New UQE_ o

WM& Officer
& Member Secretary

Mt Abu BSZ-ZMP 2030 Committee.

e

7K THAKURIA
: -GG (ega)
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CHAPTER 1

- BACKGROUND
~ Aravalli’ Hil

Is, where Mount Abu is situated, are of peculiar beauty that is difficult to

- understand if one has seen only the sand dunes of Jaisalmer in Rajasthan. Considered as

- the 'oasis: of the desert! for. being home to some rivers, lakes, waterfalls, etc, this hill

destination is respite from the scalding heat of Rajasthan which is around 66% desert.

- Mount Abu area of Rajasthan has been notified as Eco-Sensitive Zone by MoEF&LC vide

zommnmﬁo: 5.0, No. 1545 dated 25.06.2009. The said Eco-sensitive Zone is situated in the.
southern area of Rajasthan in Sirohi District between 24°33” 42” and 24°39’ 00’ North

. Mmﬁm%.m_:a __u_m.ﬁ_é_m_m: 72°4736” and 72°48’06” East longitude and the configuration of
land is hilly N__:a rugged with high altitudinal variation ranging from 300 meter to 1727

meter. Gurushikar, the highest peak of the Aravali, i

s the highest peak between the
Himalayas and the Nilgiris. _

As detailed in the section 3(1) of the Notification $.0. No. 1545 dated 25.06.2009; A Zonal -
Master Plan for the Eco-sensitive Zone shall be prepared by the State Government within
a period of .méo years from the date of publication of this notification and submitted for -
approval 8.5@ Central Government in the Ministry owm:saomgm:ﬁ and Forests. -
A public interest litigation (PIL) No 312/2016 was filed: by Dr. Arun Kumar Sharma against

- Ministry of Environment; Forest & Climate Change in the Hon'ble National Green Tribunal, -
challenging the Zonal Master Plan of Mount Abu 2030. It states “The notified ZMP 2030 is -

not consistent with the ESZ Notification dated 25.06.2009 in as much as the said plan fails to

-+ - discourage construction activities at or near the heritage sites, conserve the existing water

~bodies, permits change of land use by illegal structures. Rock climbing has dlso been

had

permitted, inciuding sport climbing by fixing permanenit anchors. Construction has been
allowed on green tracks to benefit some builders.”

5

- Main contention raised-on behalf of the applicant is that comparison of fand use plan .

annexed to Mount Abu ZMP for the year 2010 and the proposed land use plan annexed to
the ZMP 2030 shows land use change which is inconsistent with the ESZ notification,

2009. In particular, reference has been made to the following points in the said plan:-
1. Inside Safim Ali Bird Sanctuary; =~ o

- 2. Aranya Village

" Behind imm.m:m :
Hill Sahif
Sunset Road Scheme
_ Sunrise Housing }
. ArnaVillage |
.- Mohanpura
9. Hitanji -~
10, Near STP Plant : o
nOZm,:ACdO.z.. OF THE COMMITTEE -

in view of the above, the Hon’ble NGT vide its order dated 7.11.2019 has constituted a

Yo
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- Pankaj <m.n3m......

- dated .mm.amuowm.n:n. ESZ Notification dated 25.06.2009 an

1. An Expert of Ecology from G.P. Pant Institute,
by the Director.of Institute.
- 2. Asenior Scientist from MOEF & CC, to be nominated b

- 7. Member Secretary, Rajasthan Pollution Contro Board

case.

Special Expert Member Committee,
- - the effect on environment and ecol

which was assigned dual assignments of assessing _.
ogy due to profect in question and activities in the
Mount Abu at large. The Committee was to be of the following members:

Almora, Uttarakhand to be nominated

Y the Secretary, MOEF & CC.

3. A senior Scientist. from the Indian Council of Forestry Research and Education,

- Dehradun - :
4. Senior’ Scientist from Wadia Institute of Himala
nominated by the Director.
5. m&m:n_.md.mmaow official from the Central Pollution Control Board, New Delhi.
6. Representative of School of Planning and Architecture, New Dethi,

yan Geology, Dehradun, to be

, shall be a member and Nodal -
- - Officer, who shall ensure the compliance. | _
in. momuoé.cv. to. the above judgment, the concerned organization/department has
nominated %m_.ﬂo_moéim members as the Expert

pert Members, who subsequently attended
the first meeting on 16"

Decemnber 2019 at Conference Hall, Rajasthan State pollution
Control Board, Jaipur which was presided by Smt.. Shailja Deval,

Rajasthan State Pollution Control Board being the Nodal Officer.

1. Dr. G.E.S. Negi, Scientist-G, G.B. Panth National Institute Himalaya Environment _

- and Sustainable Development, Almora Uttarakhand, ,
sh. Pankaj Verma, Scientist-E, Senior Scientist from MOEF&CC, New Delhi
Dr. Bilas Singh, AFRI, Jodhpur .

U.n. x L. r.c#mr Scientist-E, Wadia Institute of H imalyan Geology, Dehradun
. Sh. Ajay Aggarwal,A.D., Central Pollution Contro! wom.&_ New Delhi

6. . Dr. Meenkshi Dhote, School of Planning and Architecture, New Delhi

MOEF & CC vide its email dated 22.07.2020 has informed that Sh. Lalit Bokolia, Director,
ESZ Division  will be member of the committee on behalf

Member Secretary,

ol

IR

of the Ministry instead of Sh.

MANDATE & SCOPE

In pursuance to the Hon’ble NGT orders, the mandate of the Committee is as below

“The Committee will undertake comparison of ZMP 2030, in terms of letter of MoEF&CC

d point out the aberrations in

some besides comparing ZMP 2030 map with reference to pre-existing 2010 map in the fight

of ESZ notification, Thirteen (13) locations noted above must also be specifically Icoked into..
The Expert .mo%aﬁmm may also look into the suggestions relating to prohibiting use of .

- plastics, burning of garbage/ or any other waste, proper laying of high tension lines for .

. protecting animals .m.:n .@_._.d_m life particularly in Salim Al
R forest fire, conservation of Nakki lake and water quality
B of Solid Waste processing plant in accordance with 5 So

i.Bird Sanctuary area, preventing
mandgement, siting and operation

lid Waste Management Rules, 2016
(with reference to sanctuary area), any other issues rel

ating to environment management
which may become g part of ZMP 2030, including observations of this Tribunal in Kasuali
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The Committee will also look into the points of concern raised by the applicant in _,mwnmﬂm:nm_.
to conversion of green dreas to non-green dreas, permissibility of construction on higher
degree _no_nmm conservation of rocks, water bodies and wildlife and other heritage sites, the
issue of water scarcity, carrying capacity of Mount Abu with regard to number of tourists
and vehicles to be permitted having regard to the availability of the infrastructure without
) - relying upon future projection, as required in terms of ESZ notification.”
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Chapter 2

. municipal v.oc:n.mQ whereas 5 are outside. The extent of ES
o 24039°00" N fatitude and 72041'36” E 10 72048’06"
- .area of 47.30 sq.km with a population of 24,242 in 2001 (Table 1

-+ coordinate. range). Two bu

~ About the Study Area
" According to the published report on
+ ESZ, Govt..of Rajasthan’ the Mount Abu Eco
e town and 12 _<E__mm_nm (Jawai, Oriya, Achalgarh, Salgaon, Arna

‘Zonal Master Plan (ZMP) 2030 - Volume I, Mt. Abu’
-Sensitive Zone (ESZ) consists of Mount Abu
» Sanigaon, Goagoan, Hetamji,
Delwara, .ﬂo.h:mv_. Dhundai and Machgaon). Out of these 12 villages, 7 villages exist within’
Z lies between 24033’42” N to
E longitude. The ESZ spread over and
-1). Present study has been

ing box created with above

: ffer (100 m & 200 m radius). has been formed around the 10
identified sites within ESZ. _ _

carried out within' the extent of Mt. Abu ES7 (i.e. bound

_ Tabler
" Population of Mount Abu eco-sensitiveand municipality areas

StudyArea: . | Area- Population | - Population Population Projected

(sq. wav_ in 200t Density in2001 | in 201 (as Population in
(Persons/sq. km) | perCensus 2030
of india)

Eco-Sensitive Area - 47.30 24,242

512 NA NA

Area

_gncugccgcaavmm_ DU 214 22,045 1029

122,943 NA

2.4

o m_ummo,.wmivo...mm Changes at 10 Identified Points inside Mt. A

A

{Source: ZMP2030 - Volume l, Mt. Abu ESZ, Govt. of Rajasthan)
- Fig. : Location of Mt. Aby Eco-Sensitive Zone

bu ESZ as Viewed through
Satellite Images-

Land use refers to the purpose the land serves such as agriculture, recreation or wildijfe -

~ habitat. Change in land use and land cover can be detected at the global to local scales by
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-coarse to very high resolution sensors of various Earth-orbiting satellites. 10 identified
- points inside Mount Abu Eco-Sensitive Zone have been viewed through high resolution
. satellite m_Bm_m_mm as. m<”wmmm¢mm.m.n Google Earth (Fig. 2.0 to Fig. 2.10). It appears from the
T _mmﬂm__ﬁm_.mimm_m_m_ nwmﬂ there exist a mooa to.very good vegetation cover during the study
- period (2009 to 2020). Changes in land use are found. to be insignificant after the
_notification issued by the. g_:mwﬁé;om Environment, Forest and Cimate Change dated
.Nm.om.woow.ué?.nr. amnﬁm_,mm mrm gocmﬁ Abu as ﬁ:m mno;mm:mn:\mwo:m (ESZ)

-

Date of Pass:28™

¥

|- (b)tandsat/Copernicus

Anv rm:ammanommﬁncm“ Wmﬁm 90 Pass: K

(d) Landsat/Copernicus,DateofPass:13" November 2018
umncmgwoﬂm .

- Fig.2 u:wam Salim Alli Bird Sanctuary




-

January2012

Amvrm:ammanoumﬁ_n:m,_._ﬂmﬁm of Passiis™ (b)

. rm:ammﬁ\monmﬂ:_ncm‘ Date of Pass: 28% October

(<) rm:aqunovmwu_nr_m. Date of Pass:24™
Lmncméwoﬂm. B LR

_?c _,m:amminoum_,:_mﬁ, Umﬁm 9h vmmmuma Onﬁocmw
208 e S

Amv.rm:aqunoumw:_ncm.. Dateof pass 28" April 2019
_u_m 3 :Next to Aranya Village o
T E o Wi RIA
E D S _ RK mﬁ%c {Leged)




January2

g

__”ﬁmvrmznwuﬂnonmn:wncm._ Date of Pass:15™" -~ . |(b)
012 R N

- Landsat/Copernicus, Date of Pass: 28" October

(c)-.Landsat/Copernicus, Date of Pass:24" January )

- Landsat/Copernicus, Date of Pass:15™ October

2015

_(e)Landsat/Copernicus,Date of pass:28" April 2019

' Fig.4: Behind Maganiji Mountain
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_ﬁmvrmnammcnomma:.ﬁcm,
2012 . L

Date of Pass:15™

January

(b). Landsat/Copernicus, Umﬁm 9,. Pass:
Noa._ _

chn.

October

(<) rm:nmmtmonm_.:_ncm_._

January201s-

Date of Pass

24

th (d). Landsat/Copernicus, Date of Pass

_Onﬁovmﬁo&

15

th

[ . ﬁmmmx




Fﬁﬁr@.?auﬁ

A&_.m:ammanovmﬂ:_ncmu Uwﬁmn%m.umum@ January - (b). _.m:nmm&noom_ﬁ_ncm. Gmﬁm.ow Pass: 28" October
012 B _.______Nodw e

(). _.m:_ammqnovm%_ncmu_o_m”m of Pass:24" January - | (d). rmnammﬁ\nonm_,:_n:mbmﬂm of Pass:5™

woﬂm S ST 2018

Qctober

{e) Landsat | Copernicus, Date of ummm ng >n:m 2019
m_m 6: Sunset Road Scheme

Pagenz -




_ ﬁmvrm:ammtno_umwamncmh Date of Pass:15™ January (b). Landsat/Copernicus, Date of Pass: 28" October

e doggy

.ma..rwa.a.wmﬁ\noUm_.:mnc.m,.vmﬁmo.%wmmm%ﬂm:cma. S ()

- Landsat{Copernicus,DateofPassi15® October 2018

, Date of pass:28t April201g ]
Fig.7:Sunrise Housing Society o S _

, ey B TR
RE ﬂw%mw?mm%
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Amv rm:ammi nommq.:_ncm..

Date of Pass

" January

15 (b). Date of Pass

Landsat/Copernicus,

Anv rmsammano@mg.ﬁmmy Date of Pass:

uodm

24

i i

(d)- Landsat/ Copernicus, October.

2018

January Date of Pass:15

Amvrmsammanonmﬁ_ncm Date of pass:28™" >U:_uoé

Fig.8: Arna Village
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(a)Landsat/Copernicus

R

¥

Date of Pass:15™

January

®).

rmnammﬂ\non.mqnmn.Cm. Date of Pass:

28"

October

{c).Landsat/Copernicus,

LA

Date

-0fPass:24™ January

.

2018

e ..Am.v_.._.maa.mm.&na.nmﬁ:_n:.m‘. Date of

_rmaammﬂ\novm_jmncm. Date of Pass:i5® QOctober

Fig.9:Mohanpura Village
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R nmvwm:a_muq_novm_)an_:m_._ Date of Pass:15tth -  (b). rm:_amman_ovmﬂa_n;mu Date of Pass: 28th October
St Ary2012 o apq3 L

: Anv._.rm:ammananmgmnaw_Omﬂmo%mmmbﬁ.gmschDoa (d). Landsat/Copernicus,DateofPass:15thOctober2018

(e) Landsat / Copernicus, Date of pass: 28th April 2019

- Fig.10: Hitanji Village




2 |- (b). rm:ammqnovmﬂ:_ncm, Date of Pass: 28th October
S R IR LR _ | 2013 .

S

). rm:nmm&nommiﬁcm.cmﬁmoﬁmmmmwﬁ:_‘_m:ﬁ@wﬁ (d)

. _.m:_a.mmQnonmn:mncm“_omamo%mmmxmﬁwogoc@,wc&

(€) Landsat | __nonm.ﬂn_ﬁmm,dm”m of pass': 28th April 2019

_ Fig. 11: Near STP plant
Satellite Data amma

Satellite data of various spatial resolutions namel
Cartosat-1 (2.5 'm) have been -analyzed for. the p
g _”_no<mﬂ is Mm:m_,mm? tound m.?mﬁ the rainy season.

Y, Landsat (30 m), Sentine! » {10 m) and
eriod 2009 -2020. Maximum vegetation
~atellite data used include Lan at-5 (14

T pageyy e TR e




October uoomv‘ rm:ammﬂ 8 Qm October 2015), mm:ﬁ_:m_ 2B (25 October 2019), Sentinel 2B
(18 January wouov

Landsat has been. designed and operated by NASA, USA. It provides moderate resolution
Bc_ﬁ_mvmnqmﬁ data of the Earth’s. surface on a global basis. Landsat 8 satellite was

Jaunched in mmUEmQ of 2013 with a 16-day repeat cycle. Sentinel2 has been developed, |

landis cm_:m ovmaﬁma by ESA (European Space Agency). It provides multi-spectral data

212

(with 13 Um:am inthe visible, near infrared, and short wave infrared part of the spectrum),

- revisiting m<mQ 5. gmﬁ with spatial resolution of 10 m, 20 m and 60 m in various bands..

© Cartosat-1. was. launched on 5 §m< 2005 by the indian Space Research Organization
- .emwov it has two nmsnr_‘onﬁmﬁn cameras with 2.5 m mﬁmcm_ resolution to acquire two

images m%:c_ﬁmamocw_« for, near _:mamﬁm:mo& stereo data.
vrﬁnnm_ Profile

* The Aravalli range is disconnected-in south-western vmnm and spread in the form of

cluster of hills i in m.:d? and Banas kantha district of Gujarat. The prominent feature is the

.isolated Emm Bmmm of Abu. it has been separated from the main Aravalii range by the wide _
valley-of E.mﬁ Banas and a narrow plateau (6 km), nearly 1200m above mean sea level,

The elevation é#rm:_.ﬁ:m Mt. Abu sanctuary varies from 300 m at the foothills to me..
m at Gury Shikhar, Hrm highest peak in Aravallis, and the north western side exhibiting a

sharp rise. Within the_ ESZ, mﬁﬁ:&:m_ variation ranges from 700 m to 1700 m south to

north. Arm town amm on the _mﬂm,mq main plateau ﬁ:mo m mﬁédo& but the villages like:

.. O:%m mna ?&mﬁmqr are located on the elevated plateau (1400 m elevation} in the north.

-~ According to ZMP 2030, the slope map of ESZ was prepared at 100 m contour interval. _
EaE It shows the existing town and villages are located on < 5% slope. The slope map of

municipality area (with 20 m contour interval) displays that densely built up areas are

limited to <5% slope. it has been suggested in ZMP 2030 that the areas with 0-10% slope |

(least. sensitive, and suitable for development), 10-20% slope (marginally suitable for

S . development activities like expansion of village settlements), 20-35% slope (only suitable -
o Ao ﬂQOmao:m_ spaces, lodges and hotels) and >35 % slope (highly sensitive, and should
- be treated: as restricted zone to be preserved in its pristine state).

U_m_ﬁmm m_m<mn_o: Model (DEM) is a 3D representation of a terrain. Digital elevation model
Qum__su mm:mﬂmnma from Cartosat-1 stereo data mroésm elevation variations (m) as given
in Fig. 3: Slope and aspect have been derived from the DEM, and represented in Fig. 4 &

- 5. Area covered under various categories of slope. E_ﬁ:_: 80 m and 200 m radius wcmmn. _
...wo:mm rmsw been calculated (Table 2& 3)
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Fig.
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12: Variation of elevation (in m)
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244 8482819 - 494 0904568
4940004560 - 750.9673767
TSO0673768 - 1,003.679637
B 1,002.679638 - 1,203.080577
-/ 1.203.080578 - 1,657.271606 |
‘Blevation in meters 1

Q.: a,mw_,m&

]

000546155 - 591923557
T BI5919235571 - 115514043
| BRILLS5140131 - 16 90195575

165195876 - 22.2525163
2225251621 - JTH0IT 364

127 60307265 - 23.51684768
| 3352624787 - 3099283835
3099782855 -7 87587028

BRATRVEID . 118 57465

. slope {in awﬁ, ee)
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_ mmm_._i : <mnmm__~_mon_o_uﬂ,n.mvmnﬁ (in degree)

| BRO.00546155 - 591923557

919235574 - 115514013
155140031 - 1690195875

1690195876 - 22,2535162

2225251621 - 21 BOI7 364
T 2760207365 - 3351684766
| 3351684767 - 2090283825
B 2099383825 - 47 STRRTONR
BB A7 8TEET029 - 7181557465

aspect {in degree)

v%hw%bc

GIC fLega)

_ Table 2
Area (ha) under various slope categories (°) within 100 m buffer
‘Sl.No, |- Name of theSite |~ Area(ha)underVarious SlopeCategories(") within10o mbuffer
0%5° | 5107 | 10™15° | 15%20° | 20%25° | 25%30° | 30°35° | 35-40° | >40°
1 Inside Salim Ali Bird | 0.180 | 0.614 | 0.939 | 0.695 | 0.619 | 0.092 - - -
Sanctuary . ‘
2 Next to Aranya 10.418 |.0.532 | 0.654 0.644 | 0.256 0.132 0.195 0.243 | 0.066
village
'3 | Behind Maganji's | 0.944 | 0.872 | 0.666 | 0312 | 0.260 | 0.086 - - -
~ IMountain | ..
4 Hill Sahil ™ 10580 | 0.868} 0.972 | 0544 | 0.176 - - -
5 | SunsetRoad Scheme - {1270 | 0.976 | 0.491 | 0.324 | 0.062 | 0.018 - - -
6 | Sunrise Housing | 0.148 1098 | 1161 | 0.638 | 0.093 | 0.000 - - -
B ‘Society .. .
7 Arna Village 0.503 | 0.666 | 0.798 | 0.594 0.279 | 0168 | 0.130 | 0.002 -
8 | Mohanpura 10413 | 1119 | 0.986 | 0336 | 0.256 | 0.030 - - -
© g9 ] Hetanji - -1 0.398 | 0.801 0.523 | 0.719 | 0.482 | 0.140 | 0.050 | ©0.026
10 - | Near STPPlant 0.573 | 07041 0.816 | 0.428 | 0.499 | 0.076 | 0.044 - -




Table 3
Area (ha) under various slope categories {°) within 200 m buffer

Sl.No. |~ Name of the site|”

. Area (ha) under Various Slope Categories within 200 m buffer

0%57 1 5%10° | 10%15° | 15720 20-25° | 25%30° | 30°35° | 35°-40°

1 [ Inside Salim Al 0.840| 3.001 | 3.394 | 2.075

2434 | 0701 | o.19 -

Bird
m_mnnEmJ\
2 | NexttoAranya - 1427 | 2.498 | 3.55¢ 3.298 | 0.890 0.309 | 0.274 | 0.252 | 0.066
-1 Village _
w Behind Maganji’s | 1.833 3-959 | 3.267 | 1634 | 1196 0.384 1 0475 | 0.103 0.013
| Mountain .
© 47 LHill Sahil 1037 3.218 | 3.473 2101 | 0.925 | 0.678 | 0121 0.021

5 _m::mmﬁmo&m%mam_w.wm“ 3.286 | 1.831 | 1.570

1.140 0.756 | 0.454 | 0.166

6 Sunrise Housing 1.856 | 3.739 | 3.777 1.848 o._@ww 0.282 | 0.090

Society
7 ‘Arna Village 14487 1625 1 1.694 | 1.850 2.301 2033 | 0.986 | 0.526 | 0.362
"8 ‘Mohanpura 2.179 3.445 ¢ 28499 1.785 1121 | 0.654 0.372 | 0.098 | 0.011
9 |'Hetanji- | 1086 | 2.974 2.805 | 2.762 | 1.720 0.777 | 0.388 | 0.053
10

Near STPPlant | 1.550 | 2.386 4219 | 2.553 | 1439

0.255 | 0.163 | 0.001

2.1.3

~Vegetation Cover/Density

Land usefland cover. change over a time period can be measured reliably through the use

- - of remote sensing satellite data. A multispectral satellite image consists of several bands

. : B readily in the image. In this FCC, vegetation a

- NDVI imply “Normalized Difference Vegetation Index”
- NDVI=(NIR-Red)/(NIR + Red). It is based on the fact t

~of data. Each band of the image ma
- image, orin combination of three bands at a time a
- display. If a multispectral image consists of the th

- band. Clear water appears dark-b

Composite (FCC) and NDVI variati

y be displayed as one band at a time as a grey scale
$ a celour composite image for visual
ree visual primary colour bands {red,
produce a "true colour" image. False
laying multispectral image includes combination
(green band). FCC allows vegetation to be detected
ppears in different shades of red depending
on, since it has a high reflectance in the NIR

luish (higher green band reflectance), while turbid
water appears cyan (higher red reflectance due to sediments) compared to clear water.

Bare sofls, roads and buildings may appear in various shades of blue, yellow or grey,
depending on their. composition

green, blue), the three bands may be combined to
Colour Composite (FCC) scheme for disp
of R (NiR band), G (red band) and B

on the types and conditions of the vegetati

.

- It is computed by the formula :

hat chlorophyll, absorbs strongly
the _Rg__ém_,ﬁ_m:mﬂr (R) and reflects strongly near infrared (IR) light. So the greener (or

more .vigorous). is " vegetation, bigger will be the Index (closer to 1). Faise Colour
on in different years are given in Figure 12, 13 & 14. Area
covered under various categories of NDVI within 100 m and 200 m radius buffer zones
have been calculated (Table 2 &3). - S Pﬁ%

st

, ﬁ. .“pXﬁmﬁP
R K AT fLoga
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{b}

W Moderate
B High

_...ﬁm 15 Amv _nm_mm nomoc_. noE_uou..nm nmnnv and (b) variation o* <mm2mﬁ_oz ﬁ_mmm& during 2009

Table 4a:
>_.mm tsamn various vegetation density cover (with 100m buffer) during 2009
Sk No. - Name o* the Site - Area(ha)underNDVi Categorieswithinioombuffer
C No Vegetation Low Moderate High
1 | Inside Salim Ali Bird Sanctuary ©0.015 1.026 1.332 0.767
2 | Next to Aranya Village 0.997 1.418 0.724 -
3 | Behind Maganiji’s “som:»mﬁ 0.841 1.452 0.816 0.030
.4 Hill Sahil 0.141 0.403 1.305 1.289
5 - I Sunset Road Scheme 0.446 171 0.981 -
I ¢ Sunrise xo:mm_:m_moamﬁ 0.112 1.103 1.671 0.253
70 I Arna Village 0.090 1107 1.400 0.542
8 Mohanpura 1.777 1152 0.210 -
9 | Hetanji 1.014 2.126 - -
10 Near STP Plant’ 0.909 2.082 0.179 -
Table 4b:
Area ::mmq various vegetation amnﬂ? cover (with 200m buffer) during 2009
" { SL.No. - Name of the Site Area (ha) under NDVI Categories within 200m buffer
R - - No Vegetation Low Moderate High
t | Inside Salim Ali Bird Sanctuary - 2.979 2.749 4.852 1.984
2 Next to Aranya Village 3.684 6.785 2.096 -
3| Behind Maganji's Mountain 3.700 5.778 2.548 0.538
4 | Hillsahil 1.735 3.516 3.739 3.575
5 .| Sunset Road Scheme’ 3.604 4.926 4.035 -
6 | Sunrise zocm_:m Society 1111 3.546 4.966 2.941
7 Arna Village - 0.865 3.429 5.580 2.690
8 Mohanpura 7574 3.735 1.075 0.180
9 Hitanji 0.213 1.646 4.378 6.328
10 | Near STP Plant 1.411 8.490 2.645 0.018
,%anmﬁn%
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TNo Vegetation
fMlow

0 Moderate

0 High

" Fig.6(a). False n__o_m_o:__.. noﬂ__uo__m#m (FCC) and (b) variation of vegetation density during 2015
S R o Tablesa:
Area auamw various <mmmﬁ&o= density cover (with toom buffer) ac:mm 2015

| SLNo.| Zm:,_m om ﬂ.rm m_ﬂm Area (ha) under NDVI Categories within 100 m buffer

IR No Vegetation Low Moderate High
1 Inside mmmi Ali Bird Sanctuary 0.417 0.600 1.284 0.837
2| Next to Em:u\m.s__mmm S 1.047 0.417 1.514 0.162
3 Behind Emmm:.w,m z_o:im_m 0.507 0.909 1.463 0.261
4 Hill Sahil _ 0.185 0.270 1076 1.609
Ty Sunset momamnrmam _ 0.413 0.722 1.434 0.570
6 Sunrise Housing Society - 0.151 0.450 2.322 0.217

7 | AmaVillage 0.125 1.072 1.942 -

8 | Mohanpura 1.075 1197 0.867 -
g Hetanji -  0.090 0.090 0.955 2.004
10 | Near STP Plant 1.349 0.487 1,000 0.303

Tablesb:

?.mm :namw various vegetation density cover (with 200m buffer) during 2015
oy SLNo. | Zmam Sn the Site Area (ha) under NDVI Categories within 200 m buffer
REEEE AR . . No Vegetation Low Moderate High

i “inside Salim Ali Bird Sanctuary 3.438 1.639 . 3757 3.731
2 Next to Aranya Village 2.963 3.514 5.360 0.728
3 | Behind Maganji’s Mountain 3.311 2.855 5.679 0.720

4 Hill Sahil 1.525 1.263 6.147 3.629
5 | Sunset Road Scheme 3.662 1.847 3.604 3.451
6 | Sunrise Housing Society 2.069 1.305 6.885 2.306
7 - | Arna Village _ 0.748 0.363 3.131 8.322
-8 | Mohanpura 6.971 2.377 2.885 0.330
9 | Hetanji -~ 1.027 1.000 3.797 6.741
10 Near STP Plant 1.995 3.243 6.319 1.008
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. 4 Mo Vegetation
.. Tiilow

0 Moderate
N I.mm#.

ﬂ_m Q ﬂmu mm_mm nomos. noa_uo.ﬁm cunnu and (b} variation of <mmmﬂmn_o: density during 2019
_ : : Table 6a:
Area :_.am.. various <mm2m¢o: density cover (with 100m buffer) during 2019

SL.No. | - Name Qﬂ ﬁrm Site Area(ha)underNDVI Categorieswithintoombuffer
, . No Vegetation low | Moderate High
‘1" | Inside Salim Ali Bird Sanctuary 0.433 1.606 1107 -
2 ©. | Nextto Aranya Village 0.478 1.367 1.201 0.100
-3 | Behind zmmmn...m Mountain o.uum 1.372 1.297 . 005
4 | Hillsahil 0.323 0.594 1.027 1.201
5 ! Sunset Road Scheme 0.647 1.004 1246 0.249
6 Sunrise Housing Society . 0.100 1.355 1.638 0.053
7 | AmaVillage 0.022 0.506 0.607 2.012
-8 - I'Mohanpura 0.751 1.693 0.692 0.010
g Hetanji _ ~ 0.90 0.430 0.989 1.537
10 | Near STP Plant 1.022 0.891 1140 0.093
_ Table 6b : _
Area ::am“. various vegetation density cover (with 200m buffer) during 2019
{ St No. 7 Name of the Site Area (ha) under NDVI Categories within 200 m
- S buffer
No Vegetation Low Moderate High
1| Inside Salim Ali Bird Sanctuary 2.030 2,633 4.039 3.890
2 “Next to Aranya Viilage ﬂmw 6.859 4.013 0.564
3 . | Behind memam,w Mountain 2.097 5182 4.829 0.484
4+ | Hill Sahil 1536 3.383 5.319 2.354
501 Sunset Road Scheme 3.981 2.840 5.064 0.701
6 | Sunrise zocm_:m Society 1.781 3.759 5.709 1343
7 | Arna village 0.220 1473 3.054 7.846
-8 Mohanpura. 4.5G2 5.071 2.729 0.200
9 Hitanii 0.773 2.6M 3.853 5.356
10 | Near STP Plant 1.968 3.778 5.767 1.080
% gﬂg&»
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Mo Vegetation
Mtew
i Moderate

B2 High

_u_m 18: Amv ﬂmmmm n&o:_, noanoaﬁm cunnv mza (b) <m:mmon om <mmmnm¢oz amnm_Q during 2020

Table 7
_ Area :aam« various <mﬂmﬁm¢o: density cover ?,_._ﬂ_,_ 10om buffer) during 2020
.| Sl No. .“ 2m3m of the Site - Area(ha)underNDVI Categorieswithintoombuffer
o No Vegetation Low Moderate High
1 |inside - Salim Al Bird 063 0.590 0.943° 1.350
‘Sanctuary
2 I'Nextto Aranya Village - 1.895 1.001 0.250 -
3 | Behind Maganiji’s Mountain 1.373 0.806 0.633 0.334
"4 | Hill Sahil 0.654 0.513. 0.800 1.179
g Sunset Road Scheme 1185 1.011 0.724 0.226
6 Sunrise Housing Society 1115 0.974 0.651 0.406
7 | AmaVillage 0.973 0.615 0.88g 0.670
"8 ‘Mohanpura’ 2.197 0.729 0.185 0.03%
97 | Hitanji 0.482 0.511 0.656 1.497
10 | Near STP Plant 2.784 c.uow 0.063 -
SEEUE Table 8
?.mm under various vegetation density cover {with 200m buffer) during 2020
Sk No. _ ZNBm of the Site - _ >..mm?mv;nam_.zo<m nmﬁmmozmmé_ﬂ:_nwocﬁvcmm«
el No Vegetation Low Moderate High
"1 | Inside mm_m«m Ali Bird Sanctuary 4.608 1826 2.799 3.359
2 |'Next to Aranya Village 8.677 3.006 0.809 0.100
-3 | Behind Maganiji’s Mountain 5.414 3.300 2.111 1.767
g _. Hill Sahit 4.685 3.266 2.372 2.269
5 | Sunset Road Scheme 5.391 2.699 2.495 2.007
"6 | Sunrise Housing Society 4.788 2.995 2.491 2.318
7 Arna Village 4.039 3.417 3.238 1.899
-~ 8 | Mohanpura. 8.908 2.150 1.033 0.502
9 | Hietanji 4.098 2.022 1.449 5.024
10 | Near STP Plant - 8.140 2.967 1,088 0.398
s
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244
e KML or Shapefile for boundary of the identified sites were not available

Limitation of Remote Sensing and GIS based Analysis

. Hence, analysis
has been carried for tentative areas around the sites (i.e. within buffer zones of 100 m &

200 -m radius). Freely available moderate to coarse resolution satellite imageries
available during 2009-2020 have been used

.

DEM has been generated from Cartosat-1 stereo’ data. CartoDEM is created using
Augmented: mﬁmﬂmo Strip- Triangulation (ASST) software. The seamless CartoDEM

generation is an automatic process and makes use of limited Ground Control Points

. (GCPs) in “cnm stereo strip pairs using dense *mmncwm matching, Triangulated Irregular

: Zm?co% (TIN) anm“_:m and- automatic long strip mosaicing, The automatic generation

of DEM has inherent problems like water-body irregularities, hili-top distortions, plain-

.~ area sinks and residual mosaics; and these are corrected in the Tile Editing (TE) system.

N N

The vertical mnncwmnw mn?még is 8m ?mwov whereas horizontal accuracy attained is 15m

(CEg0) for o_,n:o data.

Satellite data (Landsat & Sentinel) have significant potential to assess vegetation cover
over large .areas (even inaccessible) repetitively in short time with reasonably good
accuracy. A few specific _m«nﬁwmo:m are mainly related to saturation of the optical signal
at high biomass density, cloud cover and availability of radiometrically consistent multi-
temporal &mﬁmmﬁ Application of advanced classifier algorithms or acquiring high-
resolution ,Bmmmé cannot solve all problems that .are encountered during vegetation

- extraction from remote sensed data but will improve the results. However, it would be

better. to have amﬁmnma mmﬁ survey along with collection of ancillary/collateral data for

“,m_mﬂzm_% smaller areas to. get more accurate results. and for ground truthing of the
results obtained from remote sensing data.

Field mvoﬁomwmvrm.

- Field photos of 10 identified sites taken during the field visit (16-17 January 2020) as

below:
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Next to Aranya Village
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* Behind Maganji Mountain
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Sunrise Housing Society
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R K THAKURIA
GIC fLegal)

Page 35 S




R K. THAKURIA
GIC {Legal)




" Hitanji Village
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Near STP Plant
Figure no. 18: Field Photographs
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- together account for. nearly 2200 people
o followed by Salgaon. are the’ most pop

- respectively’ in-2001 (Table 9). Oriya has the second highest population growth which
could be on account of abundant flat land available for development. -

- The summary. of

-~ The overall population growt

o 2o PopulationOutside Municipal Areain ESZ

- According to ZMP 2030 - Volume |, Mt. Aby ESZ, Govt. of Rajasthan, the five villages

Tr

Trends in population distr

events regarding Mt. Abu ESY notification and ZMP 2030 is given as

Annexure -1,

2 Demographic profile L |
. Mount Abu municipality is located in Sirohi district of

Rajasthan state. It has population _
of wymxw_ow é:_mn.r;ﬁ,m_mu are males while 10,386 are females as per Census India 2071

report- (source:. - _.rﬁcm&ééé.nm:mcmwgA.oo.@,&_mﬁm town/800557-mount-aby- -

rajasthan.htmi).. Population -density of Mount Aby Municipality is 1,072 peoplefkm? as
noavmﬂma..ﬂo mm_,mmﬁrm: state population density of 200 vmoEm\xi. in addition, itis also a
popular hill m.n.mﬁo:.ix.mwm large. number of tourists visit
o_<mq the <m_mqm__rmm wmm_: onthe rmm_:m_ﬂ side, and this is set

‘every year. Population growth -
to continue in the coming years.
h rate of the state is 21.3% during 20012011 while it was

28.3% during 1991-2001..

ocnmam..ﬂ:m..ﬂcz.ﬁbmm area in ESZ namely, Achalgarh, Arna, Jawai, Oriya and Salgaon

i1 2001, Amongst these five villages Oriya
ulous villages with 891 and 638 persons,

. Table g:

1villages outside municipal are;

" Village

o1 [3030%| "% decadal | % decadal
o growth | growth | growth

T1961 | 1981

Achalgharh | 343 | 214 | 224 324 | 343

19912001 | 20012011* | 2030%
PRI e e et

Arna’

641 | 122 | 140 | 197 220 S a0

.;mémm

1398 | 117 | 131 147 184 12.21

Oriya

2024 463 | 611 | 891 1159 45.83

Salgaon

463 | 18 168 | 638 | 554 279.76

“Total

4870 | 1034 | 1274 | 2197 T 728

....N

e “The population of Mount Abu stood at 22

o* ‘Populationas reported in 2011Census’and ‘projected

3

 tourist .Emnm.mm well as a center for edu
- trendin population growth,

- population during 1951-1961 a rapid increase in

populationin2030’canbe added in two
separate 8__:33. Accordingly % decadal growth during 2001-201 can be calculated (Source: ZMP
.u.o_wo_-_<_oE_3m I, Mt. Abu ESZ, Govt. of Rajasthan)
Population Density . _

y045 in 2001 and has increased by more than five
times from Uo_u_c."mao: size of 4165in1931.From 1901-1951 there has not been much growth

population was observed primarily due to -
61-2001 the town developed as an important
cational facilities thereby showing a consistent rising

w\%@@c

ety

administrative cha nges with took place. From 19

et
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2.3.1

Table 10
m_.osnr j.mzam of Population of Mount Abu Municipal Area cwwd-woo&.

“ Year Population |  Decadal Growth
1931 4165
1941 4316 +3.6%
1951 | 4439 +2.85%
1961 8oy6 +81.93%
1971 9840 _ +21.84%
1981 | 12713 +19.20
1991 15593 +22.65%
2001 . - 22045 +41.38%
20m 22043 _

- Source; Primary Census Abstract, 19612001
C L 55»0 WISE. o_MOmm uogcﬁ_oz DENSITY, 2001

nmnmzc, mSum cnzm_Q M
{iPersons Pes x.mnﬂm_.m. -

m“m 20: <<m_.g E_mm ﬁoﬁ:mmﬁ_on amnm_ﬁ in _s_oc:n Abu Bcn_nﬁm:@ area

| City Level .

The gross movcwmﬂo: density of Mount Abu Municipal area is 10 pph which is low than the

prescribed standard of 45 pph for hill stations (as per covm_ guidelines). This is Emﬁq
due to the vﬂmmmnnm of forest and rocky outcrops.

R, K. THAKURIA
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. am,_\m_monma_mw an-important tourist place as well as a centre for educ

.. thereby showing a consistent rising trend in population growth.
232 S

_ growth in population.

The movcmmzo_: of Mount Abu stood at 22,045 in 2001 and has increased by more than five )
~-times from- population size of 4165 in 1931 From 19011951, there has not been much

- During 19511961 a rapid increase in population was observed
primarity “due to administrative _nrm._nmmm_ which . took place. From 19612001 the town
ational facilities -

Ward Level - _

According to 2001 census, Mount Abu Municipal Area has 20 wards. As observed from the

ward wise Gross Population Density Map, 2001 for the Mount Abu Municipal Area,
mi.am_gﬁ_ﬁrm_w__m_ is large variation in the Gross Density Pattern at the ward level. Ward 18
the Emrmmw_ gross density of 141 ppha while the outer wards 5,
density of 2 ppha. .~ |

it is
has
6 and 10 show a low

~ The city is dense. at. the core and the density decreases as one moves out from the core

- dueto lack of Jm_ﬁamﬁ"ovmgm fand. Residential density is more at the fringes than at the

- wards in the south

core. Low net density wards are 13,14 and 19 with density varying from 53 to 60 pph. The

-east of the town have low net density as these mainly cemprise of
forest land and rocky outcrops.

Table No. 11:
Ward wise demography of the area
S.no. | " Nameofvillage . | Noof 'S¢ ST Total
- household | population population | population
1. | 'Ward No. 1 VTS 247 391 75
2. | Ward No. 2 288 580 198 1522
'3. | Ward No. 3 245 232 81 1306
4. | Ward No. 4 175 294 64 884
5. | Ward No, 5 189 57 541 817
6. | Ward No. 6 , 261 105 77 1237
7- |- Ward No. 7 336 229 289 1430
8. | Ward No. 8 370 200 197 1681
9. | Ward No. g 262 190 588 1424
10. | Ward No. 10 191 38 176 835
1. | Ward No. 11 159 143 128 1213
12, |'Ward No. 12 164 177 162 786
13. | Ward No. 13 _ 184 127 234 856
14. |'Ward No. 14 168 71 253 832
15. 1 ' Ward No. 15 347 874 308 1548
16. | Ward No. 16 182 160 143 933
17. | Ward No. 17 113 50 5 665
18. 1 Ward No. 18 207 409 21 1221
19. | Ward No. 19 227 315 142 1164
20.1 Ward No. 20 252 369 343 1374
Grand total - 4568 4967 4341 22943
ﬁ.m..\‘.....w..kn\‘u
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" Area under Residential Landuse forms 39% of the developed area and 0.8% of Municipal

Housing and property analysis

Area.The Emamssm_ areas are distributed around the original village abadis - Machgaon,

. mmnmmmos ._.o_‘:m Goagaon, Delwara, Dundhai and Hetamji. Residential bungiows of -

mo_,\mﬂzgmnﬁ servants and defence personnel are in the civil station and military station

... - area: Some of the old bunglow compounds have been used for residential schemes -
o L these are also in. the civil station. Residential mnrmﬁmm are also near Delwara, Dundai and

in the south of MDR60. Low density residential is present near Windermere Lake and on

no_\ny of Nakki. Lake.: Around main bazaar from State Bank to railway quarters and from

SRR ~Jain <marm3m= Mahavir nm_#_,m ‘to the church are Emr am:m@ areas. 178 ha are in

Smam:dm_ ;mm.

cootonoo o The density of am<m8n3m2 in 1981 for 12713 persons in Mount Abu for the developed
o Larea ovmemm was 22.7 ppa with gross residential density of 70.2 ppa which changed to~

14.5 ppa and. 61.6 ppa ﬂmmnmﬁzmq in 2002 for population m_Nm Qﬂ 22045 persons.
Village settlement & Tribal habitations

Rajasthan is. UOBm to many tribes-who have very interesting history of origin, customs
and monmm_ wwmncnmm The two types of tribes that can be traced in Sirohi District are Bhils

R R & oﬂmmémm -Bhils are the _m_‘mm%ﬁ and probably the oldest E:mvamsﬁ of this land. Bhil
RN ‘word is derived from the Greek word "BEEL" that Bmm:m String used of BOW'. The
. primitive nature of Bhils is confirmed by the facts that their description can be found in
o __ the oldest epics and ",m:mmo:m books like gmrmvrmﬁmﬁm ‘the Ramayana and the Puranas.

mm_‘mmmmm are a Rajput tribe found along the Abu Road area of Southern Rajasthan. District

o Sirohi has a ?m: proportion of tribal population (23.4%), the group called Garasias.

N Eo:.:ﬂ Abu Eco-sensitive Zone is located in the Abu Road Tehsil of Sirohi district in
e 0 Rajasthan. wmummﬁrms consists of 32 districts. Sirohi is situated at the south-west part of
TR Rajasthan. it is bordered on the west by Jalor District, on the north by Pali District, on the

....mmﬂ by Udaipur: ch._nﬂ and on the south by Banas Kantha District of Gujarat. It is the

third mﬂmxmﬂ district i in the state. it has an area of 5139 kms which is almost 1.52% of the
area of mmumﬂ:m? The district had a population - of 850,756 (2001 census), with a
mowc_mno: amsm& of 166 persons per km. Sirohi district is a-part of Jodhpur Division. The
town of m:.cE is the District headquarter. It has five sub-divisions and five tehsils- Sirohi,
m:mommnr P:aém_,m Abu Road & Reodar. Abu Road sub-division consists of two statutory -

towns (Abu Road UA and Mount Abu Municipality) and md villages of which 78 are
S.ym_umﬁma and 3 are uninhabited

mnwmac_ma_.._.:vm Population

.

Table 12 shows the schedule tribe population growth trends in villages lying outside the
municipal mﬂmm in.ESZ. The mzma of 5T vonﬁmdo: m r_m:m% in mm_mmoﬂ 27.12%) of the

T B | .ﬁoﬁmm <_m_mmm voncwmﬁ_on

e
T e
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SR Table 12: ,
........_,_.mzmmm:.m.quouimmo:m: immmmm__ﬁzmo:ﬁmamg.n.Ezﬁmm: mm__N_

YEAR | ACHALGARH | ARNA | JAWAI | ORIYA SALGOAN
1961 | 12 25 o 33 21
1981 21 28 5 47 39
1991 | 27 30 0 63 57
58 25 5 | 95 | w3

SRR o _wom__.nﬂ vlam@_ nn:mpm_ Abstract - 2001, 1991, 1981, 1961
2.7 Scheduled Caste Population - _ _

‘Table 13 mr.oé.m_ the mnwm_a:__m caste population growth tren
© - municipal area in ESZ The share of SC po
G0 27.12%) of the total village poputation

ds in villages lying ocﬁ,mﬁm .ﬂdm_ :
pulation is highest in Achalgarh (24.69%) (.

o _ o Table 13:
" Trendsin SC population in villages lying outside M.C. Limits in ESZ
SR 'YEAR | ACHALGARH | ARNA JAWAI | ORIYA SALGOAN
1961 | 27 0 0 16 0
1981-1 7 0 0 g 0
1991 81 0 1 12 0
- 2001 80 0 o | 28 2

: .m.ocﬂm... Primary Census Abstract - 2001, 1991, 1981, 1961

o 2.8 ”. " Heritage m:a cultural infrastructure

s [T ‘celestial shrines” of different faiths- Vaishnava

.- This entire ESZ is an exceptionally significant, having multi-layered cultural landscape with
a _no:ancm:m__mme‘mg_ dimension, which has evolved and been
-people over a documented period. of more than a thousand ye
_mj_ac_;n_m__ continuities and respectful synthesis between
_ approaches and innovations for sustainable utilization and d
resource base of the area.
It has been Termed as the ‘Hill of Wisdom and the
.Emmmwﬂﬁm:mm.m:a. in‘the map-of Pliny, Arbud or the Mt.-Abu area was considered as a
- place of great wm:nﬁ?.wsa learning— a ‘moksha-tirtha’ or place of pilgrimage (literally a _
place of crossing, and also a ‘confluence of art and: beauty’ - secluded spot amongst .
3mdc«mm_mc§ocna3m_m._ suitable for meditation). Abu was also associated with conceptions
of ."_m:n_mn%m_.i_msammmm_ or cosmograms of sacred. sites’ emerging arcund the geo-
Boﬁr.omomw.nmm.. heritage, significant topographical- and landscape features which were
mcwmm@m:a%mm.nnmmma. by links with the  names: of various deities, sages and saints,. -
- religious oﬁ_,_,_m_nm,_.ﬁcmu mnﬁm__ {such’ m__m_ ‘yajnas’ or ‘tapas’), the construction of important

» Shaiva, Sakta, Jains as well as sacred .

consciously shaped by
ars. It is a testimony to
indigenous and introduced
evelopment of the distinctive

‘Olympus of Rajasthan’, mentioned by

places of the Bhils mﬁ_mm__&m?m_m, and Sufi shrines.
~The _csvmwmm_nmma.ﬂmmmm_ diversity and sign

_ ; ificance of the heritage components of the
- defined cultural landscape (tangible

, intangible, biotic, abiotic) and their complex inter-
T
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linkages - that characterize this plateau area, are an embodiment of the historic

e ____no:ﬂ:vcdo: of raBma interactions and cuftural approaches which safeguarded,
.- enhanced m:a m:znrma significant aspects of the Abu Eco Sensitive Zone, ensuring fts

- balanced m:& rmﬁso:_oﬁ development till fairly recently. The cultural heritage,

S s ﬁ:mam*oﬂm no:mcﬁcﬁmm an invaluable resource, and is- integral to the formulation of an

- effective strategy for mcmﬁmﬁmgm conservation and guided development of this Eco

mm:m&«.m No:m. éﬁrﬁ the Sirohi District.

S 258 rmﬂ_ﬁmmhoavo:mnnm _&_ﬁrm cultural landscape have been identified in the ESZ area,

PENREE -encompassing’ cmlﬁmmm_ﬁvomommmm of historic routes and . cultural corridors, sacred

centres, complexes-and precincts with their built heritage, water systems, sacred groves, )
irrigated terraced fields and vernacular settlements in addition to the designed historic
c_dmn mm:amnmﬁm of the Mt >wc civil and military station.

S On the basis of analysis of a chronological sequence of historic maps of the ESZ from .

1870, Amuo & 1920 m:2m< Plans of the Mt Abu Civil & Military Station, supported and
verified ﬁ:ﬂocmr detailed fieldwork and primary surveys of the 2011 situation, settlement

. patterns m:a 258 rm_ﬁmmm resources of considerable historical, archaeological, cuitural,

social, mnnr_ﬂmnncﬂa. and “aesthetic, ecological, environmental, scientific, functional,
economic, recreational' and educational value have been identified and delineated on -

~© maps. The significant character zones and their buffer zones have been defined and"

2.8

am::mmﬁma on the basis . of the distribution and congentration of different Jﬁmm of -
rmmﬂmmm _.mmoc_,nmm and their attributes.

" Inventory o.m xmzﬂmmm mmmo:_.nwm & Existing Resource Utilization - Cultural Resource
Mapping .

~The _:<m:8é formats and datasheets :me.m been developed and compiled as the basis for
- the listing and classification of the heritage resources, as well as for the delineation of the

* " various heritage zones and sub-zones. The heritage resources that have been included in

the inventory are not only Sﬁmm«m_ to understanding and defining the identity of the Abu
Eco-Sensitive Zone, but are also of immense architectural, eco logical, archaeological,
rﬁuo:nmm .S0Cio- nc#ﬁm_ functional, economic, educational and recreational value to the
citizens of Mt Abu- as.well as numerous visitors and- u_mm_,__.sm. A systematic process of

identification: and delineation of the heritage resources has been followed, as it is a

- primary requirement for integration of the heritage resources of the Eco-Sensitive Zone

-conservation intervention.

- into the planning and management process.

These inventories include sections related to the significance as well as the current status .

of the sm_,mmmm resource in terms of its condition, level and type of usage and priority for

Table 14:
List of Heritage sites
S.No. | = Nameof xm:ﬂmmﬁ S.No. Name of Heritage
. Jaipur Palace 2. Fatah Palace
3. | AlwarKothi 4. ‘Bikaner Palace
5. | Holiday Home 6. .| Palanpur Palace
7. 1 DholpurHouse = 8 Uniyara House
—— %M%@L
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"S.No. | Name of Heritage S. No. Name of Heritage
9. | LimdiKothi : 10. Pokran House |
1. | PokranHouse 12. Survey of India House
| 13- | State Community Health Mount | 14. Sirohi Kothi
| | Abu .
15, Udaygarh Palace 16. Kernaat Palace
17. xwmrm:mm% House 18. Sunrise Palace (Bharatpur Kothi)
19. Khendia House 20. Sikar Kothi
2. | ChirutiHouse . 22. St. Xavier’s Church ‘
23. | St. Anns Church _ 24, Sophia mn:ooﬂ.ﬁxz»mn House)
25. | St.Mary High School 26. - | St. Walter School
27." . | Kama Rajputana Resort 28. Shelmani daak Banglow
29. - | Midest Daak Banglow 30. Eagle Nest
31 “Palm view Banglow 32, Jodhpur House
33. | Hill Sahil ‘ 34. Hill View Bungalow
35. | Takhmawala Bungalow 36. Akkhe Villas
37. | Lake House 38. | Polo Pavilion
39. | Purjan Niwas 40. | Ibhrahim Hall
: 41. | Sanand House 42. | East View Banglow
T 43.- | Dell Banglow 44. Kathiyawaadi Kothi
R 45, "Bohro Ki Masjid . 46. | Jama Masijid, Mount Abu
47. tordsvilla 48. | Jaislmer House
49. State Jodpur Judiciary House 50. | P.W.D Post Banglow Delwara
51. .. | Shakti mm:mmoé_ 52. Mushkil Aasan (Mount Hotel)

g 2.9 Existing _.mm.mm._.mﬁo?.Umﬁmowam:ﬂ Regulations & Heritage Management Policies :

U The primary agencies that are involved with conservation and management of the

. cultural. resources  in Rajasthan State, and are relevant in the Mt. Abu ESZ, are the

~ following: - P . .
SRR EE Tablets

. Name of Agencies & Relevant Regulatory Framework in Raj. specific to Mt. Abu

oo I Ne ‘Name of = Agency - & | Responsibilities & Reporting

Heritage Management Policies &

Relevant = ..~ Regulatory | Structure Relevance

Framework - .
1 ommmﬁgmnﬁ ol of No-monuments or sites protected in
" | Archaeology @.gcuncaw.

Mt Abu.

Historic site of Chandrawati (No.15)

. e . o protected in the vicinity of Mt Abu. -

Rajasthan ‘Monuments, | Act to provide for. the Karori Dhwaja, Gaumukh, etc. not

_>H:mmo_momﬁm_ Sites - and preservation, protection, | protected.

Antiquities  Act ~ (1961) upkeep, - maintenance,

(Amended 2007) . | acquisition and regulation of,
o a | and control over, ancient and

Government of Rajasthan.

- Government Museum, Mt Abu (iv-
Local Museum No 18) under them,
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No

‘Name  of = Agency &

Responsibilities & Reporting

Heritage Management Policies &

Antiquities Rules(1968)
Minister for Tourism, Art,
Culture & Archaeology.

antiquities in the State: of
Rajasthan. |

Provision' for an Advisory
-Board

xm“.me.m:n. e ...mmm:_mﬁoQ Structure Relevance

Framework . -
e Rajasthan’ ' Monuments, | historical monuments, | Significant  sites such as  the
| Archaeological Sites and | archaeological ~ sites  and

Achalgarh and Dilwara sites could be
protected under this Act that also
has provisions for control  and
regulation of development in the
surroundings of the monuments,

(Includes . = Achalgarh,

Gurushikhar & Jawai)’

itenance of all cultural,
educational and community
assets.

2| Municipal Council, Mt Abu | _
| Draft Model Regulations Specifically mentioned in the | All' heritage resources of the ESZ
for - no:m.m?mmo.:... - of | ESZ notification for Mt Abu | under its purview.
I Natural -~ & ° Manmade | for regulation  of  all | Heritage Conservation Committee
- | Heritage Sites - Ministry | conservation ~and | (HCQ) intended as a specialist
| of Environment & Forests, amsw_ov.am:ﬁ activities of the | advisory body associated with the
1995 | heritage sites. Monitoring Committee that reports
Provision - for  buildings, | to the MoUD under the Supreme
artfacts, structures, areas | Court order to guide approval and’
_ and - precincts of = historic | conservation procedures.
The - Rajasthan andfor  aesthetic andfor | Provide advice on supplementing of
‘Municipalities Act, A@ww " | architectural andfor  cultural | heritage list, scrutinize all heritage
S significance; and  those | resource related proposals. .
natural features  of
environmental  significance | Chapter Xilt (178-v) & (192}, (194)
andfor of scenic Uﬁ:@ - specifically provide for projects and
including sacred groves, hill, | schemes for ‘preservation of objects
hillocks,” -waterbodies - (and | of historical or national interest or.
the areas adjoining - the | natural beauty and of buildings
same), open areas, wooded actually used for religious purposes’
areas and for revitalization and
_ _ redevelopment. Chapter XX (353) |
The Rajasthan | Chapter {I{47) Functions of provides for capacity building for
Ea:ﬂvmmmmm.wﬁ_ 2005 the Municipal Council include | technical functions & land records
| (AppendixIv) | conservation and
BT maintenance of monuments
of historical, artistic ' and
other importance.
 No | Name = of " Agency & | Responsibilities & Reporting | Heritage Management Policies &
| Relevant Regulatory | Structure Relevance
Framework :
Gram Panchayats ~Oriya

Relevance for the conservation of
commaon property resources such as
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Name of - Agency &
Relevant- . Regulatory
Framework -

mmm_uo:mm@mmmmm & Reporting
Structure

Heritage Management Policies &
Relevance

interconnected tanks at Achalgarh as
well as many other resources in the
panchayat area.

Relevant for all the projects and
schemes for conservation
heritage tourism in the ESZ area

and

.Board

regulates development in the
Cantonment Area, an area of
~ located to the North East of
the Civil Station, within the
Municipal Area, within which

features  such . as  the
Cantonment  low density
bungalow. . layout  with

extensive gardens, heritage
buildings associated with the

Central - & State Public | Resporsible for the upkeep | Abu was the headquarters Rajputana
‘Works U_mvmi_ﬂm:n_ o -and maintenance of | Circle of the imperial Public- Works
IO O government owned  historic Department formed .in 1863, and
_,_,rm,hmsqumcz__.n Works | buildings in Mt Abu including { many of the buildings used by the
- | Department . reports . to heritage resources of great | CRPF and the ISA in the Civil Station
| the 2553\_._;_9“_ Urban | significance such as the Old Heritage Zone of Abu were also
_ _Um<m5©3m:2noc_ | Lawrence  School, Raj | constructed by this agency between
I R Bhawan (Old Residency) and 1870-1920, A
the Sol Building ( Rajputana |
Agency Office) as well as
many architecturally
significant historic bungalows
and other buildings located
within the Municipa! Area.
Responsible  for  original
drawings prepared by IPWD
architects for government
buildings in the Abu
Municipal area.
51 Mt Abu Cantonment | The:  Cantonment Board | Mt Abu Cantonment Board reports

to.the Ministry of Defence.
The Military Engineering Services is !
concerned with the upkeep and
maintenance of historic buildings in
this area. _ .

Military - Station, - and
components such. as - the
Military Hospital  are
k)
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‘No Name . of  Agency. & | Responsibilities & Reporting | Heritage Management Policies & |
”wﬁ@m:a_ " Regulatory Structure o Relevance
| Framework
[ considered to be of
significance. The 1870 Military |
Station  area within the
‘Cantonment  has  been
_ proposed as a Heritage Zone.
6 | Religious Trusts . & | The Mt Abu area includes | Sites of global, national and state
m_:a_aiﬂm:_ﬁ [ Traditional 35.3@8& heritage sites, | level significance such as the Dilwara
ol Management’ _ .. .U&Emsmm and complexes that Ewm. Temple &  RasioBalama
__o_.mmmmmmmo_sm.\ <<mﬁ are managed and maintained | Kanyakumari complexes;  the
"Board [ nrs.nr o* zoﬁr by various religious trusts | Achalgarh  Fort & Achaleshwar
._:n__m mﬂn. : and organisations . Temple complex identified in the list
_ These have been identified in | as of Grade * & Grade I significance
the fist of heritage resources. | require = protection & technical
2 o B support  for  conservation in
agreement with the trusts.
Name - of © Agency & | Responsibilities & wmvo}:m Heritage  Management Policies &
.~ |'Relevant -~ Regulatory Structure Relevance
| Framework o

- “Ancient

o ‘(Amended 2010)-

Ancient

-+ | Archaeological Survey of
_:&mimmﬁc.ﬂ Circle -

- ._So:cﬂm:ﬂm.
Archaeological” Sites and
Remains - Act, .~ 1959

-Notification issued in 1997

under Rule 32 of the
- Monuments,

Archaeological Sites and

Remains Rules, 1959

<1 The 29%0_“0%8_“ Survey
T isof

india  is the C(entral
Government organization

under the Uniorn Ewa_mms_\

of Culture for Designation

The nodal officer of the ASI

for = the monuments of
National - -~ Importance  in
Rajasthan s the
Superintending _

Archaeologist, Jaipur- Circle,
under  the Director
{(Monuments) & the Director
(Conservation) , and overall
responsibility for  all - the
-monuments  of | National

Importance is that of the
Director -General of the ASI,
reporting to the’ mmn.wmﬁm?

Culture (Gol).-

The 1997 notification declares
‘the areas ‘upto 100 metres
from the protected limits as

No sites have been notified in the Mt
Abu ESZ, despite the well-recognized
global significance of the
Dilwara Temple Complex. The ASI
and its precursors had prepared the
only measured drawing available of
this complex in 1902; and H.H. Cole in |
1881, as well as Dr Fuhrers progress
report for 1893 had stated that it is
‘desirable and possible to nommm_ém
these temples’.

The Dilwara Temple Complex, in
agreement with the religious- trust
that is ~ responsible for its
management, could be designated
as a national monument.

The ASI also coordinates with local
governments to prohibit, restrict and
regulate development in the areas

level
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monuments, -
_ mﬁnrmmo_ommnmm. :
_‘_.mamm:m ~ of
, significance, as
‘management.
designated =~ -

‘Heritage Sites,

sites - and
~ National

well as the
of

World

beyond it upto 200 metres
near- or adjoining protected
monuments as regulated for
purposes of both mining
operations and construction.’

‘No} Name . of Agency . & | Responsibilities & Reporting:| Heritage Management Policies &
. Relevant- ...wmmimwoé Structure Relevance
Framework _
& protection of ancient | prohibited  and  further (oo +200m

buffer  zones)
demarcated around the protected
area of each national monument,
and after the Dilwara Temple
Complex is protected, this provision
could be utilized for regulation of
the surrounding area designated as a

buffer (prohibited and regulated
area)

- - 210 . Existing Situation: Area, Heritage Resources & Priorities for Sustainable Conservation &

Development

Table no. 16

Municipal Area of Mount Abu

‘Municipal - Area
of Mt Abu
(inc.Dilwara)

-Development
..w.mﬁ.@._,:

Heritage Resources

Threats & Priorities

dentified precincts/ zones and streetscapes

1 ‘Nakki- Lake "N.E. | Area. developed to | Grade!-10 Despite  having  been
| Zone | the east and north of | Grade 1l -14 designated as a. ‘No Build
o .....meE . Lake i‘the © Nakki Lake | Gradelli-2 Zone', considerable farge
.| Watershed- - No | between 1870 & | Public facilities such as | scale  construction  of
build Zone) - - 1920.  Very low | the Adams ~Memorial | facilities by the

density, sensitively
sited; _

Hospital, few, but very

Brahmakumari sect on the

-single- | significant historic | sites of historic bungalows.
storeyed . . pitched | bungalows,  religious | Also construction of tourist
roof, buildings within | structures huts by the State Govt. inan
‘a2 scenic tandscape | watercourses, nature ecologically fragile area.
characterized by | trails, & viewpoints
rock formations and |
watercourses. .

J'Nakki Lake m..<.<...... >._,mm..ﬁo the west and | Grade [ -2 Area on the southern banks
(Nakki - Lake | south of the Nakki | Gradell-6 of the Nakki Lake subjected
‘Watershed- - No | Lake, ~ largely | Gradelll-5 to tremendous tourism and

[ build No:m.v.... _ developed between | Important pilgrim | related  commercialization
IR 1870 and 1920. | facilities such as the pressures requires specific
Sparse,  sensitively | Dhuleshwar  Mahadeo

conservation guidelines to

-sited,  vakalat & & Raghunathji Temples, | be formulated to restrict
Palace landmark | some _ historic | uncontrolied, inappropriate
buildings “bungalows, construction. ‘
%
de‘\.nmw —
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Abu-Dilwara“ Road,

pilgrim destination of

S. | Municipal . Area Development Heritage Resources Threats & Priorities
No.' | of Mt Abu | Pattern
mzn.czim_.mu. ERRE
_ L prominently - located | watercourses, - nature
within " the = scenic trails, & viewpoints,
. _m:amnmnm_‘ with rock | visual axes and
formations and | viewsheds. -
watercourses, and
| religious. complexes
- | on:the banks of the
Nakki Lake
.2 | Arbud Devi Zone. | Largely  forested | Grade [*- 2 The main pilgrim route to
|7 | (Nakkit Lake | area, to the north of Gradel-7 the Arbud. Devi temple via
. _Emﬂ_mﬁjma, ~ No ﬂrm. - Nakki ‘Lake, | Gradeil-5 the Dudh Baori improved
- |'build- Zone & | contiguous with the | Grade lii -1 and widened, new buildings
s - Forest Area) - Nakki Lake N.E. Zone | Important pilgrim | constructed  within  the
SR to the west and the | destination such as the { temple complex. Guidelines
‘Dilwara’ Zone to the | Arbud Devi cave temple | required for conservation
east.  Almost no and Shakti Pith, located | within this zone. Significant |
construction  with | within a forested scenic heritage buildings  within
the .exception of a | landscape, also sacred | this zone (Limbdi House and
few . prominent | to' the Bhils, pilgrim | the uniquely sited Dawn
historic - buildings | trails & watercourses;- Bungalow) are currently not
(post 1920) located | with some - historic | in use and consequently
on:the slopes, and | landmark - buildings deteriorating.
the  Arbud = Devi such as Limbdi House,
| Shakti Pith with the | & viewpoints, visual
Jimportant geological | axes and viewsheds,
_gﬂoﬂ:mgon of the _
Arbud * Devi Pahar
and- some: religious
buildings. ‘
3 .| Dilwara ‘Largely . forested | Grade {*-5 Continuing, large  scale,
| (Pilgrim “area contiguous with | Grade 1-3 inappropriate construction
_Umma.swmon.. y mﬂ the Arbud Devi Zone | Grade -7 in the immediate vicinity of
HeritageTourism) | to' the west, mainly | Grade Il -1 the Dilwara temple
_ 7o the north of the | Globally significant | complex, with a detrimental

impact on the condition and |

‘defined on the | the Dilwara Jain Temple | significance of the sacred
northern side by a | complex, the | complex. Also inappropriate
prominent ridge and | adiaecent Rasio | development within the
| flat grasslandf | Balama/KanyaKumari sacred complex itself, for |
- | agricultural  iand Complex (6™  CE), | provision of visitor facilities,
PAEESO oo S e
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‘S.. | Municipal- = Area - Development Heritage Resources Threats & Priorities
No. [of Mt - Abu | Pattern
B (inc.Dilwara)
R R ] along the | numerous cave temples | that unfortunately obscures
| watercourse located  within  a | the significant buildings and
(tributary of - the | forested scenic | sacred grove. No provision
KhulGarh Nallah) on | landscape, also sacred | of a Buffer Zone - Requires
- |'the  west. - Dilwara | to the Bhils, pilgrim | formulation of regulations
_ Temple Complex (11" | trails & émﬁmﬂnoaammw and  guidelines for
CE) and the | concentration of | delineated core and buffer
adjaecent Rasio mxe.m_jm:\. significant | areas.
Balama/KanyaKumari | built heritage , sacred
‘Complex (6" CE) are | groves & viewpoints,
important ©  sacred | visual axes and
nogn_m_xmm._ and | viewsheds,
there is also a small
village abadi.
4 Bazaar Zone Compact, ' relatively | Grade | - Recent construction is not
[ small * and  densely | Grade 11 -7 sympathetic to the scale
‘built —up  area | Grade i and character of the bazaar
occupied © by the | Retains some | streef.  Context  specific
|- historic vmummn street | significant examples of regulations  required - for
dates to the early | mixed use “typologies | reconstruction within the
59.83:5\ and the | such as Shop-houses | framework of a
initial establishment | with projected  first | collaborative project for
of the Mt Abu Civil | floors constructed | historic  ‘Bazaar  street
Station. Extent, according to a definite | revitalization and
alignment ~  and - module, as well as an | regeneration’ as 3 Galleria
footprint - of | unusual Bohra prayer | or covered market street
-buildings  similar to | hall, which imparts an | with the heritage structures
that indicated in the interesting character to | restored and conserved,
1870 Map. the streetscape. and upgraded
One of the streets | Most  of  historic infrastructure.
radiating out from buildings along the
the old  ‘church | narrow bazaar street
square’, to the south | have been periodically
of the main - ridge | reconstructed,
road
Located within the
core of Mt Abu
Municipal area.
5. Civil  Station - - Low. _ density | Grade I -20 - Largely retains its historic
_ ‘Bungalow Zone development  of | Grade If-42 character, though
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pattern in this area is

specialized buildings of

S. Municipal ~Area | Development Heritage Resources Threats & Priorities
No. {of Mt Abu | Pattern
Lo (inc.Dilwara) :

_ R ‘bungalow- Gradelil-7+4 considerable, inappropriate,
compound Large ~ number  of | transformations have taken
complexes’, significant . historic | place in many of the historic
m.wmnmmnm:m landmark | bungalows with | building complexes. in many
Uc:&u@w such as the | compounds and ; cases, the original building is
Raj Bhavan & Agency | ancillary - buildings, | completely surrounded or
Office -buildings, as | some from the pre 1870 | overshadowed by |

lwell as " important | period, and ~ the | subsequent additions and
- | facilities of the Hill | majority from between | extensions that are out of
Resort such as the | 1870 and 1920. This | scale and inappropriate in
Polo ground, library, { zone, in terms of its | terms  of  architectural
_mnyoom..acp church, | landscape  structure, | features and  materials.
hotel, sports | development  pattern | Detailed conservation and
facilities, and large number of | development guidelines
picturesquely - historic - buildings | required. -
%mmm«mma within an | exemplifies a
-undulating -~ scenic | distinctive type of
landscape, with | heritage hill. station
distinctive ridges as | that evolved in the
sites of landmark | central part of India,
‘buildings, and is of . great
watercourses  and | significance.
rock formations as
significant  features
of  the  cultural
landscape.
6 .E.m#m.é... Station | Located to the north | Grade -6 Largely retains its historic
_ ‘[Cantt Zone - - least of the Civil Grade il- 4 character, though some

_ R Station, the Military | Grade Lt - 1+13 modern  facilities  have
Station was 1 large  number  of | replaced old bungalows,
-relocated  on  the | imposing institutional - | leaving only the landscaped
higher ground in this | hospital - buildings, of | compound. All listed
‘area from an earlier | well constructed | buildings and their

| site in the proximity | masonry, with pitched | associated compounds

" jof the Nakki Lake | roofs and large | shouid  be  protected,

- that was considered | landscaped restored and reused.

.unhealthy and | compounds;  historic | Guidelines required for any

abandoned. barracks, officers | additions, infrastructure
The - development bungalows, .and other

upgradation and alterations,
as well as new development
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cultural corridor with

~pa . distinctive

landscape; . and
individual - buildings
and complexes on

-the outskirts of the

historic - Civil - and
Military * Station . of

Mount Abu, as well
as on the forest

slopes just outside

_nrm_ac:mﬁvm_ area.

the = diverse,  scenic
landscape along  the
approach road with its
interwoven -
watercourse and
- distinctive vegetation

and rock formations; as

well - as’ numerous,
large, architecturally
significant complexes
located within® 3

distinctive landscape of
great  aesthetic and
ecological valye.
Numerous religious
complexes of great
ecological and . cultural
value located along the
many pilgrim trails on
the slopes  of the
plateau.

Significant in terms of

S. - § Municipal’ } Area Development Heritage Resources Threats & Priorities
No. |of = Mt Abu|Pattern |

.mnnbm_émwmv .

R low density, with the | the 19™ century (1844- |'in the vicinity of historic
character of a small, | 1920’s) are located in buildings. Landscape
picturesque this zone. In terms. of features, historic vegetation
cantonment in the | the -development | to be listed. .
hills, - including | pattern, landscape :
bungalow | _ structure, "and  large
compounds, - number  of historic
barracks for | buildings, this zone is
‘convalescing - | typical of a distinctive
soldiers, and { military station
tmposing intended for
institutional - recuperating soldiers.
landmark buildings
sited on high points
in the landscape. :

7 ‘Approach & | Area along the Old Grade!-7 Threatened and  obscured

“Environs | .| Cart Road that can | Grade I[-5 N by uncontrolled ‘“ribbon

| o .Um..njmamnﬁmmu.ma asa | Gradelli -6 +14 development’ along  the

access road. rmmamnmnman
buffer plantation areas to
be delineated along  the
access road and associated
watercourse.

individual,
buildings

large  palatial
and  bungalow-
compound complexes are
to be listed and require
regulations for conservation
and development.
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‘at-the base of the hill on which
the 15" century fortified
settlement . of - Achalgarh,
.ﬁvmm:.:.m.a by Rana Kumbha's
architect - Mandan) is located.
Twao distinct historic smmm.m abadi
areas with a heritage’ character
within the - fortified - area.
important Jain religious complex
- the 4™ cent. Chaumukha
Shrine “and -~ sakti  pitha of
Chamunda Devi located on the
hill.” Important water system,
baolis, _mma_m_:m‘ groves and cave
hermitages = characterize this
area. One of the chain of three
forts - constructed. by Rana
Kumbha to guard the route
between Malwa, Gujarat and
Mewar, as well as mythologically
significant .due to its association
of a *mnamnm% feature (fissure
and - rock  formation)
Achaleshwar Mahadeo

significant " -

with

temple complex, garden

-and baoli of Achaleshwar

Mahadeo; rockcut caves

and architecturally
palacef
hermitages,  traditional

water harvesting system

of interconnected  water

reservoirs - believed to
have been.made by the
architect Mandan in the
5 century for Rana
Kumbha, and = which
ensured that this area
was self sustaining in the
past.’ The historic village
abadi area within the

ﬁommmnmﬁn: has been
abandoned, houses
relocated outside. A

unique double-storeyed
rock cut cave hermitage
at the top of the hill has
unusual mural paintings
and calligraphy
characteristic of the 16™
century.

Table no. 17
Eco Sensitive Area
S.. {Eeo- - .o.m<m_o_.u.3m.:n Pattern . Heritage Resources Threats & Priotities
‘No. | Sensitive RTINS
- ] Area .
Identified precincts and streetscapes
1 - | Achalgarh | Pilgrim destination with a unique | Grade 1- 25 Chaotic entrance chowk
.xmsmwnm BRR concentration of a diversity of | Grade li-7 plaza of the heritage
‘Abadi - | heritage  components - - 6™ | Grade lll~ 4+ 4 area, with heritage
R century temple - complex . of | Heritage - components |- components
Achaleshwar Mahadeo situated | include the farge historic | overwhelmed and

obscured due to ad-hoc,
unplanned parking and
sheds m:onm. and
tourist facilities - requires
re-organisation, planned
relocation of shops and
facilities and appropriate
landscaping.  large
historic ~ abadi  areas
derelict and uninhabited
- potential for reuse for a
village based cooperative
rural eco-tourism facility.
Highly significant, unused
hermitage/ palaces-
potential adaptive
reuse for village tourism/
community facilities.
Valuable 15"  century
system of interconnected
water reservoirs siited up
and in poor condition.
Requires  revitalization
and protection.

for

for
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|
Q_,@m_é._mm_m | One of the historic villages, sited | Grade [ .1 - This has been mﬂmmﬁ;\
B on __ﬁrm__o.%m Emﬁmm:w that | Gradell-3 transformed, and some
emerged in the S;ﬁm:EQ. Grade il - +2 farmhouses/ secondary
S o residences have been
constructed - using
inappropriate materials.
and architectural-
ﬁmmﬂcwnm.
gmémm Village | One of the historic villages, sited | The entire village- could | Sustainable rural
ST between _O__nwm_ 8 Gurushikhar | be characterized - as a development’ initiatives
that emerged in the 14" century. | heritage village, on the required  to  ensure
Eémm.. is..a’ small, - picturesque | slopes of the hills. There infrastructure
hamlet - with beautiful terraced |'is a tank known as | upgradation and
fields nestled * between rock Naugera Talao to its east | provision of facilities in
‘outcrops - with -2 number of |and the Gauria’ Mata keeping with the heritage
watercourses and ponds. temple on the way to character of the village.
| Gurushikhar. _
Gurushikhar | The ' highest point. of the Gradef-5 Provision  of = tourist
IR Aravalli’s,- this peak is also | Gradell-1 infrastructure and
associated - with  important | Grade 1l facilities required " in a
religious places located on it. planned  manner -
. heritage site
management plan
required.
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Biodiversity profile of planning area along with existing wildlife corridors
Biological mﬁiB:Bm:ﬁ is the environment where the fife form

can exists. The sum of -
environments where the Iife forms exists is called the Biosphere,

these includes a portion

- of. Hsa...éwﬂmn and air. Biological environment includes the Habitat (Place where the

organism lives) and natural surroundings of all species (living organism species) of the
particular area. .

N Species diversity or biodiversity is a key component to healthy ecosysterns. Biodiversity is

: __ S characteristic ﬁm.ﬁ:ﬂm of the nature which

also the basis of innumerable environmental services that keep us an

d the natural .
maamoz:;m.:ﬁ alive - from the provision

~of clean water and watershed services to the
recycling of nutrients and: poliination. Biodiversity . (Species diversity) is the most

includes ecological communities {viz.: Animals,
Plants & Human species). : | _

C _.?m_.m_o.jm_o_ﬁ_ Mount Abu consists of 112 plant families comprising 449 genera and 820

-and medicinal species. Eastern side of hill has sparse vegetation,

species (Mehta, 1979).' Mount Abu is the only place in' Rajasthan where one can find
orchids. Three species of wild roses (Rosaceae) and 16 species of ferns (Pteridophyta)
have also Ummu _...mvo;ma from this area. The vegetation of the area is predominantly Dry
Deciduous forest type (Tropical Dry Deciduous forest type according to Champion and
Seth, 1968) with __ﬂmmnm patches of Dry Tropical Riverine Forests along water courses and -
valleys at higher altitudes.- The vegetation here is sometimes also classified as broad -
leaved E: Hno.qm.mﬁ and is cnﬁpm to Mount Abu wildlife Sanctuary of Sirohi district.

The areais characterized by tropical dry forests and is rich-in rare, endernic, endangered

while westerny has

dense cover. Areas with southern aspect has sparse vegetation than northern aspect.
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. man : ) . Faroas . - % 120000
Reserved Forests 552 Sireams E2A Croplond 288 wam m

s F
EESTT
R. K. THAKURIA
GiC {Legah
Page 57




Table: 18

Mz<mz,_.0w< OF FLORAL DIVERSITY
Wmmmn o: ?Hcmu Sighting, based on inputs from locals and Perused from Secondary Data

Habit: .:.mm A.J. mr_.:_u (S), Herb (H), mwmmm @_ Climber (C)

S Local name Family Core | Buffer
‘Na. Zone | Zone
Trees
1. | Acacig catechu Khair Fabaceae - +
2. | Acacia nilotica Babool Leguminosae + +
3. | Acacia senegal Kumta Mimosaceae - +
4. | Acacid arabica Gum arabic Leguminosae - +
5. | Adina cordifolia Haldu Rubiaceae - +
6. ! Aegle marmelos Bel Rutaceae - +
7. | Ailanthus excelsa Aldu Simaroubaceae - +
8. | Albizia amara - Krsihna siris Fabaceae - +
9. | Albizia lebbeck Siris Fabaceae - +
10. | Albizia odoratissima Black Siris Fabaceae - +
1. | Albizia procera White Siris Fabaceae - +
12. | Alstonia scholaris Saptaparni Apocynaceae - +
13. | Anogeissus latifolia White Dhaura Combretaceae - +
14. - | Anogeissus pendula Black Dhaura Combretaceae - +
15. | Anthocephalus cadamba Kadamb Rubiaceae - +
16. | Azadirachta indica Neem ‘Meliaceae + +
17. " | Balanites. mmm%ﬁnna Hingot | Zygophyllaceae - +
'18." | Bauhinia malabarica Amii Fabaceae - +
19. | Bauhinia racemosa Kachnar Fabaceae - +
20." | Bombax ceiba Kapok Malvaceae - +
21, | Boswellia serrata Salar Burseraceae - +
22, {'Butea monosperma Palash Fabaceae + +
- 23. | Buchanania lanzan Achar Anacardiaceae - +
24. | Callistemon E:nmosncm Bottle brush §<Amnmmm - +
25, Qﬂmwm arboreq -Kumbhif Wild Guava Lecythidaceae - +
26. | Cassid fistula- Amaltas Fabaceae - +
27. | Cassia siamea Kasood Fabaceae - +
28, | Casuarina equisetifolia Pine tree Casurinaceae - +
29. } Cocos nucifera Coconut Arecaceae - +
°30. | Cordiadichotoma Gonda Boraginaceae - +
31, | Dalbergid latifolia ‘Kala Shisham Fabaceae - +
" 32. | Dalbergia sissoo Shisham Fabaceae + B
°33. | Delonix regia Gulmohar Fabaceae + +
'34. | Dichrostachys cinerea Khairi Mimosaceae - +
~35. | Diospyros melanoxylon Tendu Ebenaceae - +
36" | Embilica officinalis - Amla Phylianthaceae - +
37. | Eucalyptus globulas Safeda Myrtaceae - +
38. | Ficus benghalensis Bad Moraceae - +
39. | Ficus carica Common fig/ Anieer - | Moraceae - +
- 40. | Ficus glomerata Gular Moraceae - +
41. | Ficus hispida Hairy fig Moraceae - +

e
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S Scientific name Local name Family Core | Buffer

No. ” o . Zone | Zone
- 42, | Ficus racemosa Gular Moraceae . -+
- 43. | Ficus religiosa Peepal Moraceae - +
- 44."| Gmelina arborea Sewan Verbenaceae - +
45, | hardwickia binata ‘Anjan Fabaceae - +
. 46. | Lagerstroemia indica Saona Lythraceae - +
- 47. | Lannea coromandelica Mohin Anacardiaceae - +
- 48." | Madhuca indica Mahua Sapotaceae - +
- 49." | Mangifera indica Mango Anacardiacae + +
50, | Mimusops elengi Maulsiri Sapotaceae - +
_51. | Moringa oleifera Senjana Moringaceae - +
_52. | Murraya koenigii | Kari patta Rutaceae - +
_53." | Peltophorum pterocarpum | Yellow Guimohar | Fabacesa . +
54. | Phoenix sylvestris | Khajur Arecaceae + +
'55. | Pithecellobium dulce Jungle jalebi ‘Fabaceae . +
-56. | Polyalthia longifolia Ashok Annonaceae - +
- '57. | Pongamia pinnata Karanj Fabaceae - +
58 | Prosopis cinereria Kheijri Fabaceae + +
~59. | Prunus amygdalus Badam Rosaceae - +
- 60. | Pterocarpus marsupium Bija - Fabaceae - +
"61. | Salvadora oleoides Bada Peelu Salvadoraceae - +
62. | Sapindus emarginatus Aritha Sapindaceae - +
'63. | Saracaindica = Sita ashok Fabaceae - +
- 64. | Syzygium cumini Jamun Myrtaceae + +
- 65, | Tamarindus indica fnli Fabaceae + +
- 66. | Tecomella undulata Rohida Bignoniaceae - +
_67. | Tectona grandis Sagwan Lamiaceae - +
- 68, | Terminalia arjuna Arjun Combretaceae - +
- 69. | Termindlia bellirica Bahera Combretaceae - +
70." | Thespesia popuinea Paras Peepal Malvaceae - +
71| Terminalia tomentosa Saja Combretaceae - +
72. | Wrightia tinctoria Kapar Apocynaceae - +

Shrubs. S
- 73. | Achras zapota Chiku Sapotaceae - +
74. | Adhatoda vasica Ardusa Acanthaceae . +
1 -75. | Agave americang - Ram bans Asparagaceae - +
-1 76. | Bougainvillea glabra Bougainvillea Nyctaginaceae + 4
" 77.. | Annond squamosa Sitaphal Annonaceae - +
78. | Calotropis gigantea Safed Aak Apocynaceae - +
79. .m&cﬁﬂo_cw procera Aak Apocynaceae - +
" 80. | Capparis decidua Ker Capparaceae - +
81, | Carissa carandus Karonda Apocynaceae - +
82. | Cestrum nocturnum. Night Jasmine Solanaceae - +
-83. | Daturametal Dhatura Solanaceae - +
' 84. | Datura stramonium Dhatura Solanaceae - +
_85. | Euphorbia neriifolia Thor’ Euphorbiaceae - +
-1 86. | Hibiscus rosa sinensis ‘Gudhal Malvaceae + +
Page g




S, | sdientif * Local name Family Core
No. B ERTUN T R . . Zone | Zone
" 87. | Holarrhena antidysenterica - “Indrajao Apocynaceae - +
88. | Ipomea carnea . Besharam Convolvulacae - +
89." | Jatropha curcas. Ratanjot Euphorbiaceae . +
" "go. | Lantana camara Raimunia Verbenaceae - +
91 | Lawsonia inermis Heena Lythraceae - +
1 92. | Nerium indicumn Red Kaner Apocynaceae + +
{7 93. | Opuntia ficus indica ‘Naagphani Cactaceae - +
94. | Phoenixacaulis - Date palm Arecaceae - +
95." | Platycladus orientalis _Morpankhi Cupressaceae + +
96." | Prosopis juliflora Vilayati baboo! Fabaceae - +
-97:. | -Psidium guajava Amrud Myrtaceae - +
98, | Ricinus communis - Castor Euphorbiaceae - +
-99.° | Vitex negundo Negad (Tarvan) Verbenaceae - +
.| withania somnifera ‘Ashwagandha Solanaceae - +
| 101 .| Woodfordia fruticosa Dhawai Lythaceae - +
102. | Ziziphus mauritiana Mota Ber Rhamnaceae + ¥
. | Ziziphus nummularia Chota Ber Rhamnaceae + +
. Eu.n::mxiomww:m Jungli Ber Rhamnaceae - +
" |'Herbs . . ‘
L Argemone mexicang - Pili kater/ Satyanashi | Papaveraceae - +
b. >m.UQEmcm racemosus ‘Shatawari Asparagaceae - +
" 107. | Cassia tora . Pomaria (Takla) Leguminosae - +
o NN M,Mwmmw%%ﬁw?wsw Priyadarsha Acanthaceae ) *
). | Curcuma aromatica wild haldi Zingiberaceae - +
110, | Centella asiatica Brahmi Apiaceae - +
111, | Hygrophila serpyflum Sarpat Acanthaceae - +
112, | Indigofera tinctoria Bekari Fabaceae - +
113.] Leeaindica = Kukur jihwa Vitaceae - +
114. | Leptadenia reticulata Dori, Jhumka Asclepiadaceae - +
| 115.7| Leucasaspera Chota halkusa Lamiaceae - +
L 116. | Musa paradisiaca Banana Musaceae - +
1 _117. | Senecio grahamii Sonki Asteraceae - +
118 | Solanum surgttense Bhurangani ‘Solanaceae - +
- 119."| Tephrosia purpurea Sarphonk ‘Fabaceae - +
120.| Tridax procumbens Khal- muriya Asteraceae - +
121 | Xanthium strumarium Adhashishi Asteraceae - +
Climbers =
: 122. | Buted superbd Palasbel Fabaceae . +
17 123. | Cuscuta reflexa- Amarbel Convolvulaceae - +
124. | Spatholobus roxburghii Bandoo lata Fabaceae - +
125, ..d:o%oa..no_dmno:n Neem giloy Menispermaceae - +
126, | Vallaris solanacea Dudhi bel Apocynaceae - +
127. | Cissus repanda Pani bel/ Dekarbela | Vitaceae - +
Grasses . .
~128. | Apluda mutica | Bhangti | Poaceae I
e
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S. Scientific name Local name Family Core | Buffer

No. | o ) Zone | Zone
129. | Cenchrus ciliaris Anjan Poaceae - +
Lo Chrysopogon fulvus Goria Poaceae - +
131, | Cynodon dactylon Doob ghas Poaceae + +

132. | Dendrocalamus strictus Bamboo Poaceae - +
- 133." | Dichanthium annulatum Karad Poaceae - +
134. | Eragrostis nigra. Chiri bajara Poaceae - +
_135. | Heteropogon contortus Soorwala Poaceae - +
.| Parthenium hysterophorus Congress grass Asteraceaea . +
137. | Saccharum arundinaceum Hardy Sugar Cane Poaceae - +
.| Saccharum munja Munj Poaceae - +
139. | Saccharum spontaneum Kans grass Poaceae - +
). |'Sehima nervosum Sien Poaceae - +
141, | Sorghum halepense Baru Poaceae - +
. 142. | Themeda quadrivalvis Rataida Poaceae + +
 [iydrophytes

~ | 143. | Eichhornia crassipes Belapani Potendriaceae - +
b | Hydrilla verticillata Jhangi/ Kureli Hydrochariataceae - +
145." | Nelumbo nucifera Lotus Nelumbonaceae - +
5. Nymphaeaalba Water lily Nymphaeaceae - +
147. | Pistia stratiotes Jal kumbhi Araceae - +
o Trapa nactans - Singhada Lythraceae - +
Typha angustata Elephant grass Typhaceae - +

" {+) Shows: Presence of the species and (-) Shows:
- - Status of RET Species

Absence of the species

>nnoam:m .».o Botanical Survey of india, No endemic, Rare, Endangered and Threatened
c»m.d species of flora were found in the study area. -

. RARE & ENDEMIC SPECIES

- RED DATA SHEET IUCN

Dicliptera abuensis, Carvig colloseeys,
Conbolvaluesblateri ceropergia, ete.

Ischaemun  kingie,

.. MEDICINAL PLANTS

Anogeisus sereicia, Begonia tricocarp

constrata

a, Crotolaria filipe, Indigofera

" PREDOMINANT SPECIES

Markanganis akalkara, Salammisri, Safed Musli etc,

REREI - INVASIVE SPECIES

Anogeisus pendula, Anogeisnus  Latifolia,
Bosivelia serratq, - Larneg

Bamboo etc.

Anogeiries sericea,
Coromondelica, Butia monosperma,

Lantana cameraq,

Parthenium hysterophorous, Prosopis juliflora
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 INVENTORY OF FAUNAL DIVERSITY of Wild Life Sanctuary

- The State Government vide notification dated 7.4.1960 declared the Mt. Abu area as
“Reserved >_‘mm= under Section 5 of the Rajasthan Wild Animal and Birds (Protection)
_ Act, 1951 m:a which is a deemed sanctuary under Section 56 of the Wild Life (Protection)
- Act, doum .nJm notification _sacamm areas of Nakki Lake and Mt. Abu town. The State -
n_o,,\@..sam”:ﬁ has now, in m:vm.,mmmm_o: of the Notification dated 7.4.1960, issued a
o e zommﬂmmolamﬁmn_ 15.4.2008 pertaining to the Mt. ?v: wildlife Sanctuary. in the revised
I Notification ”s.m_m_.mm of the sanctuary is shown to be about 326 sq. kms.

Table 19
: . 5<m:3€ Of Faunal Diversity Of Wild Life mmnnﬁ:mé
© ] SPECIES HABIT FOODHABITS | OTHER THREATS |  STATUS
1] NAMEAND | n%?ﬁmm_mw_n_ CHARACTERISTICS
. Pangolin - Tropical " forests, | e Termites * Adaptswellsto | « Poaching | LU.CN.
LT - mixed: deciduous | and ants are | modified Near
~ forests: _ the primary | habitats. Theafened
« Open - land, ~scrub, | food source | o Has a medicinal
- grasslands - value
Iy nmo..mm proximity to _
villages
: Urban Cultivation
hr_m:w_m_qm_. _::m.vwm. and areas | s Can go | » Avoid human e Poaching | LU.C.N.
BN including sand | . without habitation Least Concern
desert and dry scrub  water  for _ {(lower risk)
- | * Flat plains' | long periods WA
. | e Hillsand light forest | and can get Schedule | .
AR B sufficient
fluids  from
plants and
dew.
e Grain, Fruit,
Vegetation
- Langur * Ranges from 100 to | » Feeds  on | » Well adaptedto | e Habitat LU.C.N.
S 1,700 in “tropical | leaves, cultivated areas Loss Least Concern
rainforest, moist and | Fruits, buds | ¢ Arboreal semi- e Urban {lower risk)
dry deciduous forest. | and flowers terrestrial Mitigation
Near Human | e | ¢ Group size varies . W.P.A
Habitats" from 15 to 150 Schedule |
Sacred graves and o
open scrub
Sambar |« Thorn * and  arid | » Feeds on 130 | e Highly tolerant | = Habitat
| forests to 180 | of forest Loss
e
R ’
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- SPECIES HABIT | FOOD HABITS .OTHER THREATS STATUS'
 NAME AND CHARACTERISTIC CHARACTERISTICS
CcopE | |
e ¢ Deciduous forests | species of degradation * Poaching [ W.p.A
- grassland scrub plants * Highly sensitive Schedule {1
e m<mﬂmﬂmm: forest o Fruits to any sort of
‘» Undulating terrain - | forest resource
. extractive
activities
- Blue Bull | Avoids dense forest | » Eats grasses, | « A crop menace | » Poaching | L.U.C.N.
B R _m:a__m__mmmn”__ | grain: leaves, causing  large- Least Concern
°Dry Deciduous | buds -~ and scale damages WA
. forests fruit ® Live Close to Schedule Il
e Agricultural Areas waterholes
* Arid - areas  and .
_ scrubland
~Mongoose | o Dry  and thorn | « Feeds - on | « Most Common In LU.C.N
© T forests : _ insects, _ disturbed areas Least Concern
“¢.Open Scrub snakes, near . garbage (lower risk)
‘¢ Near to the human | small dumps
settlements mammals, e Commensal with W.P.A.
* Cultivated fand Birds, humans Schedule v
-~ Rocky patches. Reptiles,
. » Forest Edges Fruits
. Hare 15 Short grasslands e Forbs  and ° Habitat LU.CN.
: @ Barren - agricultural | grasses Loss Least Concern
....mm_g.w._mza crop fields constitute * Poaching (lower risk)
* Forest Roads . the bulk W.P.A.
. OnmJ Scrub Schedule
o | v
...m.uo.ﬂcE:m. _._ﬁoEnm.__,”Savmaﬁm» '® Feeds on{ e A board habitat | e Poaching LULCN.
C | shrubland | plants, - folerance Least Concern
"o Rocky hilsides shrubs and | . (lower risk)
* Grossland o and | leaves W.P.A.
- forests e Graw  on Schedule tv
. Plantations | - and| animal’s
mm.ﬂam:m 2 : bones for
IR salt
* Roots,
Fruits, gain
Crocodile’ | o Freshwater habitats e Feeds  on | » Terrestrial as LU.CN.
o Rivers, lakes and| fish reptiles | wel} as Not Listed
s
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T inigal
o - _— mmﬁ o
- SPECIES . HABIT FOOD HABITS .OTHER THREATS STATUS
“NAME AND | - CHARACTERISTIC | CHARACTERISTICS -
©CODE’ | | |
T wetlands: and - freshwater W.P.A.
N - mammals ‘Schedule |
Monitor. | e Desert: areas to | e Feeds on|e Can also inhabit LU.C.N.
E.Nma”..._ . moanﬁmmwﬁ : small agricultural areas Least Concern
- s Scrubland to forests | mammals, | e Terrestrial  as (lower risk)
) Zoamas elevations amphibians well as W.P.A.
o freshwater Schedule §
Python - « Inhabits . dry areas, | e Feeds on|e Terrestrial . as LU.C.N.
| from grassland -to| rodents, well as Least Concern
: open forests amphibians freshwater (Lower Risk)
-o Agricultural land W.P.A.
. | Schedule |
_wgmovmax._” » Deciduous - and | e ' Feeds | e Territory varies | sHabitat LU.CN.
| Panther - m<mn,m8mm forests: on a greater | between 30 and | Loss Near
S : -+ Near Habitation diversity of | ~78km* .. Poaching  { Threatened
'+ Dry ‘scrubland and | prey-monkey, | __ sHuman W.P.A.
grasslands - reptiles animal Schedule |
» Rugged. - hills -~ and | amphibians, conflict .
-~ deep <ux.m<_m_a birds, Cattle, «Decline in
R Dogs prey
pp— species
: m ‘Wolf *. Habitats where there | o Feeds | e Territory  size | eHabitat LU.CN
nV]u o - is” _m_c#m_v_m - food, | on moose, | depends on the | Loss Least Concern
.”m. densities being | deer, wild | availability of | sPoaching {lower risk)
CE Emrw%_..é:mqm prey | boar, caribou, - prey varying | eHuman N
_M__ biomass is highest. elk from 25 to 90| animal Schedule |
= ¢ Dry open Country “(mammais) square miles conflict _
nMn _ + Desert and barren | birds _
.M. uplands. - . Also
_ N eats smaller
prey,
livestock,
carrion  and
Mm._.mem
JungleCat = | o Habitats with water | » Feeds | e Inhabits carves | e Poaching | LU.C.N.
R and a__m:_wm vegetable | on small |- that can extend Near _
cover . animals, over a distance Threatened
e
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SPECIES HABIT . . T FOODHABITS | OTHER ] THREATS | STATUS
'NAME AND- | CHARACTERISTIC | CHARACTERISTICS:
- CODE -
o e Reed swamps, | insects, fruits of 4to5m. W.P.A
marsh’ o and dates Schedule
. Eo:m. riverbeds in | e _
- grasslands - and Regularly
) deciduous forests scavenge
» Near Villages - carrion  and
SRR remains  of
another
animals kill
‘Hyena - *Densethickets and |s Feeds | s Inhabits . caves | ePoaching | LLU.C.N,
IR m.mwcvwoﬂmm_r,m_ _ on - small that can extend | Near
* Woodlands =~ and animals, over a distance Threatened
E m_,mm.wm.w:am _ insects, fruits - ofg S_wxg. W.P.A.
.® Rocky terrain’ and dates . .Schedule i
s Near . Chuman | e
- habitation Regularly
R scavenge
carrion  and
remains  of
another
. animals kill
Sloth Bear * Wet or.dry tropical | e o * Avoid areas | sHabitat LU.CN.
SN and - deciduous | Subsist where  human | Loss Vulnerable
: forests - .. _ primarily on{ disturbance s -sPoaching [ wop.aA
- ‘e Scrublands - and | termites, ants high Schedule |
o grasslands | and fruits -
_\._pw * Rugged . hills and | e Rarely
: %g_ C unmm_émmﬁ - . prey on
W S - mammals
= ® Fruits,
O
o Honey
-z .
: W Vegetation ‘
AMn Ratel- * A wide wvariety of | e Feeds | « Adapted to]e LU.CN.
b IR - habitat types- - on fish, birds, survive in .both Vulnerable
# Montane Forests reptiles wet and  dry W.P A,
.._ Arid _mamummsam and | Particularly habitats Schedule |
semi-deserts snakes. * Range over W.P.A.
* Moist Savannas Invertebrates areas upto 500 Schedule 11
_ and insects km?
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- T NOTEL

SPECIES - "HABIT FOOD HABITS OTHER' THREATS |  STATUS
| NAME AND CHARACTERISTIC | CHARACTERISTICS
" CODE
B o Food
of honey
Palm Civet ¢ Evergreen and | e Feeds ® LULCN
e amnacOcm forest . on fruits like L.east Concern
) >m3n¢_€qmm areas mango, chiku Qoémw Risk)
. >8_c_:a__ human | e Feeds W.P.A, _
~habitations | on mice, Schedule 1l
L inserts small
vertebrates
and rodents |
Jackal - ‘s A wide . variety - of | e Feeds | e Tolerance of dry | e Poaching | LU.C.N.
. habitat types- on birds, | habitats Least Concern
o Forests | and | reptiles, (lower Risk)
| mangroves amphibians W.P.A.
s Agricultural areas and small Schedute H1
_._ Rural” “and = Semi| mammals
-urban habitats | . Also
SRR intake fruits
and other
wastes
.
Carrion,
insects
“Wild Box: -e Tropical rain %owmmﬁ o - Feeds | » Often venture on LU.CN.
o | s Temperate on fruit | to agricultural Least Concern
- woodlands seeds, roots | landto forage (lower Risk)
grasslands and fubers W.P.A.
+ Reed Jungles . Feeds Schedule il
P on ’
earthworms
and fishes
U.C.N. Red List Category

.Hrm international Union for Conservation of Name provides a global approach for evaluating
-+ ‘the conservation m"mncm ‘of plant and animal species. The Categories being: Least Concern <Near
- .?mmnmsma <Vulnerable <Endangered Anq;_nm:u‘ Endangared <Extinct in the wild <Extinct. W.P.A.
C o Wildlife _u_]oﬁmnn_os Act, 1972 categories wildlife into various Schedules from 1 to V- according to

e n:m protection status, s:% Schedule  species :m<5m maximum protection to schedule 1V :mS:m..
- the mmmmﬁ
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- " Crocodiles, pythons .and several snakes are also found.

ttee 3..”5.@4,3 for
030, Rajasthan

120 : -
er is the top

€ present up to 1872.

Among invertebrates,
crustaceans and insects are common. Butterflies, beetles and moths are al

L occurrence. 05 of the 22 animal species, five (Leopard, nm:mom_.n.u Sloth b

IS,

Leopard and Sloth Bear are distributed throughout the sanctuary. Panth

most vﬂma_mﬁo_? Tiger was reported up to 1970 and lions wer

so of common
ear, Hyena and -

.- Sambar) falls under threatened or vuinerable category as per IUCN Red List Data.

Places where these animals are frequently seen: Gaumukh, Palanpur point, Sunset point,
- Anadra point, Trevor tank, Salgaon, Achalgarh, Gurushikhar, Shergaon.

- INVENTORY OF AVI-FAUNAL DIVERSITY of Wild Life Sanctuary
~ . Avifauna of the area consists of 121 species of terrestrial and water birds which offers

.- Endemic species: The White-browed Scimitar Bab

~-kms), Ganesh point to Anadra trail, Arna to Rishikesh trail. Sunse

- The Crested Serpent Eagle and Honey Buzzards are seen near

o . Threats’ to_ birds:-Human and vehicular %ﬁc&m:mm_ from

great opportunity for bird watching. The common birds of Abu hills are brown-headed
mmzumﬂm_;_c.:mmm Babblers, Red vented Bulbuls, Red-whiskered Bulbuls,Peafowl, Black-
rumped _Emamvmﬂws Common lora, Coucal, White-throated Kingfishers, Plum-headed
Parakeet, Spotted Dove, Treepie, Jungle Crow, Brahminy Starling, grey Tits, Black-lored
Tits, Ashy Wren Warblers, Franklin's Prinia, Yellow-eyed Babbler etc.

bler and The Euraisan Black Bird are
unique to Mount Abuy area, |
o ﬁ:m.wmmﬂ bird trials in Abu hilis are Kulgarh nullah trail, tiger trail, Balley’s walk, Trevor's
- tank to Mini Nakki lake trail, Gurushikhar to oriya trek, Gaumukh to Gautum rishi trail (6

t point area is an ideal -
place for watching birds.

o Spatial location of few bird species:
" - Upper and lower Kodra dam;, Nakki lake, wetland near the Alwar Palace, wetland near
- Safari cottages on the way to Achalgarh and many small check dams support a few

species of Ducks and waders. The resident Red-wattled lapwing is omnipresent. River
Terns can be seen some times at Nakki lake.

Chippaberi to Achalgarh
~and mini z.mxxm lake area. Flocks of Eurasian'Hobby enter the Abu hill in October and can
‘be seen commonly-all over the Abu,

- Achalgarh and Chippaberi,
_.Em_ﬁmmvmmm, Pigmy Woodpeckers, loras, White-eye, White-bellied Drongos. Honey
mnmwmaw Shikra, Jungle Crows,( Koel not seen at Mt. Abu heights), Common Wood-

“shrike, Alexandrine Parakeet are a few species to be seen at Chippaberi and surrounding
areas. o

Shikra is also seen in dense groves of Gaumukh to

Tiger path is a place where Jungle Fowls and Red Spur Fowls
Crested Serpent Eagle are found, in winters a variety of Warblers and Flycatchers are
seen .maacam:m.nrm. Tickell's Blue Flycatcher and Rufous morph of paradise Flycatcher.The

Vultures have almost disappeared from Mt. >w.¢“ the hills near Trevor’s tank used t
the best haunt for the Longbilled Vultures nesting.

» Treepies, Shikra, Hobby, -

o be

tourist inflow and growing
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traffic on road. List of Avifauna is given in table below.




Table 20

LIST OF AVIFAUNA :WIiLD LIFE SANCTUARY , MOUNT >mW\;

-~ S.No. " English Name " Lating Name
‘1. | Babbler noaao: Turdoides caudatus
2 mmg_m_&msmﬁm. : Turdoides striatus
3. | Coppersmith Barbet Megalaima haemacephala
4. White Checked Barbet Megalaima virdis
5. Blue tailed bee eater - Merops phillinpinus
6. | Bee eaterblue checked Merops supercilliosus
7. | Bee eater little green Meros oriental
8. Brain fever bird/howkcuckoo Cuculus varlus
9:- | Bulbul Red vented Pyenonotus cafer
10. | Bulbul Red Whiskered Pyenonotus ecosus
1. Oriental Honey Buzzard Pernis ptilorhyncus
12, Bunting Creasted Melophus lathani
13: Brown rock chat Cercomela fusca
4. Coot-Common Fulica atra
-~ 15. | Cormorant large Phalacarocorax carbo
16. | Cormorant little Phalacaroorax niger
17.7 1 Greater Cousal Centrous sinensis
18, | Crane Sarus Grus Antigone
19. Crow house Corvus splendens
20, | Crow large billed Corvus macrorhynchos
U210 | Cuckoo- - Euchynamis scolopaceus
22, | Cuckoo pied- Clamator jacobinus
23. Little grebe Dab chick Podiceps ruficollis
- 24. i Dove Laughing Streptopelis senegalensis
25 Dove Red Collarged Streptopelis tranqubarca
26.. | Dove Spotted Streptopelis chinensls
27. | Black Drongo or king Crow Discrurus macrocerous
28, | Hawk Eagle Spizaetus
29. | Crested serpent Eagle Spilornis cheel
Eagle short toed snake Circaetus gallicus
73100 | EgretCattle Bubulcus ibis
© 32 | Egret Little Egret Garzette
33, - §.Egret Median Egretintermedia
34. | Falcon Larger Falco Biarmicus
35. | Fly Catcher grey headed Cullalcapa ceylonensis
36.7 | Flycatcher whitebrowed Rhepadura aureuia
" 37. | Flycatcher Paradise Asian Terisphone paradise
38. | Flower Pecker thick billed Dicaeum agile
'39. | Flower pecker pale-billed

Dicaeidae erythrohynchos
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" S.No. " English Name - Latine Name
- 40. | Geese Bar headed Anser indicus
“41. | Heron Indian Reef Egretta gularis
42- | Black crowned Night-Heron Nyotirax nycticobx
43. | Heron pond indian Ardeola grayli
- 44. | Eurassin Hoopooe Upupa epops
45, Black headed ibis Threskiorhis aethiopica
46. | lora Common Aegithine tiphia
- 47. Jacana Bronze Winged Metopediurm indicus
48, | Jacana Pheasanttatled Hydrophassainnus Chirurgus
49| Jungle Fow Red Spur | Gallopardix spadicea
50. | Jungle Fow Grey Callus sonneratil
51, Kestral Falco tinnunculus
BT King Fisher Little Blue Alcedo atthis
'53. | King Fisher Pied Ceryle rudis
54, King Fisher with Throated Haleyon smurnesis
55, Kite Black <<3me Elanus careeuleus
56. Kite Balck Milvus Migrans
57. | Lapwing Rad Watted Venellus indicus
58. | Lapwing Yello Watted Vanellus meiabarica
" 59. Lark Ashycrowned Finch Eremopterix grisea
60. | Lark Black Crowned Finch| Eremopterix nigriceps
61 Minivet Scarlet Percrocotus flmmeus
62 [ Minivet small Percrocotus cinnamomeus
63, * | Munia Black Headed Lonchura Malacca
64, Munia spotted Lonchura punctulata
' 65. | Bharamani Starling Sturnus pagadarum
66. Myna Common Acridetheres tristes
67. | Myna Bank Acridetheres ginginenus
68, | Myna Hill Gracula religiosa
69. " I' Night Jar Indian Caprimulgus asiaticus
70, - | Oriole Golden Eurasian Oriolus orolus
71 Owlet Spotted Athene Brama
72, | Parakeet Rose ringed Psittacula Krameri
73 Parakeet Plumheaded Psittacula cyanocephala
L 74, Grey Francolin® Francolinus pondicerainus
75. | Painted Francolin Francolinus pictus
76. | Indian Peafowl Pavo Cristatus
77. " { Pigeon rock Columba Livia
-78. | Pigeon Mountain Imperial Ducla badia
70. Quali Common or grey nocﬁax coturnix

Robin Indian

Saxecoloides Fulicate
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 S.No. English Name '~ Latine Name
81, | Roller Indian Coracias benghalerisis
82. | Robin Magpie Copysychus saularis
83. | Sandgrouse Chesnut bellied Pterocies exustus
'84. | Sand piper common Tringa htpoleucos
- 85, Shikra Accipiter badius
'86.. | Northern Shoveller Ahas clyoeata .
87. | Shrike Long-tailed Lanius schach
'88. | Shrike Wood common Tephrodornis pondicertianus
89, | Chestnut tailed Minla Minla strigula
g0. | Sparrow House _ Passer domesticus
91. Sparrow Yellow Throated Petroniaxanthocollis
92, |'Sunbird purple Nectarinia asiatlca
.93, Sun bird Crimson Aethopyga siparaja
94. | Stilt Black winged Himantopus himantipus
95. | Earasian Thick-knee Burthinus oedianemus
" 96. | Stork white necked Cicornia epicopus
g7. i Swallow Barn Hirundo rustica
98, | Swallow Wiretailed Hirundo smithii
" 99. | Tailor bird-common Orthotomus sutorius
100. | Tit Yellow cheeked Parus xanthogenys
“UUior | Ternriver . Sterna aurantia
'102. | Tree pie Rufcus Dendrocitta vagabunda
103. | Vulture white rumped Gyps benghalensis
7104. | Vulture mm%mmn Neophron peronopterus
105. | Wagtail White or pied Montacilla alba
©106; | Wagtail large pied Montacilla maderaspatensis
'107. | Golden-headed cristicola Cristicola juncidis
108. | Water hen white breasted’ Amanrornis phoenicurus
1109, - |"'Weaver bird common Ploceys phillippinus
110~ | Common Flameback Dionpium benghalensis
BELEN Yellow crowned fwoad pecker Picoides maharattensis
#12. | Eurasian Wigeon Anas penelope
113. | White bellied Drongo Dicrurus caerulescens
114, | Spotted Eagle Aquila clanga
115. FlyCatcher Red breasted Musciicapa parva
116. | Indian Grey Hornbill Tockus birorostris
Loy, | White eyed Buzzard Butastur teesa
©. 18, i Pled Bush Chat Saxicola leucura
119, Grey Tit , Parus major
120. | Oriental white eye Zostreops- palperbrosa
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‘Reportby Expert

- N.Au. Road, infrastructure networking & Traffic movement _
.7 - Road and Transport infrastructure forms a backbone of any economy and plays an
S mﬂﬁcnm:dﬂ_owm_ mJ_Hrm_am,\mmaan:ﬁ of a region. Mt. Abu is well connected by Air, Rail and
i mam.ﬂﬂ.m:muon system. In term of air connectivity Udaipur is the nearest airport which is

. served by major stations such as Delhj, Mumbai, Ahmadabad and Jaipur.

Bus transport is available on daily basis from Jaipur, Ahmadabad, Udaipur and Abu Road
to Mount Abu,
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CONNECTIVITY

COMNECTIVITY WITHIN SIRORI DISTRICT

WITH THE SURROUNDING REGION

-~ Nearest wm_..?,m« station is in Abu raod which is located at a distance of 23 km from the

ocity nm:ﬂmw«:m said station is on the main railways line between Delhi, Palanpur and

Ahrmadabad and has regular trains from various parts of the country.

e The total length of roads in Mt. Abu is 34.5 km. The total percentage of area to total land -
T e __.m_w._wﬁ._.mmmamm Abu road which connects the town there are 17 km of village roads
.m*m.o. The existing primary town road network includes:
- ® ~ Major District Road with 15 m right of way acting as major arterial road.

* Pilgrim Road with 7m right of way acting as the bye pass route to tourists going to

. DilwaraTemple, . B .

- The vehicle count of the Mount abu is as below:

R. K. THAKURIA
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- Vehicle Details - 2016-17 t0 2019-20 -
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201617 For_m.od. 2016 201718 "2018-19 Form 20 Sep 2018 |~ 2019-20 {31-08-2019)
SsN| o Board ' . .| Board o | Board o T L
. _ . I Total - Total | Total .
lo "‘?*"“e .N?me Number | Decide =~ -..-O . Number - | Decide . o Number:i: ‘Decide | . -9ta 30ar_d_l.)_e.c|d.e Tota!
. o " x -1 Amount S Jo | Amount | g Amount Amount |Amount. .
Armount S Amount o - 7 Amount S S _ :
1 | 35 Seater Bus 4580 50 | 229000 8908 50 | 445400 5550 - 50 277500 - 50 . 1 7700
2 | 25 Seater Bus 1469 50 73450 3037 50 151850 1715 | 50 85750 50 B 3050
4 66 837 -
3 Traveller 2715 50 135750 38 50 331900 | 3937 | .50 1913_5_0 : 50 13»4_50
LMV (5 Seat , o 126588 )
- 2 83670 80 0 2411190 2196 - - 30 . 6
4 Amove) 32789 30 98307 373 3 241119 4219 3 o 30 21360
' ' : 265998
5 | LMV (S Seat) | 77466 30 2323980 | 183179 30 5495370 | 88666 |- 30 o 30 278370
6 Local Taxi 24030 30 720600 54375 30 1631250 | 29607 30 888210 30 54300
Three ] ' 150 41 20 505 | 2 .2 | 0
7 Wheeler 44 5. 72 5. 5 75 > > 525 | 5 | 5
8 | Two Wheller | 4952 5 24760 26108 5 130540 4192 | 5 20960 5 1405
TOTAL™ | 148145 4492230 | 363033 10599575 | 176268 5392655 379685



- 2, : ._a.ml.a:m Spaces mowg_ Length

Table 22
Park

" Parking Location Name

ing spaces

No. of Vehicles for
- Parking

~Kitchen Garden Parking

| z_mm&w M.K Circle

Mount Abu

145

Delwara Parking

Delwara Mount Aby

125

- Ashok Vatika Parking

* Sunset Road Mount

Abu

250

- Shivaji Nagar Garden

Shivaji Road Mount
Abu

25

K Arya mmamm Garden

Nearby Daatda Sea

World Mount Abu

75

mxmz:w Ring Park

Nearby B.K Museum

40

| - Roadways Bus Stand Parking_

 Roadways Bus Stand

Mount Abu

75

-Herbal Garden Parking

Nearby Paanday
Bhawan Mount Abu

100

Total
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3.2

1.

T __:,c.on_cnﬂo:

A.rm noBB_ﬁmm was. a_qmnﬁma by Hon’ble NGT to provide its recommendations on the
3:025@ umm:mm. _

.H:m_hoEB_ﬁmm. will undertake comparison of ZMP 2030, in terms of letter of

RN Eomm@nn amﬁma Nm.om.uogm and ESZ Notification dated 25.06.2009 and point out the’

_ .mwmqmao:m in .%m same, besides comparing Nz% 2030 map with ﬂmmmwm:nm to pre-

mxmmﬁnm uodo map: in the light of ESZ notification.

. 2. .?ﬁmm: Qwv _onmgo:m zoﬁa above must also be specifically looked into.

3. The mxwmx noBBﬁmm may also look into the suggestions relating to

(a) vﬂor&anm use of plastics, burning of garbage/ or any other waste, |
.. AUV P,ovmw. laying. of high tension lines Hnoﬂ nqoﬂmnd:m wEBmmm and birds life,
_ ﬁm;ﬁc_m% in Salim Ali Bird Sanctuary m«mmg

@ .3m<mznﬁm forest fire,

(d) no:.mm_émmo.: of Nakki lake and water quality management,
:T& m&:m and operation of Solid Waste Processing Plant in accordance with Solid
o <<mm$ Emsmmmammﬁ wcwmm 2016 {with reference to the sanctuary area),

(f) >n< other issues relating to environment management which may become a part

Sy ~of ZMP 2030, ﬁnuc%um observations of this Tribunal in Kasuali case.

4. The Committee- will also look into the points of concern raised by the applicant in
o reference to

(@) Conversion of green areas to non-green areas,
(b). Permissibility of construction on higher degree slopes,
- (¢} Conservation of rocks, water bodies and wildlife and other heritage sites,

{d) ?m__mmmcm of water scarcity,

o Amu Carrying capacity of Mount Abu with regard to number of tourists and vehicles to.

be vmzjﬁmg having regard to the m<m;m§§< of the infrastructure without relying

= B upon future projection, as required in terms of ESZ notification.

- Meetings, m.x.o.smxm and Stakeholder Consultations Undertaken by the Committee

‘The committee had three meetings, which were . held or 16.12.2019, 16-17.01.2020 and

24.01.2020. The second meeting of the committee was held at Mount Abu on 16.01.2020

e
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322 First a_mma:m dated 16.12.2019

___ . wgmoa O_,. >E: Kumar Sharma V/s MOEF was held on 16.12. 2019,

First Smmgm oﬁ committee constituted by Hon

)

m:a 17.01.2020 ac_‘_nm which, extensive field visits and stakeholder no:mcﬁmﬁozm s..mwm.

m_mo ::gmnmxm: wmﬂm;m of the n__mm:mmmo:m held m:a wm_a visits undertaken, are as below.

ble stoza Green Tribuna! vide OA no

at Emmﬁ_um hall of -
mmummwymz mﬁmﬁm vo_mcﬂoa mo:ﬁom mom_d Jaipurin _u“,mmm:nm oﬁ zoam“ Officer cum Member

- Secretary mxmwnmu
. __.>§mzammm. _

e znamm Officer cum Member Secretary Ammwnmu

©  Chief ﬁoéz Planner- GoR
: . i >mm_m.ﬂmnﬁ chief town planner- GOR
__ _.._ Dr.GS. %mm_. G.B. ﬁm:ﬁr.qzmmﬂ:ﬂm |
*  DrK. Luirei- Wadia Institue -

o .. e Shri Ajay Agarwal ,.‘h_unm

S ?m 3523 Qﬁ committee meeting are enclosed :Qméﬁr as Annex

- SR At ﬂ:m o:mmw zoamm OEBﬂ cum Member Secretary,

.  Dr. Bilas Singh-AFR|

T e shi 3:§<@§m MOEF

e Emm:mwm:m Schaol of. Emnzﬁmm&?:_ﬁmﬂcﬂm. New Delhi

xure 3A,

xmvnm U:mﬁma the committee about

S .<m:0cm n_:mn.n_onm mmcma by Hon'ble NGT i tn the matter and the compliance desired from
L S ”_<m:ocm mamxmro_ama Umvm&jm:ﬁ Chief Town ‘planner, GOR explained the sequence of _

_ m<m3m m_wnm vmm_nn_:m of 3_‘3%20: of ESZ in year uoom to final ZMP -2030 Notification in

e . year 2015 to make no_)::,_ﬁmm *mg_:mn with the issue,

_ﬂ:m noSE_@mm mm:wmaﬂmm upon <m:0cm

0 ..amam_o:m..

O In noat_mm:nm of the Hon'ble NGT order

issues and the committee took following

» the requirement of any other expert from

S any ,oﬁ:mﬂ __aﬂcﬁ_oz \ field was deliberated and It was decided that one specialized

‘person *85 the field of GIS and remote sensing shall be made part of the committee,
The noES_ﬁmm finalized that Nodal officer should seek nomination of expert from
 the. xmmazmm Remote Sensing Centre ﬁwmmnu
| O_.mm:_deo: (ISRO), Jodhpur.

- West, Indian Space Research

. KURIA




B . L2 mmnoma Bmmﬁnm of the committee should be :mﬁ at Mount Abu .mo_. m

visiting Q_mncﬁma
* sites and meeting the stakeholders.

3. A responsibility matrix based on area of expertise & discussions during the meeting

shall be drawn and circulated among the members.

4. Chief Town Planner should provide a list of stakeholders. |

S s, nrmmﬁn 492: Em:nma should provide revenue vam m:a mmza records of 10 _Bncm:ma

323

ﬂm:a ﬁm:..m_m m<m=mzm to the noBBﬁmm

. Second zmmﬁ_sm dated 16.01.2020 & 17.01.2020:

Second Bmmﬁ_sm o% the. m@mgmm Expert Committee was held on 16.01.2020 to 17.01.2020 at

_ S Eoczﬂ >cc Wm_mmﬁ:ms under Nodal Officer cum Echm_. Secretary ﬁmmmnmv A mmnmﬂmﬂm

o Hmmﬁ_:m Emm also _rm_a .E_nw stakeholders on date 17.01.2020 at conference hall of Hotel

Shikhar to x:__oé .n.mm. <.mm<<m of all the stakeholders. The minutes of committee meeting are

AAAAAAAAAA _3B. The Nodal Officer Smt. Shailja Derval, MS, RSPCB

presided. over the’ Bmmmnm and deliberated item-wise mandate and scope of the

= Committee. At the end, the Nodal Officer requested each member to sketch out their

L ...m:n::m and mrmm mrmﬂm with the committee during next Bmms:m scheduled on 24.01.2020

at mm_mmnsm: Ioﬁm. New Delhi for the preparation of report in view of certain data gap in

_ .. the _,m_non. She further requested each participating a.mwmnnﬁmﬂ to supply the ﬂmn:wﬁm

. information to the qus,o.m_‘..m at the earliest since the report belonged to the Hon’ble NGT.

- The committee member deliberated upon various issues and following decisions were

taken:

Hard copy of Study Report carried out by School of Planning and Architecture, New .

Delhi, ZMP-2030 and building by - laws shall be provided to committee. (Action 3 -
_ .n:mm‘m .moé: Emnnmw GOR)

__ cm.ﬂm ﬂmmm&mnm vehicular movement and vehicles in the town for last three years shall

be provided to committee. (Action by Nagar-Palika, Mount Abu)

3. - Data regarding tourist inflow in the town for last three years shall be provided to
committee. (Action by Nagar-Palika, Mount Abu)

4. Zs_:_mﬁ_m Qn 10 mﬂvcmsma polygons with area marked on Google maps and AutoCAD

S e files m:mz be provided to the committee. Constructible area of each polygon mxm_‘

.mnvﬁnnmmoa of building by ~m<<m of impugned site shall also be provided. (Action c<
Chief ﬂoé: Planner, Jaipur)

5 ”.>c§m:d8ﬂma maps of nearby forest land of 10.impugned site shall be provided to

committee. (Action By- Forest Department) v&ﬂﬂ%&\

i = _—
_E=E g

Page 76 S e ROKCTHAKURIA
GIC fLagad)




e Omﬁm ﬂmmma“nm ‘position of ground water m:a UoB wells in Mou

m _ Em Ps,

nittee Members for

nt >U: m:mx um_
provided 8 nomsaﬁmm {Action by — GWD).

} 7 _umﬂmmma ﬂmnon on factual status of mc::mm socm_um land shalt be provided to-

- nOSBﬁmm (Action by- forest department)

amﬂm_mm of site and proposed plan and. the proposed colony located behind

- Maganii, _ shall be provided to committee, ﬁ>n¢o: by- Nagar Palika, Mount Abu)

7 9. The zmxﬂ Smmﬁ:m shall be rm_a 0O 24.01.2020.in New Delhi for further discussions and.

S SR mrm::m. vmﬁ.n_c:m« in the matter, was also invited in the meeting;

.mmm_gmm ﬁrm. <mm_ﬁm <mzocm mﬁm_nmroamm were 5<__”mg

wm_uon mqmnmwmron.

Meeting notice would be issued separately. (Action by- MS,
RSPCB) o T

_n maa_ﬂon ﬁo %m mUo<m Emmmnm‘

the Committee members visited all impugned sites
on date Am 9 2020 to know the ground realities, This is to be noted that on ground,

_ ﬁ:ma are o::, 10 m;mm which are marked as impugned, as there is repetition of areas in
mm:_ﬂ Alil m:d Sanctuary and Takhtawala Area,
_ condition vide Hon

which has already been left with certain.

"ble NGT oamq. dated 31.01. Noﬁm nroﬁomanrm of the _ﬁncm:ma sites
taken an::m ﬁ:m visits mzw given at section 2.1.5.

in_the meeting and they were
Emcmmﬂma 8 vﬁu(‘am their <_m<<m | grievances on the issues listed in the matter. Dr. Arun

however, he could not

_ _mﬁm:a ﬁrm Smmﬁ_:m Later on the petitioner was contacted telephonically and was -

S requested 8 forward his. objections | comments | suggestions [details on the issue

: Eacm: mSmm Copy of Em reply mailed by the Umﬁ_o:m_, has been enclosed herewith as
. b-hhmﬁ,@%

5 this issue, within the framework of _”:m mandate given by the committee

almost all %m oEmnconm [ comments | m:mmmmco:m have been considered by the

i 833&%.

. wNA _

‘Third Emmmzm amﬁma 24.01.2020:

The meeting. was rm_a at wmummnrm: House New Delhi. The following issues were

- Q_mn:mmma_“ _

o o 1. To request Hon

,Em NGT for the extension of time ﬁoﬁ compilation of the report as the

amma::m is 31.01, uowo (Action: 3 Nodal Officer)

S %o qmn:mmw Director, Wadia Institute of Himalayan Geology,

3 A:m Bamm:ﬂ:m amﬁm documents and maps - shall

Dehradun reg.
- continuation of Dr. Vikas as Expert moBBﬁmm Member, since he was present during -

the m;m smn to Mount Abu. (Action by: Nodal om_nma

be sought from relevant
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.a.mvmnﬂ:w:ﬂ\ agendies. (Action by: Nodal officer) = _ '

g _i._m :._mncnmw Qﬂ .noégﬁmm Emmﬁ:m are enclosed herewith as >==SER m

~The no_nﬁm <<_mm recommendations of the Committee vmmma on gm discussions held, field

S Sm_ﬁ and Bmﬂm:m_ available on record are as under:

. r._ _ ._.:m noggﬁmm will cmnmnmxm no_.mum:mo: of ZMP 2030, In terms of letter of MoEF&

R« o amﬁma um‘ow No_m mmg ESZ zaﬁ_mnmsos dated 25.06.2009 and point out the

_mcm:,m:o:u _m ﬁrm mm:..m‘ besides comparing. ZMP 2030 map with reference to pre-

o o . _mxmma:m ~o_o Bmv in a._m __m:» o* ESZ notification.

xmnoaam:amn_o: of z‘_m ncz‘_q:ﬁmm The committee m:amn“oow a detailed comparison of

o -ESZ and NZ:u wowo no:mam::m natural vomamao: mﬂoéﬁ: mng ?m proposed expansion

in Emam:am_ mBm 5 the ZMP-of Mount Abu is justifiable.

...mc«,ﬁ:mw mm szﬁ_o:ma in mmN notification, limited noz<mﬁm_os of agricultural lands to meet

- .-the _,mmam:ﬁi 3mmam of the *onmm residents only, should be permitted and conversion of

mm:a Um_osm_nm to nzcm_m must be dealt ﬁ:n& in accordance with the relevant acts and

- policies of the m_“mﬁm oof‘m_ﬁamsﬁ

2 ?immn thonmﬂ__onm moﬂma above must m_mo vm mtmgmnw:m looked into.

mmno_.:amnmmﬁo: of the Committee: This is to vm noted that on ground there are only 10

: _m;mm s&_ny are quxma as impugned as there is repetition of areas in Salim Ali Bird

mm:nﬁcmé m:a .Erjﬁmém_m area, which has m#mm% cmmn _mx with certain condition vide -

o Hor’ Em zm,m, o_qu dated 31. 9 2018.

L Out, Sn 10 .ﬁﬂmm» ow sites are fully justified as residential area under ZMP and 01 site is

<N Emdﬂmnm vmamf Icémimﬁ «%m site must _:a_ﬁacmzz qualify the basic criteria as m_<m:.
o  §3&¢1. . _

W Ummqmm of slope below 20 degree

R () omm&m:nm of the mzm located 50 meters away from the forest Uo::amé

L R < (i) . rOnmﬁma.mo meters away from drain/Nallah and 100 meters away from river.

mmsnm ﬂ:m.éro“m.o* gﬁ. Abu Municipality is included in ESZ, proposed land use change in

some virgin mmnam needs to be re-considered such as site near Salim Ali Bird Watch Point.

e .A:m noBS_ﬁmm :ma detailed discussions on the matter and compared the Vegetative

.OmSm_S\ mo<m_‘ o)m all the sites for year 2009, 2015, 2019 and 2020, through the remote

S mm:mSm amﬁ U< mnvzﬁw GIS tools. tt appears from ﬁwm satellite images that the area has a

moog to <mQ mooa <mmmﬁmgo: cover during ﬂ:m mwc% sm:oa (from year 2009 to 2020).

Changes.in m:g use are moc:a to be #:m_m:&nm:ﬁ after the notification issued by the

 Ministry of m:<=,o:3m3ﬂ Forest and Climate Change dated 25.06.2009, which declared
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e _ﬂmnoaam:amno:m for each site:

E wwm : .” _ Smém of mxvm_.ﬁ nogaﬁmm Members after Field Visit

the Mount Abu,

as the mno mm:m_ﬂé Zone mmva All the sites were also visited 3 ﬁ:m ,

noasmﬁmm mmmma on the above analysis, the committee  makes following

mcﬁm?:@ of .10 identified sites within Mount >Uc ESZ as reviewed by the expert

e ..nOBB_ﬁmm Ummma on ﬁ:m site visit \ ground verification as well as interactions with the

R o monmn ﬂmmamzﬂm __soc:ﬂ Abu Municipality om_m_m_m Town Planning Department omﬁmmm as

_ <<m= as oﬁ:m_, mwmrmro_ama a:::m 16-17 .“m:cmq 202015 mEm: Um_o?

R K THAKURIA,
GIC fLega))
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Table 23

Su1tabiilty of 10 identtfled sntes w1thm Mount Abu ESZ as rewewed by the expert comm:ttee based on the site v15;t/ground ver;ficat:on as wei! as
he loca! resxdents/ Mount Abu Munlcipahty off;caais/‘l’ own P!annmg Department off:mals/other stakeholders durmg 1617

mteractlons w:th t

January 2020 AR : : SRR : :
Name of Locat;on (Lat & - :P_r-_es_én_t Ian_d.j ‘Slope - Vegetation_typg/_ . 'B_iodivers__ity__ : Remarks
Site' | longwith | ‘use | (o) | Cover(%) R
E Accuracy}Altxtude) S o o S _ - : :
| Inside 24°36'40.50"N | Natural | Mostly | Moderately Anogeissus  sereceq, Leopard, Sloth . {e Land is fragile in terms of soil
SalimAli 72°43'59.61”E Forest " | the site Dense Forest Ficus bengdlensfé, Bear, Sambhar, tover a-hd rock strength thus'
Bird (+sm)} ' has slope | (>40%) . | Mangifera indica, | Wild Boar, - ‘prone to erosion . |
Sanctuary 1183 m _ _ »20° o ' Syzfgfum _cumini, Jungle Cat, " le The site is ad;ommg the forest_
' Mallotus phiiippensis,' Mongoose | block and close  to Mt. Abu
Dendrocalamus ' Sanctuary and found to be a
stricuts,  Erythring pristine forest
suberosa S e Site is far away from the main ftot
habitation and may not. serve o
the purpose or residential of the
| | | bcalresidents, -
Next to | 24°35'21.40"N Vacant Mostly Open scrub/ | Anogeissus  sericeq, | Leopard, Sloth |e Treacherous terrain with steep
Aranya 72°43'31.42"E the site | isolated tress | Butea monosperma .1 Bear, Sambhar, slopes poses threat of land
Village (+3m) has slope | (<10%) - | wild Boar i destabilization to allow any
1198 m | >20° construction - c]j\w\*‘
o e No scope for sewage and solid | ¥
waste disposal
s Non- avaiiab_ility_bf water at this
_ site Is a major issue.
Behind 24°34'53.79:N Vacant Mostly Open scrub/ Anogeissus sericed, |- e No Forest patch in the vicinity
v~ Pagte 80
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Mount Abu Eco- -Sensitive Zone:& Zonal Master.

" Report by Expert Committee Members: for

an2030, Rajasthan -

o :

Name of | Location(Lat& - | Presentland | Slope | Vegetation type/ - Biodiversity - Remarks
Site ~ long with ‘use (o) _ Cover (%) PR TR e
o Accuracy/Altitude) ' o B ' . o
Maganji 72°43"14.15"E | thesite | isolated tress |+ No water body in the vicinity
Mountain Co(#3m) | hasslope | (<10%) . | hard rock at this site will not.
: “1188m | >20° B lead . ‘to any damage to. the
' _Eands_cape for construction 47
le Sewer line can ‘easily be Ok,
connected with the mam !me on F
the road '
‘ . ESZ criteria (50 m away from
forest boundary and water body
‘ - needs to be compliedupon).
Hill Sahil 24°34'50.77"N Natural Mostly Moderately Bauhinia Purpurea, = | Leopard; * This is hilly site as implied by its
72°43'37.53"E Forest the site dense forest Phoenix sylvestris, =} Sloth bear; name and the steep slope is not
(+3m) has (>40%) Anogeissus sericea | Sambhar; suitable for construction.. _;_J“\:‘%‘
159 m slope>30° A. _-p_enc_lula, Butea | Wild boar; e Any type of construction will |
: monospermd, lead to destruction of this | =25
| Caesalpinia pristine forest patch and wr!din‘e
bonduc, AIbr"zr'a_ habitat.
procerd, | 5
1 Mallotus phl!tppensm
Erythrina  suberosa,
Orchids | _
Sunset 24°35'11.49"N Residential Mostly ' Open Phoenix sylvestris, » Already existing provision for
Road 72°42"3.79"E (Partly the site scrubfisolated Erythrina Suberosa, . farm house in state of Rajasthan
| Scheme (+3m) built/partly has tress (<10%) Grevillea, Mangifera, may be made applicable with
- Page 81
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Name of Location (Lat& | Presentland | Slope Vegetatlon type/ - Biodiversity - “Remarks.
Site long with | use | (0% Cover (7) S IR
' Accuracy/Altitude) R . . _ RS
16gm . | Vacant) slope<20° allowance of 10% of total area of.
R S R construction as bwlt up area or S
| 5000 sq ft. (whlchever is less) .Co,&?’%‘w
subject to final diversion of land T "
use from . forest - land to |9
residential purpose. -
Sunrise 24°34'55.26"N Vacant Mostly | Open scrub/ | Anogeissus  sericeq, | Leopard; Sloth  |e Site is surrounded by habitation
Housing 72°43'38.12"E | the site isolated tress | Butea . Monosperma, | bear; Sambhar; so it may cater to the re51dentna§
Society (+3m} has slope | {>20%) Erythring suberosa Wild Boar . needs of the local people
1137m <20° - . |s Construction may be allowed /O);’
following criteria of ESZ with’] Y
regard to distance (50m) away
from the nallah, employing.
enough safety measures
avoiding siopes over 20°.
Arna 24°34'21.32"N Vacant Mostly Open Phoenix Sylvestris, | Leopard; Sloth |e Site is close to Arna Village and
Village 72°45"14.37"E the site | scrubfisolated Caesaria Tomentosa, - | bear; Sambhar; | may cater to the residential
(+3m) has slope | trees/Agricultural | Tomentosa, 1 wild Boar needs of the local people. e ok
9g4m <20° tand (<10°) Albizia spp. - e ESZ criteria (50 m away from ==
8 forest boundary and water body
needs to be complied upon.)
' Mohanpura 24°34'59.21"N Vacant Mostly Rocky terrain . - e Site is suitable for construction
72°43'08.25"E the site to meet the residential needs of
{(+3m) has slope the local peopile.
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S : Report by Expert Committee Members for
: Mount Abu Eco-Sensitive Zone & Zonal. i

Name of Location (Lat & | Presentland "S_fope"__- Vegetatlon type/ - Biodiversity e Remarks
Site “long with use | (o) Cover (?) e Rt S _
Accuracy/Altltude) _ ' o . L . :
1161m - ] <20° e ESZ criteria (50 m away from..plk
forest boundary and water body |
S SRR _ S needs to be complied upon. ) -
Hitanijt 24°34'35.72"N Vacant/partly Mostly . | Isolated trees . | Phoenix sylvestris, Leopard, Wild Most of the area falls over 20°
72°43'36.81"E | builtup | the site | (>30%) ' Ery_thrin_a'suberosd,_ | Boar | slope and is more’ prone to
{+3m) . has slope ' L Boswellia Serrata erosion and should ﬁot be ptjt_
1139m >20° | - under construction. -’?m"}i
Gently slopmg land towards the S“ﬁ
road side has a natural stand of
phoenix  Sylvester's (Khajoor
" tree) that should be protected
: while construction. ' :
Near STP 24°34'38.14"N Vacantf Mostly Open scrub/ Phoenix Sylvestris, - Sloth Bear, The proposed tourism facility
plant 72°43'57.77"E | agriculture | the site | Panther  centre s resndents and some
(+3m) | has ' mechamsm shotlld be devised so_] N?;
1139 M that in future tﬁese tesidences ks
o are “occupied by "the local
e
+ In all the above sites where reSIdentlal buildings are built rooftop rainwater harvesting for consumptave use of the residents, environment-friendly treatment

and disposal of household waste and sewerage and other criteria set in the ESZ notification need to be fulfilled mandatorily.

@
regulations in the £SZ clause (iv), the following need to be fulfilled:

“\cﬁ"@ﬂ)&{"* ConmeyHak
Con bl om

in compliance to the Gol, Ministry of Environment & Forests Notlﬁcation New Delhi June 25, 2009 Gazette Notlﬁcatlon (Page 2) about

s “No change of land use from green uses to non-green uses shall be permitted in the ZMP except that strictty Itmtted conversion of
\gk

- .<Z.:
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agncultura[ Iands may be permstted to meet the reszdentaai needs of the ex1st1ng loca! resudents together wnth natural growth of the exlstmg
local popuiat;oo without the prior approval of the State Govt ” For this purpose, the proponent w:l! have to submlt ewdence of hts/her being

iocaE res;dents as per the standard norms of the Ra]asthan Covt.

e To accommodate the !ocal people s resndentsaf needs for their naturaE growth house construct!on shouid be a!lowed on pnonty

- Page 84
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- The Expert Committee may also look into the suggestions relating to
Prohibiting use of plastics, vﬁ:.zm eﬂ garbage/ or any other waste
wmnoagmaamzo: of the:Committee: The committee dwelt o: the issue and looking the

SRR - fragile- :mﬁc_‘m of eco-system of Mount Abu and Um_nm an important tourist destination;

mo_ﬂﬂzﬂmm rmﬂmg ﬁmnoESm:am_Bnom:mmwUmsonﬁrmcmmo:rm%o:oé_:m m_:m“m use
Emman items in the ESZ of Mount Abu: _
e Plastic | ﬂrquOnom Qoqmgmmzmu anoﬁzm nEum glasses, plates (dishes), co,sm
forks. and spoons.

o . Single use PET plastic water bottles.

. e Singleuse plastic banners & flags.

[t may be no»:ﬁma out the manufacturing, transport, sale and use of plastic carry bags is

. already banned in'the entire State of Rajasthan vide notification dated 21.07.2010.
- As far as the. open Uﬁs_nm of mm&mmm is concerned, it is already prohibited under the

~should impose strict fines | @m:m#_mm on the violators,

®

. mN__B >: Bird’ mm:n»cm@ area.

Solid- <<mm.mm Management Rules, 2016. However, The Municipal Council, Mount Abu

as per the provisions of the’
Municipal Rules -

v_,o_umq w&::m of high tension __nmm for protecting animals and birds life umnu_ncmm_._w in

_u_.m<maﬁ§m *o_.mﬁ m:.m

mgmﬁ%zm g @m,mﬁ,@: {Dr
no:mmgmao: of meE _mxm and water n:m_:ﬁ Bm:mMmﬁm:ﬂ

B wanBEmsamﬂon of the no_.:a_ﬂmm. Nakki Lake is a very important water body and

tourist ammgzmdo: of Mount Abu. It is very _Svcnm:.m that the lake is protected from -

. disposal of waste water and. municipal solid waste and is conserved in its pristine form.”
S >nnoa5m? as an immediate measure, there should be a complete ban on discharge of

any treated / untreated sewage or industrial effluent into the lake directly or indirectly.

- _ucnrms the leachates generated from the municipal solid waste dumping areas must be

collected mma treated separately by the Municipal Council, Mount Abu. Once the ban on

use of m:mmm. use plastics, as recommended above is implemented, it will also help in’

.. conservation of water quality of the lake. Further, Rajasthan State Pollution Control

Boardis m?mwaw monitoring the mmxm water quality _,mmgm%. under National Water Quality

- Monitoring Program (NWMP)..

- As a long term measure, the State Wetland Authority should get an Environmental

Conservation .mﬁa.wo« Nakki lake and get it
_ m.ﬁm.rmroamﬂ departments

implemented through the concerned

Sitting and ovm_,mmo: of Solid Waste processing plant in accordance with Solid Waste -
- Management Rules, 2016 ?.ﬁw _.mmm_.mnnm to mmnnﬂcmé area)
RN T _wﬁﬁm@@%@%@m&w@&@%ém %ﬁ Ajay A Agrawal-CPCB)
} o w

>:< other issues relating to environment management which may become a part of
| ZMP NowP including observations of this Tribunalin. xmm:m: case.

; wmnoaam:amao: 9n ﬁ:m Commitiee:
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®
RN .7 permitted having ﬂmmm_d to the availability of the infrastructure without relying upon.
_ .Eﬁmwm. projection, as required in terms of ESZ notification.

G Recommendation of the Committee: As there is only one double road leading to the hill,

m ’ [
. 4 2

Mt. Abu ESZ comprises of twelve villages and a Municipal area. The solid waste
- management practices adopted by the Municipal body, are not extended to the
~villages. Therefore, State Government is advised to initiate awareness program for
: . Gram Panchayats as well as villagers to achieve the goal of Clean Mt. Abu.
. Also, no:mamznm the air pollution aspect, the possibility of plying of CNG vehicles or
electric vehicles may be explored inside Mt. Abu.
~To protect Mt. Abu Wildlife from broken glass pieces, lying even in forest areas, due
“to the tourist behavior of throwing Beer Bottles all along the roads leading to Mount
Abu, till maﬁcmgrmﬂ the DCF; Mt. Abu mcmmmmnma replacement of alcohol bottles

BT _mmvmomf all. vqmzam of Beer by aluminum tins/cans to minimize the accidental injuries _

-to the soft paws of Sloth Bear and Leopards and other wildlife in the sanctuary area.
Any other wmnog_dm:n_maozm to be given (All members)

,_,rm no_ﬁgﬁmms_.___ m_mo “oow Sﬁoﬁrm no_aﬂm o* no:nm_.: _.mmmmn_gﬂ:mmvc:nm:ﬂ_:
_.m*m_.mnnm to: _ _

no:<m_.m~on Qﬂ m_,mm: areas to uo:.m..mm: areas

: vmﬁsﬁﬂ?:@ o* nonmc.cﬁuom on higher degree m_omumm
- Recommendation of the Committee:

As per the provisions of ESZ Notification of Mt, Abu,

: _ no. gm<m~ov3m:ﬂ shall be proposed on forest land, buffer areas alonig water channels and

@

wetlands, “m:am rms:m slopes more than 20 degree and lands having mﬁ@mgsﬁﬁw Q.mm.

_ﬁoemﬁgq:mmm have been adequately reflected in the ZMP.
) nonmm_,<m¢o: of rocks, water bodies and wildlife and other heritage sites.

mmnoaﬂ:m:gmao: of the Committee: The Government of Rajasthan has proposed

Adventure based tourism, adventure sports, adventure trails etc. in Zonal Master Plan.
. However, no specific location for sports | Snx_n:_q:u_:m has been proposed. The
- Committee recommends that a feasibility study for undertaking such projects be carried.

out considering environmental and other statutory provisions and necessary clearances
shall be taken as per the ?m,\m_:nm umm_mmmﬁ_oz and guidelines.

o p c& Thei issue of water scarcity

_wmnOEBm:mm:o: of the Committee: There were 5 STPs in Mt. Abu, one big and four

-~ small. However, the big STP was not functional at the time of visit of the Committee. The

State- mo<m33mi shouid re-vive the STP so that the waste water m.m:maﬂma from Mt.
Abu Ec:_nﬁm_ area can be {reated and re-used.

Carrying: nmvmn_Q. of Mount Abu with regard to number of tourists and vehicles to be

nmz,«_nm nmnmn% calculation based on number of vehicles to be allowed inside Mt. Abu. -

~“The memﬂ Palika is already maintaining a record of number of vehicles entering per day in’

Mt. Abu gc_.:nﬁm_ limits. As a short term measure, the Nagar Palika can hold the tourist
at entry point if it is exceeding the carrying capacity on a particular day.
Detailed nm_d:mm capacity of the hill station will depend on the water availability, sewage

 treatment: capacity, present land use, tourist mnno"‘naoamgo: available and planned,

%ﬁ%




Report by Expert Committed Members for'

latt 20: than

s existing air quality’ etc. H\.p_,n_n_oam:mms the Local >c.ﬂro:ﬁw may get a detailed carrying
S capacity study.conducted through eminent institution based on the guidelines framed by
oot 0. CPCBand regulate the tourist traffic / number of vehicles as per Em_ﬂmnoﬁam:amﬁcgm of
S thestudy, I . |

R K THAKURIA
GG ?mmma .
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PROOF OF SERVICE 141

[

z @.—-_Jm m_ Chambers of Nishit Agrawal <chambers@nagrawal.in>

Service of Applications in O.A. No. 312 of 2016 filed before the Principal Bench, NGT

1 message

Chambers of Nishit Agrawal <chambers@nagrawal.in> Sun, Feb 7, 2021 at 3:11 PM
To: nina.r.nariman@gmail.com
Cc: balendushekhar@gmail.com, adhiraj.advocate@gmail.com

This email is being sent to effect service of two applications to be filed on behalf of the Intervenor, Pragnesh Shah in the
above-captioned matter wherein in the first application objections to the Report filed by the Expert Committee have been
filed and the second application has been filed seeking Physical Hearing of this matter.

6 Application for Seeking Physical Hearing.pdf

With Regards
Nishit Agrawal
Advocate
+91-7838952060

.E Objections on behalf of the Sh. Pragnesh Shah.pdf
21353K
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